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English Book Depot, Taj Road.
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AJMER,—Bnnbhlya & Co. Ltd., Station Road.
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Ram Narain Lal, 1, Bank Road.
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Wheeler & Co., Messrs, A. H,
BARODA—Parikh & Co., Mossrs.
gous:é;PUR—Subhum Me M. A, Bool\seller & Publisher.

Bombay Book Depot, Charni Road, Girgaon.

Joshi, Mr. V. G., News Agent, Devgu,d Baria, Via

5, U. P.

Piplod
New Book Co., Kitab Mahal, 188 90 Hornby Road.
Popular Book Depot, Grant Road.
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Superintendent, Govt. Printing & Stationery, Queen’s
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Book Company.
Bach Ot
Chul»ervartty Chatterjee & Co., Lid,

Lane.
13, College

Square.
Dns Gupm & Ca., 54/3 College Street.
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Lahiri & Co., Ltd., Messrs, 8.
Macmillen & Co., Lid., 204, Bo\\ Bazar Street.
Newman & Co., Ltd., Messrs. W.
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CAWNPORE—

Advani & Co., P. 0. Box No. 100.

Standard Book Depot, The Mall.
CQUTTACK—Press Officer, Orissa Secrefariat.
DEHRADUN—Ideal Book Depot, Rajpur Road.
DELHI—

Tmperial Book Depot and Press, Near Jama Masjid

(Machhliwalan).

Indian Army Book Depot, Daryaganj.

Jaina & Bros., Messrs. J. M Mongabe

Oxford Book and Station

Pioneer Book Supply Co., 219 Clnth Market.

Sharda Mandir, Ltd., Nai Sarak.

Young Man & Co. (Regd.), DgLrum Road.
DDRAI\OTL’AI{—R:\N: Press

HARWAR.—Karnataka thntyu \Inndn-, Publishers

and Direct Importers.
DUM DUM CAN’IT—Bengnl I'lymg Club.}
FEROZEPUR—English Book
GWALIOR—Jain & Bros., Messrs. K; B., Sarafa
ERABAD (DEOCAN)—Hydembnd Book: Dapo('..
Chaderghat.
JATPUR CITY —Goyal & Goyal, Publishers & Booksellers.
JODHPUR—Mathur & Co., Messrs. B. S., Chatter Vilas,
Paota, Civil Lmes
S ULPORE—C. P. Circulating Library and Book.
t, Civil East Stredt, Cantonment.

. TRIGHINOPO Y FORT—Krisha
Aero Stores, ‘eppakulam.
i V) RUM—Bo Il ?I\esort. Taikad.
English Bookstall. . Tﬁhj})%” 0 “""" . A. Low Bookscllet.

from whom Govemment of “Indla
available.

KARACHI (SADAR)—
Mnnn.gar, Sind Government Book Depot and Reco:q

KARAIKU‘!‘DI—Rman Prese Ltd.

KASHMIR—Rainas News Agenoy, The Bund, Sr( Nagar. *
KOLHAPUR—International Bookstall, Market.
LAHORE— é
Ea ]stcm Publishing and Stationery, Ltd., 10, Chamber:

Imperial Puhllshmg Coy

Kausil & Co., Messrs. N. C. 9, Commeroial Buildings,
The Mall. %
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Modern '.hmes, Moh oni Road.
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Rama Krishna & Sons, Anarkali
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Upper India Publishing Hous,
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LYALLPORE—Lyu.ll Book Depot.

, Literature Pal.

Oomp_my Law Institute, Thyagarayanagar.®

Hippinbothams. P

Little Flower & Co., 44, Lingha Chetty Street, &. J i

Superintendent, Govt Pmss, '\loun Road. =

Varadachary & Co., o
MEERUT—

Ideal Book Depot, Big Bazar. 3

Parakash Eduocational Stores; Near Tohsil. o r

Army Musketry Stores. =
AM—Venkataraman, Mr. B.

NAGPU

Chiney & Sons, Booksellers, ete., Dhantoli. .
Superintendent, Govt. Printing, Central Provinos S
mgx DELHI— Gatag >
hawnani & Sons. e B
Delhi and U. P. Club Ttd.f g
Tdandas Book Co., ught, Circus (opposite Scindie -
House). = {1

Jainn & Bros., Messrs. J. M., Connaught Place., »
Ramesh Book Depot & Stationery Mart, Cor ugln. -

Book Depot, 15, Lady Hardinge Roate 2
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St ntendent, Government Printing, Bihar, P. O
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Verma’s_Cambridge Book De e
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RAJEOT—Mohanlal Dossabhai Shah.
RANGOON—Burma Book Club Ltd.
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A
ABDOOLA HAROON, SETH HAJI §IR—

= Indian Finance (No. 2) Bill—

3 Mgotions  to  consider ‘and to circulate,
: 344.

’ ABDUL GHANT, MPULVI MUHAMMAD—

Berar Laws Bill—

;, N Motions to consider, circulate, and refer
o to Select Committee. 941-42, 947,
5; 948, :
. © Indisn Merchant Shipping (Amendment)
- Bl —
- Motion to refer to Seléct Committee.
3 218-19, -~
- Indian Railyays (Amendment) Bill—

Select Ci

ABDUL GHANT, MQULVI MUHAMMAD— &4 ’/
conld.
Question re—contd,
Central Tuberculosis Clinie, Delhi. 909-
10.

Emergency Commission in the Land and
Air Forces of His Majesty’s Govern-
ment in India. 976-79.

Income-tax Officers and Esxaminers in
the Company Districts at Calcutta.

0. St

Non-transfer and suy of certain
staffin the Railway Clearing Accounts
Office.  1019-20.

Non-transfer of certain members = of
regular electrical establishment on
duty in New Delhi. 910.

982.93,

| ral e
d Nilambur in the Mala-
1090-91.

4
bar District.

‘.'w:' Closing of the Chandpur-Siau-Bijnor
= .J' section of the Gajranla Muazzampur
-

Narain_ Branch of the Bast Indian
Railway. 100152, 1005.

it i Report of the
mittee. 1096,

Public Accounts

1072-74.
Question re— 23
Age limit of candidates for the post of
Station. Director, All-India Radio,

Tecently advertised. 1018-19.
Arrangement of through railway jour-
ney from Dacca and Shillong to Cawn-

. pore and Lucknow. 1018.
~ . Cases of deviations in the construction of
buildings reported by the Building
iﬁgpﬁ:@bp{, Delhi Improement Trust,
123 Z

of certain officers of the

_ Non-tran
| Central Public Works Department.

910.

Proportion of different communities in the
Department of Education, Health and
Lands. 49. :

Provision of tumbler switches for con-
trolling lights in intermediate class
carriages. 1017-18.

Recruitment, of relations of empoyees in
the Income-tax Department, Punjab,
North-West Frontier and Delhi Pro-

- vinces. 59-60.
Reservation of Government bungalows
- and quarters for particular officers or
staff in New Delhi or Old Delhi. 911~
12. i
Question (Supplementary) re—

Alleged rude behavionr of the Quetta
Railway Station officials at the wel-
come to the President-elect of the w="""
Baluchistan. Muslim League Session,

SMIILAD :
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ABDUL GHANI, M¢IJ'LVI MUHAMMAD—
concld. F
Question (Supp! tary) 7 td

Discrimination in the matter of passes’
and privilege ticket orders between
.« adopted and, step-son on State
Railways. 355. i
Resolution re—
Appointment_of & Committee of the
“Central Legislature regarding economy
in war expenditure. 54344, " ! .
Appointment of a permanent Muslim
Pilgrim Officer in the Secretariat of the
Government of India.  195-96, 507-08,

ABDUL QAIYUM, MR.—

Tndian Finance (No.'2) Bill—

Motions to consider and to circulate.
345.47, 368-73, 376, 481,

_ Motion for adjournment re prohibition of
visitors from entering the Khyber
Pass. 437,438,

Question (Supplementary) re Punjabi de-
tenus confined in the Deoli Detention
Camp. 777.

ABDULLAH, MR H. M.—

Question re— A .
Allegations of corruption against a clerk

in the Divisional Office, Rawalpindi.
5 21-28,
(Qlerks, employed in certain sections of
the Railway Divisional Office, Lahore.
68-69.

1 position of journey
appointed in certain shops on the
North Western Railway. = 58.

Dearth of Muslims in the Rawalpindi |

ivision of the. North Western Rail-
way. 32-33. =

Tngineering Subordinates working as
Assistant Engineers on the North
Western Railway. 44.

Increment in the per of promo-
tions' of routine clerks in grade IT
by the Chief Accounts Officer of the
North Western Railway. 860-61.

Muslim Traffic Inspectors on the North
Western Railway. 82 o

Non-submission: of names of Muslim can-
didates for selection to lower gazetted
gervice from Howrah Division of the
Tast Indian Railway. 1023.

Promotion of a record lifter as.a clerk

in the Chief Accounts Office” on the.

North Western Railway. 860,

ABDULLAH, MR. H. M.—contd.
Question re—conid.

. Promotion of clerks in the Headquarters
4 Office of the North Western Railway.
46-49,

Qualified Muslim Inspectors of Works not
allowed to officiate as Assistant Engi-
neers on. the North Western Railway.

44 e T s

- Belection for appointivent—bo- selection
posts in the Departments of the East
Indian and Bastern Bengal Railways.
1021-23—= ~—

514,
A%?UR RASHEED CHAUDHURY MAUL-

Indian Finance (No. 2) Bill— >
Motions to consider and to circulate,
487,
Question re—
Accidents to the Dacea Mail in 1939 and
1940, 352-53,

Averted ' accident at Salap Railway
Station. 564 i
Distances do
and Assam. 563-64.

Diversion of carriage of postal mails
between Sylhet and Shillong from
road to railway. 353-54:

Personnel of the Roger Commmittee from
Overseas Dominions and S and its

mission. Br o

o2

" Report of the officer on special duty:
appointed to investigate into certa.n

tiu.

Q (Supr )re steps for
Defenge of India, 280«
ABOLITION— £
Question re— "
— of train vending on the Assam Ben-
gal Railway: 849-50.

Loss of prospects of guards in grade T and:
by the of grade IV on the-
_ North Western Railway. 862.63.
AGCIDENT(S)— <
Question re—
{0 persons
Shahdara Railway Statio

TWestern Railway, 881, -

Resolution 7¢ appointméntiof a permanent
Muslim Pilgrim Officer in tare s A
riat of the Government of India, - 183-84; . ;
e

- g
“.

_—
x

l.? .J
—
= ’
;

matters affecting communal repres s l
sentation in railway services: o
. 1
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DEBATES. 3

- /ACC[Dh.\"l‘ (8)—contd. ADJOURNMENT(S)— 1

! Question re—contd. Motion for re— ;
o Alleged embezzlement in the Multan
T' ’? 19 I((; H;:QD:‘;LW“ e m e Division of the North Western Rail-
. e ; m St way. 1109-11.
= .-\»—-,.ru,d at Salap way Station. L e
~, obes Alleged occupation of the Muslim
;‘ s ACCOMMODA' ldgah at Burhanpur by the Military.
v Question. 708, 784.85.

served in-the Imperial Hotel for
the delegates of Bastern Gtoup Con-
ference: - 6975 Ll
Steps for increase and distribution 6f
e the shipping 655-57.

ACT(S)—
Agricultural Produce Cess—

- Certain papers re the (laid on the
table). 83-88.
Defence of India—
Question re—
(German and Italian detenus in India
o and Punjabee detenus under the
- —. 968.
Persons prosecuted or detained under
_the —— and Rules. 974.
PPanHn tried, convicted or detained
without trial under the 914-
17
Resolution re appointment of a Com-
& mittee to examine the conditions of
o Detenus under the ——.  350-80.
Mﬂ:mnnt of Ind.m-, 19

- Question re appl plications - or: t!on o
- the Governor General under section
53 A 270 of the ——,  1935. 698-97, 1109.

f: o =~ “Indian Railwayu Amendment—
Question re * Hours of ImploymenL
2 Regulations " incorporated in the
1930, not. made hpplicable to British
portion of Jodhpwl{aﬂway 866-67.
Payment of Wages—
Question re working of the
the State Railways. 700,
- United Provinces—
Question re certain congress workers
arrested in Delm under the ——,
970-73.

ADDITION(S)—
o~ Question re —— and alterations carried
ouf in perfunctory manner in certain

SRt ty!pe orthodox quarters in 1\ v
Delh, 2 =

1936, on

|

“Disallowed. 785.

Banning by the Goverament of Bengal
publication of news of hunger strikes in
jail, eto. . 1112-13.

Disallowed. 1113.

Cloging down of the branch line between
Shoranur and Nilambur in the Mala-
bar District,  1026-27, 1080-95.
Withdrawn. 1095,

Closing of the Chandpur-Siau-Biinor
section of the'Gajraula Muazzampur
Narain branch of the Fast Indian

Rallway. 917, 982-83 and 996-1011.
Negatived. 1011,

PDacca Mail disaster.  73. 105-126.
Negatived. 126.

Delay in holding the Session of the
Legislative Assembly. 155.

Leave refused. 155.

Disallowance of a motion for —— by the
Governor General after it was allowed
by the (;'hau-. 210.

Disallowed:  210:

Expnnmon uf H. I. The Viceroy’s Exe-
‘eutive Council and the constitution of
War Advisory Committee. ~73-75:
Leave refused.  75.

Tailure of Government fo enable Mr.
Sublas Chandra- Bose to attend the
Scssion of the Legislative Assembly.
148-49.

Ruled ouf of order. 149.

Failure of the Government of India to
evoke whole-hearted enthusiasm in
the nation fo fight the fotalitarian
States. 71-72.

Leave refused. 72.

Fuailure to call a Session of the Lewxslu-

tive Assemblybetween the period A}ml
- 9 to Ogtober 1940. 145-148.

Ruled out of order. 143,

Fall in prices of ground-nuts. 608»09
Disallowed. — 609.

Financial arrangements with His Majes- -

ty's Government re payment for the
purchase of materials from India.
152-53.

Ruled cut of order. 152.

MISLAD

\




| o
& : T
| : =
i 4 INDEX TO EEGISLATIVE ASSEMBLY DEBATES. '
~
j =~ - Lo
; ADJOURNMEXT S)—conid. ACQE LIMIT(S)— 3
‘ = Motion for-————re—contd. Qestion re— x
Huge' expenditure ‘without sanetion of —— of eandidates for the post. of Station At
the Legislature. G Director, All-India Radio, recently
Disallowed. advertised, 1018-19.
L““"I“"’"“""ﬁ-“ in Sind. 149-50. Maximum —— for all kinds of fraining !
Disallowed. 150. z courses  at the Walton Training
Non-associaion of non-official represen- Srbionl oy
tative Indians with the Kastem Group = , N PR
Conference.  75-76. A(‘RJ(’C[‘{LX‘C[:M&P‘B”DUCL R et
Disallowed. 76. el &)

Non-lolding of the SL‘“&SI')H of the I_/e;.ls- J.

lative Assembly for a long time.  156-
57.

Disﬂlowod by the Governor General.
it

Opl.mcms of the Honomnb]o Memher for
vs and € i on the
D’Souza Report.
Disallowed. 154
Placing of large orders of purchases with
a few individuals. = 150-52,
‘ Ruled out of order. 152,
Prohibition of visitors from entering the

153-54.

MATOR NAWAB 2

Indian Finanee (No. 2) Bill— >
Motions to consider i circulate. = o
645, 3 ;

ATRCRAFT(S)— =
Question re encouragement to Indian
enterprise for manufacturing  ——
motors or for building ships. <967~ '
68,

AIR FORCE(S)—

Khyber Pass.
Leave to move refused. 438,

Refusal of permission to Mr. Bhulabhai
Desai and (6 My, Asaf Ali to visit

Waziristan. - 76-77.
Leave refused. 77. =

Raustication of Mr. M. anqm n.ncl Mr.
D. Sanghi from the University of
Belhi. 1111-12.
Leave refused. 1112:
ADMINISTRATION REPORT—
Qneatlon re non-inclusion of review on the
wcn'lnng of the State Railway regula-
tions re dismissal of non-gazetted staff

Question re—

Tmergency Commission in the Land
and—— of His Majesty’s (‘n\ummuL
in Indm. 976 79

Training of Indian Pilots and Mechanics :
for the—— . 127876,

AIR TFORCES HEADQUARTERS—

Question 72 contribution by officersiof the

in the Railway. 876.
ADMINISTRATOR(S)— yadrs e
Q e duties and 3 ts of the |  Question re— -
Civil — Kamaran.: 349-50. Cooly contracts in W
‘ ADOPTED SON— and Allahabad. Divisions, Bast® In-
: See “ Son(s) . dian Railway. 88L. v o
o P ua % =~
ADVISORY. COMMITTER— Model housing - .scheme ‘in the: —— =
e Cantonment. 1103,
Motion for Adjournment re expansion of = .
H. E. Viceroy's Execntx"v Council and | ALLEGATION(S)— )
the consitution. i Question re— 3 —
5 e —— of bribery against the Ms.' ser of 3
Question re Railway— the Med.lcul Stores Depot,’ L.zhore. T g
: AGE— 3 775, :
“~  Question 7 limiting of the
fresher courses  to " the —
876-77. i 27-28.
e - -
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ALL-INDIA RADIO—

AMIR-UL-HAJ— f
Question re appointment of committess of
pilgrims and by Port Haj Com-

mittees on pilgrim ships. 140.

AMRITSAR—

Question 7e—

Fruit vending contrach at —— Railway
Station. 606,

Notice of a suit on behalf of Mir Maghool
Mahamood of against the North
Western Railway. 879.

ANEY, MR. M. 8.—

Berar Laws Bill—

Motions to consider, cirenlate and refor
to Seleet Committoe. 942440

Cantonments (Amendment) Bill—
Consideration of clauses. 244.

Excess Profits Tax (Amendment) Bill—
Motion to refer to Select Committee.

888,

Expressions of regret on the deaths of Raja
Sir Vasudava Rajah and Mr. Suryya
Kumar Som. 70-71.

Finance Member’s statement on the finan-
cial position. 101.

Hindu Women’s Rights to Property
(A i \ Bill—

«7  Question re—
KR Age Timit of candidates for the post of
] Station  Director, 5 recently
532 advertised. 1013-18.
S Authors of dramas broadcnsted by the
= — . 367: -
b o = ALL INDIA SERVICE—
o Question re “communal composition of
o Indian ‘Civil Service and other ——
‘o . Officers brought on to the Government
= > " of India Secretariat. 063-64
ALLOTMENT—
- 2
Question re—
2. —— of duftries’ quarfers in New Delhi.
136-137.
2 —— of peons’ quarters in New Delhi.
b : 137-38.
ALLOTMENT OF QUARTERS RULES—
2 See * Rule(s).”
ALLOWANCE(S)—
> - Question re—
Grant of —— to non-resident members
>~ of the Port Haj Committees for
I# attending meetings. 144.
- Grant of summer to the ial
> establishment of the Government of
== India Secretariat detained at Delhi
last summer:  688.
. . Lower rates of consolidated travelling

for van sorters of the

R North
: : Western Railway. 875-76. :

Indian Madmal Department. - 66-67.

Rules in respect of pay and 41 Pro-
vident Fund, ete., on the Ouf(h and
. = Rohilkhand Railway before and
O after amalgamation. 591.
=" - ° = ALTERATION(S)—
B Question re additions fand carried
. -~~~ out in perfunctory manner in certain
“D " type orthodox quarters New
. Delhi. 663. 3
> AMALGAMATION—
= Question re—
% * L of Government of India Presses at
Simla and New Delhi. 702-03.
.- —— of Sudder Bazar, Ambala, with
. v Ambala Cantonment. 207.
;o MBALA-
Qi 78 i/ tion of Saddar
Bazar, Cantonment.

——icwith
=207

. of separation —— to the i

Motion to refer to Select Committee.
989-90, 993, 994.
Indian F‘in"moc (No. 2) Bill—
Mot ider ‘and to
382, 420 46&,468 487, 488, 489, 492,
623, 624, 632, 727, 740, 743, 804-16,
823, 826.
Indian Merchant Shipping (Amendment)
Bill—
Motion to refer to Select Committes
217, 219, 220,
Indian Navy (Discipline) Amendment
Bi

Al

Tsidz

Motion to consider. 240, 241.
Indian Railways (Amendment) Bill—
Motions to refer to Select Committee and
to circulate. 926, 927, 929, 933-
34

Motion for Adjournment re—

Banning by the Goy of Bengal
publication of news of hunger strikes

~ in jail, ete. 1112, 1113.

Closing down of the branch line he-
tween Shoranur and Nilambur in the
Malabar Distriet. 1088-89,  1094.

Closing of the Chandpur-Siau-Bijnor
section ‘of the Gajraula  Muazzampur
Narain branch of the East Indian
Railway. 1000, 1003-05.
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ANEY, MR. M. S.—conid.
Motion for Adjourament re—conid.

Dacea  Mail  disaster. *108, 111, 112,
114-115, 125.

Non-holding of the Session of the Legis- | -

lative Assembly for a long time.
166.

Prohibition of visitors from entering the
Khyber Pass. 437, 438
Motion re election of three members for the
Standing Committee attached to the
Department of Supply. 921.
Question re—
Burglaries and dacoities in New Delhi.

974-75.
Nomination of —— to the l’mcl of
Chairmen. 211.

Question (Supplementary) re—

Burglaries and dacoities in New = Delhi.
930,

Commission charged by the Government
of India on articles purchased by His
Majesty’s Government for the mainte-
nance of the Supply Dopartment.
962.

Desirability of recruitment of Indians
of all 0&8&9& and creeds to the Indian
Army. 780.

Clerman and Ttalian det

in Tndia and |
Punjabee detenus under the Defence |

Question re—
Dumping of ecare

nd for dead

I Bagh, Delhi. 907,

of India Act. 969, APPEAL(S)— &
H’,"d‘f a.n:i Muslim  strength of the Question re instances in which mandatory
I':d““‘“ Navy. 966. bl provisions of rules regulating. discipline
I Fore :s\{:duin Tep on in the and rights of —— of non-gazetted em-
ort Tri T North Railwa
oo g Tadtn s ployees on the North Westﬁm Y

South Africa. 135.

Neglect of planted trees and maintained :

Tawns in the D. I Z. area of NawDe!hx
665, .

Non-observance o[ the pnnoxple of sub-
Jetting of railway eontracts in the case
of a certain contract at the Delhi

Railway Station. 866.

{
§
H

ing training schools: 1102.

eservahon of the posts of enquiry
clerks, ete., for guards with defective

vision on the North Western Railway.

Quota of Muslim candidates at the fly-

wm: not observed.

'[CTIO\—-

Q.ueation re doslmlnht_\' of enlarging ths

of the Federal Court. 139-40,

282-83.

APPLICATION(S)—.
Question re— >

for sanction of the Governor
General under seetion 270 of the Gov-
ernment of Indin Act, 1935. 698
99, 1109.

Long terval intervening between mak-

& g—n
B o

864. — for and allotment of Gov-
Steps for increasing the export trade of ernmient quarters. 703-04.
India. 659, Withholding of of Muslim clerks of
Reserve Banlk of India ;l',hird Amend ) the Railway Clearing A ts Office
Bill— : for of Guards on ;hb North
Motion to consider. 265. Western Railway. 6003,

ANEY, MR. M. 8.—concld.
Resolution re— ~— 3
Appointment of a Committee of the Cen- )
tral Legislature regarding economy ¥
in war expenditure. 544-45. K .
Appointment of a Committee to examine = = oo
the conditions of Detenus under the -3
’(Ij:;’fencc of India Act. 553, 557- - '!-,é
Appointment of a permanent Muslim -
Pilgrim Officer in the Seeretariat of the -
Government of Indin. 187  508-09, 7 =4
510. ¥
Fiscal Policy of the (-mcmmcnt of -
India. 180. i
Serapping of the London “Coffee Markes =3
FExpansion Board by the Indian Cofiea -
Cess Committee. 522, 524, 528, %
530. e
War Donations and Tnvestments (Compa-
nies) Bill— e
Motion to consider. 259, 262.
ANDLO-INDIAN GUARD(S)— e -
See ** Guard(s)”. -
ANIMAL(S)— -
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- APPOINTMENT(S)—
Question re—
> Advisability of withdrawing the Gov-
ernment  Resolution on  communa
- reservation of - in public services.
205-06.
made_
& 708.

L connection with war work.

‘of candidates in the Posts and

elegraphs subordinate service in the

Sind and Baluchistan ecircle” without

the production of valid domicile certi-

J ficates.  359-60.

of Muslim staff on Indian pilgrim

g ships. L4l

—— of ungualified persons in the Sind
and Baluchistan Postal Circle. = 569-
70.

Certain restrictions on —— to subor-
dinate seryice posts on North Western
Railway. 882,

5 Communal reservation both on and
confirmation of new recruiis on the
North Western Railway. 7-8.

Delay in making of candidates suc-
cessful in  the Indian Audit and

o Accounts Service  Examination of

1 2015
Delegation of power to make first
in non-gazetted posts on certain State
A Railways. 12.
- Elxglblhty oi the mghb vision failed Stﬂr

ciating a
the

Western

- on North
as8l.

= Muslims selected for direct recruitment
to certain categories of on the

North Westem’lhd“av 580-81.
Procedure for making - and promo-

tions in non-selection pom,m' non-
~ selection grades after the initial ——
- on certain State Railways. 14.

Retrenchment in the higher grade

" S of Yard Foremen and Yard Supervisor
5 on the North Westéern Railway.
o 857-59.
, on Resolution re of a Permanent Mus-
~ lim Pilgrim Officer in the Secretariat
:a - of the Government of India. 183-96.
— APPRENTICE(S)—
} ~ Question re Train Examiners on the

North Western Railway. 852-53.+

ARBITRATION BILL—
See ** Indian —— " under
AREA(S)— =
Question re lay-out of the Tmprovement
Trust plots in certain in Delhi.
35.
AREA SCHOOL(S)—
Question re scope of exemption of staff
from attending refresher courses at Area
Schools on State Railways. 17,

ARM LICENCES—
See  Licenco(s)."”

ARMY/(LES)—
Question re—

Desriability of recruitment of Indians
of all castes and creeds to the Indian

. 779-80.

Grant of leave to the East Indian Rail-
way employees serving in the yolun-
teer forces when required to join
the 67.

I\LO\V]PdEe of Hindi and ability to write
-it in Urdu of Roman script for recruit-
ment: o Indian

Quotas of candidates for emergeney com-
missions and as privates for the

<« pili(s).”

fixed for different provinces. 780-
81.
Raising of the new in Indis, its

cost and. &l’ra-ngements for i:mmmg of
the additional officers. 202-05.
“Selection of candidates for emergency

commissions and as privates for
the ——. 781-82.
~ | ARMY HEADQUARTERS—
: Question re—
Contribution by officers of the and

Ail' Forces towards the Defence
Provident Fund and Defence

ba\'mgs Certificates.  496.
Move of the ——to Simla and back.
. 978-80.
ARREST(S)—

Question 7e
Bauriya eriminal tribe.
ASAF ALL MR. Mi—
Indian Finance (No. 2) Bill—
Motions to consider and circulate.
377, - 378, 381, 354, 385,
452, 45760, 461—66, 467-70, 474,
478, 482, 485, 486, 487, 627, 634,
727, 7128, 129, 731, 732, 733, 742,
743, 745,

of a gang of thieves of
981,
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— o)
ASAF ALI, MR. M.-—conid. ASSISTANT NURGEON(S)— S T
Motion for adjournment re refusal of per- St N "
mission to Mr. Bhulabhai Desai anc?ctro Q‘}‘i?ﬁl\)\:‘.t‘c 19. B N 3
to visit Waziristan, 76-77. & £
ASSAM- ASSISTANT  TRAIN 7 EXAMINER— o
. . . i
" Question re distances of Indo-China from sy R ORI ipoprred
Bl —and 563-61. by mot appointing an —— to officiate S
ASSAM BBENGAL RAILWAY- as Head Train Examiner. Baroilly. -~ = o=
: 2 — 601-05. :
fee Balpeiie)l i ASSOCIATION(S)— =
A‘S‘SESS.M"‘NLT‘ Motion for adjournment re mon—— of 2 4
Question re— official representative Indians with the $
value of howses and shops in the Bastern Group Conference. 75-76. >
Kasauli Cumtonment. 63. Quedmn re recognition oi the —- of 5
('onl.\::ltivi = of waotg r:lt;os on Poml ilway Guards at Lu B871-72.
-
o ATTACHED  AND  SUBORDINATE
g,g;g-xment guarters ino . Simla. OFFICE(S)— 4
ASSET(S)— Question r¢ officers and ministerial staff '
Qtedtic H 5T 3 of the Department of Communications —
‘l’sd.i;.“ ]':; T“_‘gmc‘:'-"‘t Y. the A. E. G., and its who moved up to Simla
(': ; t‘:d"n‘]"‘éem;’;g’;':’}f Lé‘e';‘;:'-’df last summer and expendifure incurred
porporate 5 3 LSINess, 5 2
etc., t0 certain partics in. Bombay. oA o<
127-30. © JATTACHED OFFICE(S)— =
ASSIGNMENT— Question re— 74
Question e —— by the A. E. G., India Appointment of a Sikh O ey
g g

Eleetric. Compuny, incorpo-
asgets, ctc to certain parties i Bom-
bay. 127-30.

ASSISEANT(S)—

Question re
——and elerks in the cash branches
of the: Guvemmeut of India Offices.
4243,
Posts offered to Qhe Cuvamm(mb of
Indin Secretariat in the fueome-
tax Service, Class IL 1087
ASSISTANT L\GIX.UER(S)—
Question re-—
Engincering Submdmm working as

_on. the North Western Rail-

mw 44,
Qualified Muslim Inspectors of Works
not allowed  to officiate as —— on
3 the North Western Railway. 44,

AHSISTANTI\SH}UI‘OR(&)—

See * Inspector(s) ™.

ASSISTANT OFFIC 'EBSf :

Li
in Germany, of thier business, |

Officer’s Establishment

Government of
Indm Departments and  its —— o
55-57.

Oﬁv-irs and ministerial staff of the
Department  of Edueation, Health
and, Lands and its
dinate Offices wha
Inqt Q er i

and Subor-
) me

- 668-0¢ -
** Office(s) 7. D

ialee also \mder =
AT[‘I‘\D\\('J' s
Question 7e —— on un,l-)(u; f&mﬂnﬂ-\sf’

by nurses employed in the Melical
Department of the North — Western
Railway. 9.
AUDIT AND ACCOUNTS SERVICE—
Question re delay mmakmgahppumtmcuts o "
of candidates successful in the Indien 3
—— examination of 1939. 201 _ene

AUTHOR(S)— N~ ,
Question re authors of dramas broadcasted
- py: the All-India Radio. 367 g

on' the North Western Railway. 574, AUTUMN S8 0N =
“See o under’ * Station  Mastér(s) 7. e ** Session * 2}
- —e : XS ‘—7.’
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AYERS, MR 1CW.=—
Fxoess Profits Tax (Amendment) Bxll—
Motion to- refer ‘to-Select Committee.
889. 890,
Consideration of clauses. 1123
Oath. of Officess 1.

AYURVEDIC WDICIND( —

See © Med.l

3 A\YYA}I.GAR, MR- M. ANANTHASAYA-
NAM—
Qusston (Sippl e i

of a Paper Economy Duparbment by the
jovernment of India. 435.
AZHAR 'ALI, MR. MUHAMMAD—

Cantonmonts (Amendment) Bill—

Consideration " of clauses. 248
Excess Profits Tax (Amendment) }nll~—
Motion to consider. 1117,

Tndian Railways (Second Amendment)
Bill— :
Motion for leave to introduce. 222,

Indian Sale of Goods (Amendment) Bill—

Motion to aonmder. 1061.

Nntxlon for l\djoummem; re— .
Tosing down-of the branch line between
Shoranur ~ and  Nilambur in the
Malabar District. 1089-90.

Closing of the Chandpur-Siau-Bijnor
section of the Gajraula Muazzampur

= Narain branch of the East Indian

Lntn to pera 18 at or near Delhi-
¢ Railway Station, North

Railway. 881.

e of used railway tickets.

+ Kihalasis by bl;e nﬁ
Improvement Tru§t»
908,

Allotment of quartérs'to certain classes
of non-gazetted railway serira:nis on
State Railways. 594,

Apphca‘lom forsanetion of the Governor
General under section 270 of the

. . (overnment  of “India. Act, =~ 1835.
. 69899, 1100.
of a gang of thieves of Bauriya

Assnsmn‘thurgeons on the North Wcstcm
Railway. 18,

AZHAR AL, MR, MUHAMMAD—contd.
Question re—contd.

Burglaries and dacoities in New Delhi.
980-81.

Caleulation of peirod of sick leave on
State Railways.  878-79.

Certain quarterly statement forwarded
by the Divisional Superintendent,
Moradabad Division, on the Kasf
Tndian Railway. 878

City Booking and Parcel Offices worked
by Messrs. Thomas Cook and Son,

wal suit. by an employee  decreed
against the North Western Rail-
way. 591

Collective ssment of water rates on
Postal and Telegraph officials ocenpy-
ing Government. quarters in Simla.
598-99.

Contract for hook stalls given to Messrs.
Wheeler and Company by the General
Manager, North Western Railway.
597.

Cooly contracts in Moradabad, Lucknow
~and Allshabad vaxsxons, E&st Indian
Railway. 88k ©

“Detention of vehicles a(: stations’in the
Moradabad Division, East Indian

ailway. 594,

Documents for verification of leave

accounts maintained on State Rail-

uties Assistant Officers and Trans-

portation Inspectors on State Rail-
ways. 28-

Expenditure mcml‘ed by the Govern-
ment on the Indian Listener. 600-0L.

Tixtension of Messrs. Wheeler and Com-
pany’s contract for ‘book stalls on
the North Western Railway. 599-
600.

Government Service Rules applicable

to the staff of the Delhi University.

699,

Incorporation of the Delhi Electricity

authority. 903,

 Information given to the Karol Bagh

Police Station, Delhi, about the pre-
sence of a gang of cummn.ls called
Bauriyas, 981,

Irregularitics in the mnmng of epecial
trains on the North Wi estem Rail-
way. 4445, -

Lay-oub of the Improvement Trust

plobs in cortain areas in Delhi. 35.

e




l
|
‘o

10

INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

AZHAR ALL MR. MUHAMMAD—contd.

Qaestion re—contd.

Lien on his post allowed to a certain
employee of the Delhi Improvement
Trust. 908-08.

Limiting of the railway refresher
cowrses to the age of 45. R76-77.

Location of a tuberculosis elinic in
Karol Bagh, Delhi, 62.

Move of the Army Headquarters to
Simla and back. 979-80.

Mutaal guarantee fund of the Old East
Indian Railway Company. 44
Non-gazetted railway servants charged
with offences inthe Moradabad Divi-
sion, . East Indian Railway. 878.
Non.grant of separation -allowance to
the Indian Medical Departiment.

© 66-67.

Nou-mehusion of réview on the work-
ing of the State Railway Regula-
tions re dismissal of non-gazetted
staff’ in the Railway Administration
Report.  876.

North Western Railway Din on hats
against certain employees. 592-93.

Notice of a suit on helalf of Mir
Magbool Mahamood of  Amuitsar
against the North Westem Railway.
879.

Numbers and character nf' n° d

AZHAR ALI, MR. MUHAMMAD-<contd.

-

CQal

Question ye—coneld. <

Railway prosecution case in the Court
of the Resident Magistrate, Delhi.
596-97.

Railway quarters at Moradabad and
staff occupying them. 594.

Recruitment of temporary clerks in
the Office of the Chief Operating
Superintendent; Bast Indian  Rail-
way. 597,

Report of the Railway Enguiry Com-
wittee on corruption in railways.
592.

Report r¢ the representation of Muslims
and other minority communities in
the Subordinate Railway Services.
861.

Rules governing the publication of
matters in Railway Gazettes. 877,

Rules in respect of pay and allowances,
Provident Fund, ete., on the Oudh

and Rohilkhand Railway before and .~

after amalgamation. 591

Rules or bye-laws of the Delhi Joint
Water and Sewage Board. 699.

Jecti

posts on certain State Railways. 877.
Officers and clerks in the Railv Board
graduated in Mathematics. 598.
FPrevalence of  tuberculosis  amongst
the staff of the Railway Clearing

Accounts  Office.  595.

Prior sanction by the Railway Board
to revisions of scales of pays affecting
a whole class or grade of employees on
certain State Railways, 590

Procedure of reporting the work after
the expiry of the probationary period.
B7T.

Proceedings of the Selection Board
held at the Divisional Office, Howrah,
East Indian Railway for filling vacan-
cies of Lmn.ge and Parcel Super-
visors. 593,

Quarters Committee, Moradabad Divi-
sion,  Fast  Indian -Railway. 593.

Railway passes allowed to  Messrs,
Thomas Cook and Son and their
staff, 45.

ion posts or grades on
State Railways. 20-27.
Steps to reduce the number of thefts
and  other erimes in Delhi—951.
Subordinates and clerks who worked

under the Buxldxug Inspector of
Delhi b Trust ung

resigned. -
Trains run thmugh Delhi-Shahdara on
the North Western Railway. 880.

Transfers . of  non-gazktted w.i,&yuw

Selection board or committees T
in  Moradabad Sast 0 o

servants in the Moradabad Yt

of the Kast Indian Railway and the
Delhi Division of the North Western
Railway. 590.

Withholding  of applications of Muslim
clerks of the Railway  Clearing
Accounts - Office: for posts of Guards
on the North Western Railway. 600.

Workirg of the Payment of Wages Act,
1036, on the State Railways. 700.

Workings of the trains between Hardwar
and Rikhikesh on the Last Indian
Raifway. 1103.
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AZHAR ALI, MR. MUHAMMAD—concld.

. # Question (Supplementary) re— _

Assignment by the A. E. G., India

. Blectric Company, Limited, incor-

porated in Germany, of their busi-

- ness, assets, etc., to certain parties
in Bomhay. 130.

Delay in holding the Autumn Session

C of the Legislative Assembly. 134.

Lxpenditure by the Indian Coffee: Cess

A5 Committee on propaganda activities
. = in India. 426.
. Fees collected from Haj pilgrims for
> meeting expenses in connection with
oot Port Haj Committees. 692.
(TR Quota of Muslim ecandidates at the
- flying training schools. 1102.
. Training of Indian Pilots and Mechanics
g for the Air Force. 276.
g Relinquishment of Simla for sittings of
= the Legislative Assembly. 104.
Resolution re Figeal Policy of the Govern-
ment of India. 169-70.
* -
B
BADIN—
Quost n re trepresentation for construc-
£ tion of a trunk road from Hyderabad
S (Sind) to Bombay wia and Viram

gam. 358-59.

BAJORIA, BABU BALINATH—
Finance Member s statement on ﬁhe fin-

.
P ment of India. 166-68.
= War Donations and Investments (Com-
A Jvanies) Bills.  Motion to congider. = 260.
.* .. BAJPAL . THE HONOURABLE SIR
v

GIRJA SHANKAR—

Y Resolution re appointment of a permanent

Muslim  Pilgrim  Officer in the Secre-

tariat of the Government of lndm

193-94, 195, 509, 510-11.

~ BALUCHISTAN—

- Question 7e—

o Alleged rude behaviour of the Quetta
Railway Btation officials at the wel-
come to the President-elect of the

Muslim League Session. 583-84.

Appointment of candidates in the Posts

and Telegraphs subordinate service in
the Sind and circle without the
production: of valid domicile certi-
ficates. 359-60.

— e,

BALUCHISTAN-—contd.
Question re—contd. $
Appointment of unqualified persons in the
Sind and Postal Circle. 569-70.
Permission to Boy Messengers acting
as Packers in the Sind and Posta
Circle to appear for clerical examina-

tions. 568-69.
Recruitment of postal clerks in the Sind
and —— Circle. 63.

Scheme for preventing raids into Sind

from and Kalat. 230-231.
BAN-—

Question re North Western Railway ——
on hats against certain employees.
592-93.

BANERJEA, DR. P. N.—

Berar Laws Bill—

Motions to consider, circulate and refer
to Select Committee. 046-47.

Election of —— to the Governing Body
of the Indian Research Fund Associa-
tion. 1113.

Finance Member's  statement on
finan-ial posit.iun. 100.

Hindu Women's Rights to Property (Am-
endment) Bill—

Motion to refer to Select Commxttee.
988-89, 994,

Indian Finance (No. 2) Bill—

Motions to consider and to circulate. 786.

Indian Railways (Amendment) Bill—
Motions to refer to Select Committee and

' to ciroulate. 925, 926.

Motion for Adjournment re—

Bamming by the Government of Bengal
publication of news of hunger strikes
in jail, ete. 1112, 1113.

Dacca Mail disaster. 105-08, 109, 110,
111, 124,

Motion re clection of three members: for
the Standing Committee attached to the
Department of Supply. 920, 923.

Question re—

Caleulation of period of sick leave on
the State Railways. 17-18.

Certain quarterly statement forwarded
by the Divisional Superintendent,
Moradabad Division of the East Indian

- Railway. 16-17.

Certain record of non-gazetted railway
servants in the Moradabad Division
of the East Indian’Railway. 14-15.

Cucular mstructxons for g;mnt of grabmty

the

staff
vaxsxon “of the Hast Indxs.n Rm.lway.
18-19.
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BANERJEA, DR. P. N.—contd.
Question re—contd.

Delegation of power to make first ap-
pointments in non-gazetted posts on
certain State Rallways 12:

Desirability of enlarging the appellate
jurisdiction of the Federal Court.
139-40, 282-83.

stadvmxhgcs of the staff of company-
managed section of the East Indian
le\wy trained at the  Railway
?;)hool of Transportation, Chandausi.

Grades for which direct recruitment is
considered desirable on celtam State
Railways.

“ Letter Post Delivery » from post offices
in the Delhi Province. 15.

Numbers and character of non-gazetted
posts on certain State Railways. 12.

Procedure for confirmation on the expiry
of probationary period on State Rail-
ways. 13.

' Provedure for making appointments and
promotions in non-selection posts or
non-selection grades after the initial
appointment on certain State Rail-
ways. 14,

Publications of the rules and regula-
tions governing the non- ga.zetted' rail-
way servants on State Railways. 11-
12.

Republication of Indian Railways (Am-
endment) Bill (No. 28 of 1940) in
certain State Railway Gazettes. ' 12-
13..

Scope of exemptxon of staff from attend-
ing refresher courses at Area Schools
on State Railways. 17.

Selection posts or sclection grades apech
fied by the General Managers on cer-
tain State Railyways.  13.

Seniority of certain subordnate staff on
the Hast Indian Railway. 16, 1104.

Seniority of travelling ticket inspect-

BANERJEA, DR, P. N.—concll.
Question (Supplementary) re— ¢

Delay in holding the Autumn Session
of the Legislative Assembly. 133,

Resolution re— 2

Appointment of a Committee to examine
the conditions of Detenus under the
Defence of India Act.  554-56. S

Fiscal Poliey of the Government of
India.  168-69; 175.

BANGALORE— =
Election of a Member to the Lo neil of the

Institute of Science, 7.

Motion 7e election of a Me mbm on the

Council of the Indian Institute of Science,

88-89.
BANK(S)—
Question re—

Non-employment of Indian brokers by
the Caleutta Port Trust for purchasing
telegraphic transfer of the Local fix-
change to the United Kingdom.

2929-230.

Non-employment of Indian —— Indian
Brokers for short deposit businesses
of the Calcuu:s, Port ngb 981

sy =1
BAREILLY—— =
Question ré extra’ cxpendlmte ingurred Ly
not appointing .an  Assistant  Train
Examiner to officiate as. Head . Train
Examiner, ——.  604.
BASAKHA SINGH, BABA— :
Question 7 d'tmn,gf health of Mastor

Mota Si ‘and others dota®icd

“in Deoli Detention émup 778, o
BATTALION(S)— .

Question re expansion of the 10h jl\agymr
. University lmuuug Conps 783"

4.
BAURIYA(S)—

. ors on the Fast Indian Railway, 18. Question re information given to the K ariixl 353
elhi, aboub: the :
Subsidiary rules made by the General Bagh Police .Station, De
Mana‘.igrg;‘ﬁ of certain SZute Railways presence of a gang of criminals callél -
and, relaxations or mcdx.ﬁc&bmns in 3 - =
them, 14. BAURIYA CRIMINAL TR:IBE— e
Witliholding - of fal iti See « Crimival Tribe *, 2
“ete., of non-gazetted ra.ﬂwav BErv- ef & s = =
‘ants by the Divisional Superintend- | BENGAL— : -
ent,  Moradabad Division of t,he Bast | Question 7¢ distances of Indo- China from -
Indian Railway. 16. and Assam. 563-64. -
-~
Z == & -
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T . BENGAL, GOVERNMENT OF—

® - Motion for adjournment re banning by
: 5 the publication of news of hunger
E- strikes in jail, ete, 1112»13.

e

®* —~ . BERAR LAWS' BILL— ¢

! oo Bill{g)2h e

s o -

T = BIINOR—

Mation for adjournment re closing of the
. Chandpur-Siau- —— section of the
. * - Gajraula Munzzampur Narain branch of
2 the East Indian Railway. 982- 983 and
896-1011.

. BILL(S)—

Agricultural Produce Cess—
Assent of Governor General.

“ Berar Laws—

Tutroduced. 234-35.

Motions to consider, circulate, and refer
to Select Committee, 939-49.

Referred to Select Committee. 949,

oy . Cantonments (Amendment) —
Introduced. 92.

J Motion to consider.
Gonsideration of clauses.
Motion to pass. 247.
Passed. 247.

Passed by the Council of State.  1028.

(nul Mines Safety (Stowing) Amendment—

. Assent of Governor: General. |78

Code of - Ciyil Procedure (Amendment)
ﬁ’" uced.  89-90. e

78,

243-44.
243-47.

\'[otmn to consider.  256-57.
Pasgsed. 257.
° wssed by the Council of State. 1028.
« .5 Code of Criminal Procedure (Amendment)
j— l'.
& : Introdueed 90::
- - Motion to consider. 2&-58

Passed. 258.
1 Passed by the Council of State. 1028,
‘ Code of Criminal Procedure (Amendment)
. (Amendment of section 4)—
{. s Introduced. 221.
£ o C(ede of Criminal Procedure (Amendment)
(Amendment, of Section 250)—
Introduced. 221.
555 Dafence of India (Amendment)—
Asgent of Governor General.  78.
Brugs— o4
Assent of Gnv
Txcess Profits
Assenb of Governor General,

r. General. 78,

78.

_Indian

BILL (8)—contd.

Excess Profits Tax
Introduced. 235.
Motion to refer to Select Committee.

886-90.

Referred to Select Committee. 890.
Presentation of the Report of the Select
Comuittee.  1059.
Motion to consider.
Consideration of ‘clauses.

Passed. 1124.

Factories (Amendment)—
Assent of Governor General. 78.

Foreigners—
Assent of Governor General. 78.

Hindu Judicial Separation and Divorce
Rill—

Introduced. 995-96.

Hindu Married Women’s Right to Sepa-
rate Residence and  Maintenance —
Introduced. 996.

Hindu Women’s Rights to Property (Am-
enzlment) —

Motion to refer to Select Committee.—
983-994.

Negatived.  995. i

Income-tax - Law: Amendment—"
Assent of Governor General.

Indian Arbitration—

Assent of Governor, Geueml 78+

Indian Coinage *(Amendment)— . *
Assent of Goyernor ‘Gleneral. 787

T 5 A dment) —

Tntroduced. 9L
Motion to consider.
Passed. 259.
Pagsed by the Council of State. | 1028,

Indian Emigration (Amendment)—
Assent of Governor General. 78.

Indian Evidence (Amendment)  —
Introduced. 221.

Indian’ Finance—

Assent of Governor (:enem] 8.

- Indian = Finance (No. 2) —

Introduced. 101-102.

Motions to. consider and to circulate.
208-347, 367-422, 439-92, 610-53, 709-
63, 786-840. =

Message from H. E. the Viceroy asking
for the passage of the in the
Legislative Assembly in the forn re-
commended. 882-83.

Motion for leave to introduce in the
form recommended. 883-86.

Negatived. 886.

(Amendment) —

1116-19.
1119:24.

78.

258.
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BILL(S)—contd.

Indian Income-tax ( Amendment) —
Introduced. 92-93.
Motion to consider. 949.57.
Consideration of clauses. 957-59.
Passed. - 959.

Indian Merchandise Marks (Amendment)
Introduced. 91.
Motion to. refer to Select: Committee.
270-71.
Referred to Select Committte. 271.

Indian Merchant Shipping (Amendment)—
Motion to refer to Select Committee.
211-21. :
Referred to Select Committee. 221.

Indian Mines (Amendment)—
Assent of Governor General,

Indian Navy
Introduced.
Motion to consider. 237-241.
Consideration of clauses. 241-242,
Motion to pass. 242,

Passed. 243,
Passed by the Council of State. 1028.

Indian Navy (Discipline) Second Amend-
ment—- .
Introduced. 90-91.
Motion to' consider.
Motion to pass. 242.
Passed. 242.
Passed by the Council of State.

Indian Railways (Amendment)—
uced. 5.
Motions to refer to Select Committee
‘and to cirenlate. 890-903, 924-39.
Referred to Select Committee, 939.

Indian Railways (Amendment) (No. 28 of
1940)—

78.
(Discipline) Amendment—
90,

242,

1028.

Question re republication of—in certain
State Railway Gazettes. 12-13.
Indian Railways (Second Amendment)—

Introduced. 222.
Indian Registration (Amendment)—
Introduced. 89.
Motion to consider. 254.-56.
Motion to pass. 256.
Passed. 256,
Passed by the Council of State. 1028.
Indian Sale of Goods (Amendment)—
~ Introduced. 439.
Motion to consider.
Passed. 1062,

1060-62.

BILL(S)—contd.

Indian Tariff (Amendment)— “
Assent of Governor General. 78,

Indian Tariff (Second Amendment)— ;
Assent of Governor (leneral. 78. !

Indian Works of Defence (Amendment)— 1
Introduced. 90. ~d
Motion to consider. 236-37.

Passed. 237. —
Passed by the Council of State. 1028. :

Insurance (Amendment)— E
Assent of Governor General. 78,

Land Acquisition (Amendment)— 2
Introduced. 995. <
Motor Spirit (Duties) Amendment— L

Introduced. 92. ]
Motion to consider. 268-69. ‘:
Passed.  269.
Passed by the Council of State. 1028. o

Motor Vehicles (Amendment)—

Assent of Governor General. 78. a

National Service (European British Sub.”
jects)—

Assent of Governor General. 78. 4

New Delhi Mosque—

Introduced. 235. : L= g~
- Motion to move not made. = 1062,
Offences on Ships and Aireraft—

Assent of Governor General. 78. .

Parsi Marriage and Divorce (Amend- » -~
ment)— e
Assent of Governor General. 78. g

Petroleum (Amendment)—

Assent of Governor General. 78,
“Legislation (Bmergency  Powers)— B
Assent of Governor General. 78, S

Registration of Trade Marks.— [

Assent of Governor General.. 78, =

Repealing and Amending—
Introduced. 89.
Motion to consider. 248-54.
Motion to pass. 254, e
Pagsed. 254. oy
Passed by the Council of State. 1028 -~ {
Reserve Bank of India (Amendment)—
Assent of Governor General.  78.
Reserve Bank of India (Closing of Annual » ~
Accounts)—
Assent of Governor General. 78.
Reserve Bank of India (Second Amend-
ment)—
Assent of Governor General.

o

L

78.
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BILL (S)—coneld. BOMBAY—
. ° Reserve Bank of India (Third Amend-| Question re—
. ment)— Asgignment by the A. E. G. India
- Introduced. = 92. Electric Company, Limited, incorpo-
. Motion to consider. 263-68. rated in Germany, of their business,
D Motion to pass. 268. assets, efe., to certain parties in
Pussed. e 127-30.
; Passed by the Council of State. 1028 Representation for construction of a
S Royal Indian Navy (Extension of tr;uuk road from Hyderabad (Sind)
e Servica)— to——viz Badin and Viramgam.
Assent of Governor General. 78. 358.50.
> - Specific Relief (Amendment) Bill— Working  of the Multiple Unit
Introduced. 995.

War Donations and Tovestments (Com-
panies)—
Introduced. 91.

Motion to consider.
Consideration of Clauses.
Motion to pass. 262.
Pagsed. 262.

Passed by the Council of State.
BINDING BRANCH—

Question re seniority list of the ——of
the Government of India Press, New
Delhi. 701.

BIRTH DATE(S)—
Question re vagaries in the exercise of

259-62.
262.

1028.

= power of allowing alterations of —— by
employees on the North Western Rail-
way. 231-232:
BLOCK—
S Questi sf.eps for relieying the hardships
" - due to -on grade L on ﬁhe North
. ‘Western Railway.

BLOCK MAINTAINER(S)—

Question re—

Service on the Great Indian Peninsula
Railway by certain drivers. 64.
BOOK(S)—
Question re—
or syllabus prescribed for promotion
courses on State Railways. 868.
BOOK STALL (8)—

Question re—

Contract  for given to  Messrs.
Wheeler and Company by the General
Manager, North Western Railway.

597.

Extension of Messrs. Wheeler and Com-
pany’s contract for ——on the North
Western Railway. 599-600.

BOOKING OFFICE(S)—

Question re—

Question re city —— and Pa.rcel Offices
worked by Messts, Thomas Cook and
Son. 45-46.

| BOSE, MR. SUBHAS CHANDRA—

Motion for adjournment re failure of
{overnment to enable to attend the
“Session of the Legislative Assembly.

148-49.
= Disallowance of the privilege of rent free e
e % quarters to certain Block Mistries BOY 1 ‘beanGhRS”—
Sz recruited as on the North West-| S * Messenger(s)
- ern Railway. 87273, BOYLE, MR. J. D.—
Provision of rent-freé quarters to —— on L‘xcess Profits Tax (Amendment) Bill—
the North Western Ra.ﬂw y. 1103-04. Ingxonﬂlgewhon( 1(\1)!‘ czlmgeﬁ 1119-20.
2 an Finance (No. 2) Bill—
- MISTR >
- BI;,OCL(LE B ‘Y(I,Fb}— Motions to consider and to cireulate.
E See stry(ies) . 615, 619.
» - . BOARDS)— Questmn 7e assignment by the A. E. G.
g Question re— India Electric Company, Limited, in-
. = Expenditure by the Indian Coffee Cess corporated in Germany, of their busivess,
Committee on salaries and propaganda assets, eto., = to certain parties in
e it activities of the London Market Bombay. 127-30.
= ion ——, 424, BR.AKE -VAN(S)—
R Rise in the salary of the Director of the ve Iaints of deteri of
N London  Market ~ Expansion ‘eye-sight from “Goods Train Guards for
= 424-25, want of electric lights in 232.
> .
.
A2
T eey,
=s®




16 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

BRANCH(ES)—
Question re reversion of permanent men of
higher grade to dower posts in certain
of the Government of India Press,
New Delhi. 705.
BRANCH LINE(S)—

Motion for adjournment re closing down
of the between  Shoranur  and
Nilambur in the Malabar District.
1026-27, 1080-95.

Question re intervals for washing of the
passenger carriages Tunning on of
the North Western Railway. 9-10.

BRIBERY— :

Question re allegations of —against the
Manager of the Medical Stores ‘Depot,
Lahore. 775.

BRIDGE ENGINEERING WORKS—

Question re disahilities of the subordinates
of the at Manmad, Great Indian
Peninsula Railway. 50.

BRIDGE STATF—

Question re holding in abeyance orders in
respect of certain memorialists of
the North Western Railway. 874-75.

BRITISH GOVERNMENT—

Question re departures in the working of
the financial adj t 1 “the
Government of India and  tho ——.
961.

BRITISH PORTION—

Question e “Hours of Employment
Regulations’ incorporated in the Indian
Railways Amendment Act, 1930, not
made applicable  to of Jodhpur
Railway. 866-67.

BROADCAST— .

Question re ——of Sikh religion and
history by the Lahore, Peshawar and
‘Delhi Broadcasting ‘Stations. 881,

BROADCASTING STATION(S)—
_ Question re—
Broadeast of Sikh religion and history
by the Lahore, Peshawar and Delhi
. /86L. .
Sikh religious programmes. in certain
. A4, 3

BROKER(S)—
Question re— 3
Non-employment of Indian Banks and
TIndian —— for short depagit business-
& of the Calcutta Port Trust. 230.

BROKER (8)—contd.
Question re—conid:

Non-employment of Indian —— by the
Caloutta Port Trust for purchasing
telegraphic transfers of the Local
Exchange Banks to the United King-

dom. 229-30.
BUDGET—
Question re— *
for the Beclesiastical Department.
209.

Votable and non-votable expendituro
sanctioned ontside the —.  197-200.
BUILDING(S)—
Qnuestion ré—
plans received by the Delhi Im-
provement Trust. b2,
Cases of deviations in the construction of
reported by the Inspector,
Delhi Improvement Trust. 912.

BUILDING BYE-LAWS—
See “ Bye-law(s) .
BUILDING INSPECTOR(S)—

the Delhi Tmp

See ‘also “ Tnspe
BUKHTTARPUR— =
Question re want of shunting facilities a!

" Junction of the Hast Indian Rail-

way. 349.

BULLION(S)— .

Question re total weight of eilyer —— and

ilver coing in the possession of Govern-
A 770.
BUNGALOW(S)—

Question re reservation of Governnient —
and quarters for particular of 618 or
staff in New Delhi or Old Delhi.  911- 12,

BUNYAD HUSSAIN, KHAN BAHADUR

SAYAD—

Oath of office. 2 g

BURGLARY(IES)—

Question ‘re——and  dacoities in New
““Pelki, 974-75 and 980-81, 1099-1100,
BURHANPUR— 2
Motion for adjournment re alleged occu-
pation of the Muslim Idgak at——by

the Military. 708, 784-85.

e

Question re complainte against the——of —
ent Trust.

=t

~
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- BUSINESS(ES)—

. * Question re—

) 5 Assignment by the A, E. G. India

g o Jlectric Company, Limited, ineorpo-

5 rated in Germany, of their —,

S - assots, ete., to certain parties in Bom-
bay. 127-30.

> o

Non-employment of Indian Banks and
Indian brekers for short deposit ———
of the Caleutta Port Trust. 230.

+ See also  Statement of Business ™.
BUSS, MR. L. €—

4 Appointment of to the Committee on
oo Petitions. 439.

» Expres s of regret. on the deaths of
2 Raja Sir Vasudava Rajah and Mr.
Suryya Kumar Som. 71.

Indian Finance (No. 2) Bill—

- Motions to consider and to circulate.

316-19.
» Nomination  of to the Panel of
1 ~ . Chairmen, 211¢
BYE-LAW(S)—
Question re—
(ases of infringement of building of
= the Delhi Tmprovement Trust. 907,
Rales or of the Delhi Joint Water
and Sewage Board, 699.
» 2 L TRt c
= CABINET— 2
v T Question re private houses in New Delhi

regerved for accommodation of ‘the
extra members of the Viceroy's proposed
expanded ——. 697-98.
CALCUTTA— :
®* « Questionre— : ST
Different scales of pay for Officers of the
Preventive Service at Chittagong and.
771-72. ——
Inadequate Tndian representation in the

T

AE Port Trust. 229,
v Tncome-tax Officers and Examiners in
st the Company Districts at ——.
il ¢ =
* Muslim officers employed by the ——
: e Port Trust. 582.

Non-employment of Indian Banks and
Indian brokers for short deposits
businesses of the —— Port Trust.
230.

ASSEMBLY DEBATES. 17

CALCUTTA—contd.
Question re—contd.

Non-employment of Indian brokers by
the Port Trust for purchasing
telegraphic - transfers  of the local
Exchange Banks to the United King-
dom. 229-230. :

Scholarships for speeial training, given
by the Government of India or the

Port Trust. 582-83.

CANDIDATE(S)—
Question re—

Age limit of —— for the post of Station
Director, All-Tndia Radio, recently
advertised. 1018-19.

Appointment of in the Posts and
Telegraphs Subordinate service in the
Sind and Baluchistan Circle without
the production of valid domicile certi-
ficates. 359-60. S i

Delay in making appointments of
successful in the Indian Audit and
Accounts Service Examination, of
1939. 201. 2

Non-submission of names of Muslim
for selection to lower gazetted service
from Howrah Division of the East
Indian Railway. 1023.

Quota of Muslim —— at. the flying
training school. 1016, 1101-02.

Quotas of for emergency commis-
sions and as privates for the Army
fixed for different provinces. 780-
81.

Selection of —— for emergency com-
missions and as privates for the army,
781-82.

Selection of for the Technical School
connected with the Indian Air Force,
1017.

CANTONMENT(S)—
Question re— y
' Amalgamation of Sadder Bazar, Ambala,
with Ambala —. _ 207.

Assessment value of houses and shops in
the Kasauli —. .

Model housing scheme in the Allahabad

1103. g

Tongzxs. permitted to Tun from the
Meerut —— Railway  Station,
58. -
CANTONMENT (AMENDMENT) BILL—
See “ Bill(s).” i g
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CARCASE(S)— CENSUS—
Question re dumping of —— of animals| Demand for Tixcess Grant in respect of

near Karol Bagh, Delhi. 65.
CAROE; MR. 0. K.—

Motion for adjournment re refusal of per-
mission to Mr. Bhulabhai Desai and to
Mr. Asaf Ali to visit Waziristan. 77.

CARRIAGE(S)—

Question re—

Diversion of —— of postal mails between
Sylhet and Shillong from Road to
railway. 353-54.

Intervals for washing of the passenger

running on Branch lines of the

North Western Railway.. 9-10.

Provision of tumbler switches for con-

1076-77.
CENSUS RETURN(S)—

Question re issue of instructions re eni-
tries in * Caste” column of the ——.
—772-74.

CENTRAL CONTROL ROOM—

Question re establishment of a —— af

Kalyan. 64.
CENTRAL EXCISE DUTIES—
Demand for Excess Grant in respect of

—. 1

CENTRAL LEGISLATURES—

trolling lights in intermediate class
—. 1017-18.
CASH BRANCH(ES)—

Question re assistants and clerks in the
—— of the Government of India
Offices. 42-43.

CASTE(S)—

Question re—

Desirability of recruitment of Indians
of all and creeds to the Indian
Army. 779-80.

Issue of instructions re entries in ——
column of the Census Returns. 772-
4.

CATERING—

Question re—

—— as a source of income to Railway
administrations. 360-61.

Indian ‘made a source of income on
the Assam Bengal Railway. 586.

CATERING CONTRACT(S)—

Question re policy observed by the General
Manager, East Indian Railway, in the
matter of . 605-06.

See also under *“ Contract(s).”

CATERING SYSTEM—

Question re—

Desirability of uniformity as to the
Indian on all Indian Railways.

See * Legislature(s).”
CENTRAL PUBLIC WORKS DEPART-
MENT—
See *“ Public Works Department.”
CENTRAL TUBERCULOSIS CLINIC—
See “ Tuberculosis Clinic.”
CERTIFICATE(S)—
Question re—

Appointment of candidates in the Post

and Telegraphs

circle with-
“production of valid domicile
359-60.

Contribution by officers of the Army and

Defence Savings Provident Fund and
Defence Savings 406.
CHAIR-—

‘of & motion for adjournment by the

by the 210.
CHAIRMAN, PANEL OF— .
See “ Panel of Chairman(en).”
CHALIHA, MR. KULADHAR—

Question (Supplementary) re—
Desirability of uniformity as to the

584-85. Railways.
Improvement in the Indian —— of Distances of Indo China from Bengnl
the Assam Bengal Railway. 586, and Assam. 564.
g0 CHANDAUSI—
CAWNPORE— < Question ze dlsadvnntages of the staff-of
Q re & of -t} h d section of the East

railway journey from Dacca and S)nllong
to—and Lucknow. 1018.

Indian Railway trained at the Railway
School of Transportation, ~—— . 17

Air Forces Headquarters towards the *

Motion for adjournment re disallowance

Governor General after it was allowed <

Indian c&ﬁermg system on all Indian .

—

2
:
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CHANDPUR—
«  Motion for adjournment re closing of the
—— Siau-Bijnor section of the Gajranla
I Muagzampur Narain branch of the Hast
Indian: Railway.  082-83 and 996-1011.
CHANDPUR-SIAU-BLINOR SECTION—
Motion for adjeurnment re clozing of the
cf the Gajrauly Muazzampur Na-
& rain Branch' of the East Indian Rail-
way. 917
i SCHARACTER—
Y Question re numbers and of non-
gazetted posts on certain State Rail-

- ways. 12, 877,
Ve CHARGE(S)—
8 2 ~ Question re procedure for enguiry info —s—
i against railway servants. 869-70. 3
3 CHAUDHURY, MAULVI ABDUL HA-
! LIM—

Oath of Office. 197.

CHETTIAR, MR. T. 8. AVINASHILIN-
GAM—
Indian Finance (No. 2) Bill—
Mohéon to consider and to circulate.
- 834,
Question (Supplementary) re—

Creation of new industries or workshops
on permanent basis and Government
subsidy thereon. 428,

Dnhxmbthty of uniformity as to the In-

« dian eatering system on all Indian Rail-

Ways. 85.

‘Expenditure by the Indian Coffee Cess
‘Committee on Dpropaganda a.cbmtxas in
India. 426, 427.

Instructions for charging rent for use of
~_PRailway refreshment rooms and stalls
5 ° 362, 363.

Issue of one rupee notes. 766.

Officers and ministerial staff of the Ex-
ternal Affairs Department who moved
up to Simla last simmer and ex-
penditure incurred in the Move.
572.

Rescrvation of the posts of enquxry
clerks, ete., for guards with defective
Vision on the North Western Railway.

* 864,
= Steps for increase and distribution of the

5 shlppu.\(, accommodation. 856,

. Bteps for increasing the export trade of
Indis. 658.

~Suggestions made by the Port Haj
Committees, 603.

Training of In

Pilots and Mechanics

for the Air Foree. 276.

THDEX TO0 LEGISLATIVE ASSEMBLY DEBATES. 19
CHEITY, MR. SAMI ~ VENCATA-
CBELAM—

Indian Finanee (No. 2) Bill—
Motions to consider and to ciroulate.
753.

of ground-nuts. 608, 609.
CHIEF ACCQUNIS OFFICER—

Question re—

Increment in the percentage of promo-
tions of routine clerks in grade If by
the of the North Western Rail-
way. 860-61. — -

Promotion of s record lifter as'a clerk
in the on the North Western Rail-

yay. 860,
CHIEF OPERATING

TENDENT—

Question re recruitment of temporary
clerks in the Office of the ——, East
Indian Railway. 597.

CHILD{REN)—

Question re educational assistance to the

of emlpoyees on the North West~

ern Railway. 588

CHITTAGONG—

Question re different scales of pay for
Officers of the Preventive Service at——
and C ta. T71-72.

CHOWKIDAR(S)—

Question re use of Government furniture
by certain engaged by the Central
Publu- Works Departmcnt. 664.

CHRISTTAN(S)—

Question re recruitment of Indian
to the Subordinate and Superior Ser-
vices of the State and Company-managed

SUPERIN-

Railways. 561-63.
CIRCULAR(S)—
Question re —— instructions for g-mnt of

gratuity o non-gazetted staff in Luck-

now Division of the East Indain Rail-

way. 18-19.

CIVIL ADMINISTRATOR—

See “ Administrator(s).”

CIVIL - PROCEDURE (AMENDMENT)
BILL—

See code of —— under “ Bill(s).”

CIVIL SUIT— :

Question re by an employes desreed
against the North Western Railway.
591-92.

Motion for Adjournment re fall in the prices
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CLASSIFICATION— CLERK(S)—contd.

CLASSIFIED LIST—

CLERICAL EXAMINATIONS—
_ See ** Examination(s).”
CLERICAL POST(S)—

CLERK(S)—

Promotion of a record lifter as a — —

Question re re- of Works Mistries as
*“ Labourers” on the North Western
Railway. 564-66.

Question re publication of a of a cer-
tain class of subordinate staff of all
branches of Railway service on the North
Western Railway. 588-89.

See *“ Post(s).”

~ Question re—

Aﬂeg:mons of corruphnn against a
in the Divisional Office, Rawalpindi.
27-28.

Assistants and in the cash branches
of the Government of India Offices.
42-43.

—— employed in:certain sections of the
Railway Divisional Office, Lahore.
68-69.

Desivdbility of relaxation of allotment of
_quarters rules in the case of low- pmd
‘married non-migratory.

TFilling up of cerfain va

recently oceurring in the Karachi D

sional Office of the North Western

Railway. -587-88.

Increment in the percentage of promo-
tions of routine in grade 11 by the
Chief Accounts Officer of the North
Wastern Railway. 860-61.

Muslim in the Imperial Veterinary
Research Institute. 696, 1108,
Officers and in the Railway Board

graduated in Mathematics. 598.
‘i the Chicf Aecounts Office on the
North Western Railway.  860.

Promotion of in the Headquarters
Office of the North Western Railway.
46-49.

Recruitment of postal —— in the Sind
and Baltichistan Circle. 63.

Recruitment of temporary —— in the
Office of the Chief Operating Superin-
tendent, East Indian Railway. 597.

Reservation of the posts of enguiry
ete., for guards with defective vision
on  the North  Western Railway.

- 863-64.

Motion

Question re—condd.

Subordinates and ~—— who worked
under the Building Inspector of the
Delhi Improvement Trust and resigned.
908. %

Withholding of applications of Muslim
—— of the Railway Clearing Ac-
counts Office for posts of Guardson the

North Western Railway. 600.
CLINIC—
Question ré—
Liocation of & tuberculosis in Karol
Bagh, Delhi. 62.
Shifting of the tuberculosis — from
Karol Bagh, Delhi. 54,
CLOW, THE  HONOURABLE = SIR
ANDREW—

Certain papers re Motor Vehicles Rules
laid on the table. 8S.

Indian Finance (No. 2) Bill—
Motions  to

406.

Indian Railways (Amendment) Bill—
Motion for leave  to infroduce.  235.
Motions to vefer: to Select Cammxttee

= ,

Alleged embe77lemonl in the Multen
Division of the North Western Rail-
way. 1110.

ng don n uf the bmnch lmc hetween

Closing of
section of the (‘urJu's{ Muazzampur
Narain branch of the East Indian
Railway. 917, 982, 933. 997, 998,
1001, 1005-07, 1003, 1009, 1010.

Dacea Mail disaster. 73 112, 113, 114,
116, 121, 122-25.

Opinions of the Honourable Member
for Railways and C ications en
the D'Souza Report. 153, 154..

Motion to consider the Report of the Public
Accounts Committee. 1074,

Statement re not earnings of new railway

lines. 81-82.
COALFIELD— - B,
Question re continuing five in the — in

Sudamdih Area (‘o]lxe - 286.

consider  and eirculate.

L
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COMMISSION(S)—
Question re—
charged by the CGovernment of

COAL-MINE DISASTER—
fee * Disaster(s) .

8 COAL MINES SAFETY (STOWING) : < :

> AMENDMENT BILL— India on articles purchased by I.hs
s See  Bill(s) *" Majesty's Government for the main-
3 e 5 tenance of the Supply Department.

-

CODE OF CIVIL PROCEDURE (AMEND-
MENT) BILL—

See ** Bill(s) ™.

CODE OF CRIMINAL PROCEDURE
(AMENDMENT) BILL (AMENDMENT
OF SECTION 4)—

See * Bill(s) ™

CODE OF CRIMINAL PROCEDURE
(AMENDMENT) BILL (AMENDMENT
OF SECTION 250)—

See ** Bill(s) .
COFFEE—
Question re—
Expenditure by the Indian Cess
Committee on propaganda activities
in India. 426-27.
Expenditure by the Indian —— Cess
Jommittee on salaries. and propa-
ganda activities of the London Market

061-63.

Emergency —— in the Land and Air
Forces of His Majesty’s Government
in India. 976-79.

Mission of the Roger in India.

Quotas of candidates for emergency

and as privates for the army

fixed for different provinces, 780-

81,

Selection of candidates for emergency
~—— and as privates for the army.
781-82.

COMMITTEE(S)—
Appointment of the —— on Petitions.

Election of a Member to the Standing
Finance ——. 234, 297.

Motion to consider the Report of the Pub~
lic Aecounts + - 1062-75.

Question re—

913. .-

Tixpansion Board.. 424, Appointment of —— of pilgrims and

= Imoyorts and consumption of Indian —— Amir-ul-Haj by Port Haj on
in the United Kingdom. 423-24. pilgrim ships.  140.
Resolution rescrapping of the London — Clonferences, ~or sub- held at

- Market Extension Board by the Simla last summer under the control
S Indian— Cess Committee. 514-31 + of the Commerce Department. ©81- l
ey b s e % L
o nierences, or sub- € al
o Question. re total wexghf: iof sllver h““m“ Simla las% summer under the control ‘
and silver in the poswsswu of S S s b
Goveriment T hTe: of the efence ‘'o-ordination Depart- ‘
° = S ment. 668
e 22 COINAGE (AMENDMENT) BILL— Conferences, or sub-~ held at ‘
R See** Indian » under * Bill(s) ”. Simla last summer under the control \
< - of the Defence Department. 506.
.o COLL}E‘CTIVE ASS,}:.‘.’S.SMENT— Conferences, or sub- - held at
‘ See  Assessment . Simla last summer under the control 3
COLLIERY (IES)— of the Department of Communica-
: moe = 3 tions. © 579.
e Qgestiml re continuing fire in the coalfield Corierotiomn, o wubs held at
in Sudamdih Area ——. 286. 5
s Simla last summer under the control
S COMMERCE DEPARTMENT— of the Department of . Education,
= Quostion re— Health and Lands. 670-76.
s o Conferences, con?mittees or sub-commit- Conferences, or sub- —— held at
= tees held at Simla last summer under Simla last summer under the control
> .- = the control of the 681-82. of the External Affairs Ddepartment.
; " Officers and ministerial staff of the 572.
. S whtf_r_'l_mved up to Simla last summer Conferences, —— or sub- held at
> and’ ‘expenditure incurred in the Simla l#st summer under the control
- Move. 680-81. of the Finance Department.

502-04.
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COMMITTEE(S)—contd.
Question re—contd.
Conferences, or sub- held at
Simla last sammer under the control
of the Home Department. 493-99.
Conferences, —— or sub- held at
Simla last summer under the control
of the Labour Department. 661-63.
Conferences, or sub- held at
Simla Iast sunimer under the contrel
of the Legislative Department. 677-78.
Conferences. or sub- held at
Simla last summer under the control
of the Political Department. — 679-80.
Conferences, or sub- held at
Simla last summer under the  control
of the Railway Department. . 576-578
. Expenditure: bv the Indian Coffee Cess
© __ on propaganda activities in
Tndia. 426-27.
Expenditure by the Indian Coffee Cess
on salarics and propaganda
activities of the London Market Tx-
"pansion Board. 424,

Tees collected from Haj pilgrims for
meeting expenses in connection’ with
Port Haj ——. - 091-92.

Grant of allowances to mon-resident
members ‘of the Port Haj —— for
aﬁ.endmg ‘meetings. 144

Personnel of the Roger —— from Over-
"séas
mission. " 42834,

Propaganda and. expenditure thereon
by the Port Haj 284-85.

E Qna,rtem -, Moradabad Division,
Bast Indian Rmhmy. 593.
- Recroitment of officers in the Supply

Department through the National
Service - 905-06.

Savings due to setting up of the Port
Haj 691.

Selection board - or.—— assenibled in
Moradabad Division on the FEast;
Indian Railway.  880:81.

Snggestions made by the Part Haj ——.

© 69293,

Resolution re—

Appamtment of & —— of the Central
Legistattre regarding econonty i war
expenditure, 831-50. 3
i Appo.nt.mmt of a —— to_examine the
- conditions of Detenns under the De-
fence of India Act. 550-60.
Scrapping of the London {!oﬁ'ee Mnrket
Expansion Board by the Indian Coffee

Deminions and States and its | ¢

COMMUNAL BASIS— i
Qustion re orders in foree for promotion
of servants on the North Western Rail-

way on a 872,
COMMUNAL COI\IPOSIT[ON—‘
Quiestion re—

of Indian Civil Service and other

All-India Bervice Officers brought on

t0 the Government of India Seere-

tariat, 963-64.

of journeymnien appointed in certain

shops on the North Western Rail-

way. 58.

of the staff of the Imperial Veteri-
nary Rescarche institute. | 695, 1107-

'Recx'mtmant, —— salaries; etc.; of cer-
tain staff in the Supply Department
and Allied Offices. 287-95.

COMMUNAL CONSIDERATION(S)—
Question re—

—— in the promotion of guards from
grade T o grade TIF on the North
Western Railway.  357-580

in the promotion of guards on the
North Western Rafiway. 1014-15.
COMMUNATL GROUND(S)—
Question re discharge of
Mistries in the Raw:

. ATION—
Qnoatmn e report of the officer on speeial
duty appeinted to investigate into
cortain matters  affecting i
railway services. '223225-226.
COMMUNAL RESERVATION—
Question re—
Advmﬁiﬁty‘&”mﬁﬁdm

5 ment Resolution on of appoint-

ments in public services. 205-06.
—— hoth on appointment and confirma-

the Covern-

tion of new recruits on the Nor
Western Railway. 7-8.1
" COMMUNICATIONS, DEPARTMENT
OF—
Qucsﬁnn re— L AIELHE"
Conf ittees or sub- it;
tees held at.Simla last summer, under
the control ¢ 1579:

Officers and ministerial staﬁ? of the ——
its attached and subordinate
d

the Move. 578.

Qess ——. 5143

Works-
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- COMMUNITY{TESy—~ CONFERENCE(S)—tontd.
" ngstimx re— : Qaestion re—gonid.
i . Proporiion of  different  —— in the ——, committees or Sub-Committees
E Department  of “Hducation,  Health beld at Simla last summer under the
= e and Lands, 49. ¥ ‘ centrol of the Defence Departments,

Report 7¢ the tepresentation of Muslims 506, .

. and other minority in the sub- S

5 > Saie tilviay: Sotyjeed Suly yeld at Simla last summer under the
S COMPANIES (AMENDMENT) BILL— control of the Department of Com-
= . .See ** Indian —— "under ** Bill(s) . munications. 579, 3

COMPANY DISTRICT{S)—
Question r¢  Income-tax
Examiners in the —— at Calcutta.
COMPANY-MANAGED RAILWAYS—
See, ** Railway(s) *
COMPANY-MANAGED SECTION-~
Question re disadvaniages of the staff of
of the East Indian Railway trained
at the Railway School cf Transporta-
tion, Chandausi, 17.
COMPETITIVE EXAMINATION(S)—
See “ Examiration(s) ™
COMPLAINT(S). —
Question re—
abont the treatment of patients
in the Trwin Hospital, New Delhi.

Officers and
60.

= 435- 36
L 2 2 Inspeotor of
r . ~ the Dalln Impmvement Trast. 53.
- —— of daterioration of eyesight from

Gooads Train Guards for want of elc-
tric lights in brake-vans. "232.

-

COMPOSITOR(S)—

Qqestion re differential treamtment meted
~oub 10 piece — — in the Government of
India Press, New.i)eﬂxl. :02.

CONFERENCE(S)—
Draft Convention and Reboxﬁmeﬁﬂihons

adopted by the Internativnal Lalour
Confereme (laid on the table). 1028-

Questmn re—

— or.

held at Simla Tast summer under the

. control of the Commerce Department.
68182,

_committees or sub-committees

lmld n‘hsimb last summer uudet the

control: of the Defence Co-

b

——, committees or sub-committees
held at Simla last summer under
the control of ' the Deparbment
of Jducation, Health and Lands.
670-76.

~=—, Committees ot Sub-Committees
held at Simla last summer under the
control of the Hxternal Affairs De-
partment. 572

, Committees or Sub-Committees
held at Simla last sunmer under the
control of the Finance Department.
502-04.

-, Committees orsab-committees held
at Simla last summer under the con-
trol of the Home Department. 498-
99.

——, committees or sub-committees held
at Simla last summer under the con-
trol of the Labam- Department. 661-

geran

- — . committees or sub-committees held
at Simla last sammer under the con-
trol of the Legislative Department.
67778,

~—— committees or sub-committees held
at Simly last summer under the con-
trol of the Political Department.
679-80.

, committess orf sub-committees
held at Simla last summer under the
control of the Raiflway Department.
576-78.

CONFIDENTIAL REPORTS—
See * Report(s) 7.
CONFIRMATION—

Question re—

Communal reservation both on appoints
ment and —— of new recruits on the
North Western Railway. 7-8.

Prooedu.re for —— on the expiry of

Department, 668,

v period on State Railways.

is.
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CONGRESS WORKHER({S)—

Question re certain ——— arrested in Delhi
under the United Provinces Goonda

Act.  970-73.
CONTRACT(S)—
Question 7e—
for book stalls given to Messrs.

Wieeler and Company by the General
Manager, North Western  Railway.
597.

Cooly —— in Moradabad, Lucknow and
Allahabad Divisions, East Incdian
Railway. 881

Fruit vending
way Station. 606.

Non-obgervance of the principle of sub-
Jetting of railway in the case of
& certain —— at the Delhi Railway
Station. 864-66.

Plicy observed by the General Manager,
Bast Indian Railway, in the matter

. of catering —— 1105,
GONTRACTOR(S)—

Question 7

es. ‘287,
CONTROL ROOM—

Question re establishment of a central ——

at Kalyan. 64. :
CONTRIBUTION(S)—

Questicn e by officers of the Army
and Air Forces Headquarters towards
the Defence Savings Provident Fund and
Defence Savings Certificates. 496,

CONVENTION(S)— :

Draft——— and Recommendations adopted
by the International Labour Conference
{lzid on the table). 102829,

CONVICTION(S)—

Question e persons _tried,
detained without trial under
of Indiw Act. 914-17.

COOLY CONTRACT(S)—

Question re —— in Moradabad, Lucknow
and Allababad Divisions, East Indian
Railway. 88L =

COUNCIL— i

Tleotion of a Member to the — of the

Tnstitute of Science, Bangalore. 367.
COUNCIL OF STATE—

Speech delivered to the —— and fthe

Legislative Assembly by His Excellency

at Amritsar Bail-

for the War Purchas-

convicted or
the Defence

COUNCIL OF THE INDIAN INSTITUTE
OF SCIENCE— i
Motion 7e election of & Member on the ~—

Bangalore. 88-89,

CORRUPTION—

Question 7e allegations of —— against &
clerk in the Divisional Office, Rawal-
pindi. 27-28.

CREED(S)—

Question re desirability of recruitment of

Indians of all castes and to the
Indian Army, 779-80.
CRIME(S)—
Question re—
—— in Delhi. 67.
Steps to reduce the number of thefts
and other —— in Delhi. 981.
CRIMINAL(S)—

Question 7e information given to the Karol
Bagh Police Station, Delhi, about the
presence of a gang of called Bauri-
yas. 981,

CRIMINAL PROCEDURE (AMENDMENT)

BILL—

See ** Code of —= " under ** Bill(;

CRIMINAL TRIBE— . %

Question re arrest of & gang of thieves of

Bauriya 81.

D

D. I. Z. AREA—

‘Question re neglect of plauted frees
and maintained lawns in the —— of
New Delhi. 664-65.

DSOUZA—

Motion for Adjournment re opinions of the
Honourable Member for Railways and
Communications on the Report,
153-54.

“ D TYPE ORTHODOX QUARTER(S)

See ** Quarter(s) 7.

DACCA-—

Question re—
Accidents to the

1940, 352-53.
Arrangenient of through railway journey
from and Shillong to Cawnpore
and Lucknow. 1018,
Non-transfer of certain telephone opera-
tors in —— Division. 1017.
Relief given to the vietims of the —
Mail disaster. 351-52.

Mail in 1939 and

the Viceroy. 841-848.




.

INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

o
ot

DACCA MAIL—
See  Mail(s) s
DACOITY(@ES)—
Question re burglaries and —— in New
Delhi. 97476 and 980-81, 1099-1100.
DAS; PANDIT NILAKANTHA—
Election of to the Standing Committee
for the Department of Supply. 1113.
Tixcess Profits Tax (Amendment) Bill—
. Uonsideration of clauses. 1122;
Indian Railways (Amendment) Bill—
Motions to refer to Select Committee and
to circulate. 929-33, 935, 937.
DATTA, MR. AKHIL CHANDRA-—
Hindu Women's Rights to Property
(Amendment) Bill—
Motion to refer to Select Committee.
083-88, 980, 980, 993 and 994,
Indian Finance (No. 2) Bill—
Motions® to consider and to eirculate.
618-23,
Questien 1¢ model housing scheme in the
Al]ﬂhabmi (,a.momm-nt 11()').

of
of Pd.ndm Jawahar Lul Nehru 973.
DAUGHTER—

Question re vepatriation of Mr. L. N.
Khanna's wife and —— from Sudeten-
land, Germany. 775-76.

READ ANIMALS—

See Aninial(s) ", -

DEATH(S) —

Txpressions of redret on the —— of Raja
Sir Vasudeva Hu.]&h and Mr. bmyw
Kumar Som. 70-71,

DEDUCTION(S)—

Question re — made from the salaries of the
gang stafl on. Jacobahad-—kushnmre
Section. 85a.

DEFENCE BD\TD(Q)~ s

Question re enactment of legmhhon enab-
ling - Twsurance Companies to  buy
Defence Bonds,  776.

DEFENCE CO-ORDINATION DEPART-

STENT—

Question re—

Conferences, committees or  sub-com-
~ mittees held at Simla last summer
~ under the control of the ——. 668.
~ Offiters and ministerial staff of the
—— who moved up to Simla last
summer and expenditure incurred in

the Move,  667- 68

DI‘FENCE DEPARTMENT--

Conferenicés, Committees or Sub-Lom-
mittees held at Simla lsst summer
the control of the 508.
Officers and ministerial staff of the ——
who moved up to Simla last summer
and expenditure meurred in the move.
805,
DEFENCE EXPENDITURE—
Question re 965.
DEFENCE OF INDIA—
Question re steps for the ——.
DEFENCE OF INDIA ACT—
See  Act(s) .
DEFENCE OF INDIA (AMENDMENT)
BILL—
See Bill(s)
DEFENCE OF INDIA RULE(S)—
Question re persons prosecuted or detained
under the Defence of India Act and
074.
DEFENCE SAVING CERTIFICATE(S)—
Question re contribution by officers of the
Army and Air Forces Headquarters
towards’ the Defence Savings Provident
Fund and ——. 496.
FENCE SAVINGS PROVIDENT FUND

See ** Provident Fund(s) ”.
DELEGATE(S)— ;

Question re accommodation reserved in
tho Imperial Hotel for the —— of
Eastern Group Conference. 697,

DELHI—

Motion for Adjournment re rustication of

Mr. M. Faroqui and Mr, D. Sanghi from

280-82-

the University of 111112,
Question re— 2
Affairs of the Improvemenf/ Trust.
59.

Alleged utilisation of the services  of
Khalusis by the officers of the
Improvement Lrust for private work.
907-08. :

Broadeast of Sikh religion and history by
the  Iahore, Peshawar and ——
Broadcasting Stations. 861.

Building Inspector of the —— T
provement Trust. - 66.

Building plans received by the —
Improvement Trast. 52,
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LELHI—conid. DELHI—contd, =3
Question re —conid. <

Cases of deviations in the comstruction
of buildings reported by the Building
Inspector, —— Improvement Trust.
912,

Cases of infringement of building bye-
laws of the Improvement Trust.
907.

Central
909-10.

CTertain

Tuberculosis  Clinie, ——.
congress workers arrested in

under the United Provinces
Goenda Aet.  970-73.

Complaints against the Building Tns-
pector of the Tmprovement Trast.
53.

Connecting of drains with sewers in
Karol Bagh, —. 707.

Critmes in 67.

Dumping of carcases of animals near
Karol Bagh ———.  65.

Basement rights infringed by construc-
tion of open storm water drains in
Karol Bagh, —. 708.

Enhancement of annual premium of
Nazul plots, in Karol Bagh, —.
707-08.

Failure to name or light streets in the
Naiwala arca of Karol Bagh, —.

689,

Government Service Rules applicable |
to the staff of the —— University.
699.

Grant of arms licences fo special Police
Officers in 67.

Grant of summer allowance to the miniz

torial establishment of the Govern- |

mient of India Secretariat detained at

last summer. 688,

Incomplete sewerage it Karol Bagh, ——.
706-07.

Incorporation of the —— Electricity
authority. 909.

Increase in the rent of Nazul Land

in——. 52-53.
Information given to the Karol Bagh
Police Station, ——, about the pre-

sence of a gang of criminals called
Bauriyas. 981.
Lay-out of the Improvement Trust
plots incertain areas in ——. 35,
Lien on his post allowed to a certain
employee of {he —— Improvement
Trust. 508-09. :

Location of a tuberculosis clinic in Karol
Bagh,——. 62.

Question re—contd.
Metsiling of roads, ete., in Karol Bagh, B
Impmv

——, by the ement Trust, 3
906-07. h e
Non-naming of certain roads in Karol
=i 54, B

Nen-observance of the principle of sub-
letting of railway contracts in the case
of a certain contract at the —— Rail-
way Station. 864-66.

Notices issued for contravention of the
terms of sanction granted by the
Improvment Trust. 53. -

Officers and staff of the —— Improve- E
ment Trust, 689.91.

Playing of music through loud speakers
during prayer time at ——. 287.

Prosecutions sanctioned by the ——
Improvement Trust, 52.

Providing of electric lights in Karol <
Bagh, 708. '

Provision of llghte on certain roads in
Karol Bagh, 54.

Provision of parks in Karol Bagh, ——.

i

Bmlwuy pxceecnh(m eum in tAhe Cunrt
the Resident Magistrate, ——.
598 97. .

Recruitment of relations of employees
in the Income-tax Department,
Punjab, North-West Frontier and

Provinces. 59-60. & r

Resignation of staff of the —— Im-
provement Trust. 53. - -

Shifting of the dumping ground for dead e
animals from Karol Bagh, ——. 907. . "~ e

Shifting of the tuberculosis clinic from
Karol Bagh, —. 54. . -

Staff of the —— Improvement Trust.

62,

Steps taken by the —— Improvement =5
Lrust for planting trees and shrubbery i
in Karol Bagh, ——. 906. e

Steps to reduce the number of thefts and
other crimes in ——. 981. 3

Subordinates and clerks who worked
under the Building Inspector of the £ ‘

Tmprovement Trust and resign-

ed. 908.

o o o dits

y of Naiwala in
Karol Bagh, o
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DELHI DIVISION—

Q re f d
rmlvm.y servants in the Moradabad
Division of the 1ast Indian Railway and
the —— of the North Western Railway.
590,

DELHI JOINT WATER AND SEWAGE

BOARD—

Question re rules or bye-laws of the ——.

DELHI RROVINCE—
Question re—
“Letter Post Delivery " from poet
offices in the ——. 15.
Telegraph offices in the —— making
deliveries of messages. 606-07.
DELHI-SHAHDARA—
Question re—
Accidents to persons at or near ——
Railway Station, North Western Rail-
way. 881,
Teains run through —— on the North
Western Railway, 880
DELIVERY(IES)--

Question re ** Letter Post ¥ from post
offices in the Delhi Province. 15.
DEMAND FOR- EXCESS GRANT IN

+ RESPECT OF—

Census. 1076-77.

Central Excise Duties. 1076.

Interest charges. 1079. 4

Legislative  Assembly and  Legislative
Agsembly Department. 1076. .

Qpen Line Works. 1079.

Stores and Workshops—Expenditure not
charged to Revenue. 1079.

W'@rl&in’g’rExpenses—-E&ensee of Electrical
Department. 1078,

Working Expenses—Maintenance and sup-
ply of Locomotive Power. 1077-78.:

Working Expenses—Maintenance of Carri-
age and Wagon Stock. 1078.

« Working Expenses—Miscellaneous Expen-
ses. 1078.

. DEOLI—

Question re—
Conditions of health of Master Mota
~ Singh, Baba Basakha Singh and others
detained in —— Detention Camp. 778,
Punjabi detenus confined in the De-
tention Camp. 776-78;

DEPARTMENT OF  EDUCATION,
HEALTH AND LANDS-—
See ** Education, Health and Lands, De-

partment of ',
DEPARTMENT OF SUPPLY—
ee ' Supply Department .
DEPUTY PRESIDENT, MR.—
Observatnon by —— that if an Honourable
ber makes an ion, he ought
to exp]a.ln in all fairness, what that insi-
nuation is, or say that he did not mean
any insinuation, 744.
DESAT, MR. BHULABHAT J.—
Indian Finance (No. 2) Bill—
Motion for leave to introduce in the fornx
recommended. 883-84.
Motions to consider and to circulate.
878, 447, 481, 488, 489, 790-804, 814,
825, 803,
Motion for Adjournment re refusal of per-
mission t0 —— and to Mr. Asaf Al to
visit Waziristan. 76-77.

DESHMUKH, DR. G, V.—
Hindu Judicial Separation and Divorce
Bill—
Motion for leave to introduce. 996.
Hindu Married Women's Right to Separate
Residence and Maintenance Bill—
Motion for leave to introduce. 996.

Motion to refer to Select Committee.
993,
DESHMUKH, MR. GOVIND V.—
Berar Laws Bill—
Motions to consider, circulate and rcfer
to Select Committee. 945.
Indian Finance (No. 2) Bill—
Motions to consider and to circulate.
322, 396-403.
Motion for Adjournment ze failure of the
Government of India to evoke whole-
- hearted enthusiasm in the nation to fight
the totalitarian States. = 72.
Question re—
Defence Expenditure. 965.
Desirability of recruitment of Indians of
all cagtes and creeds to the Indian

Army. 779-80.
Ehgxbx.hty of Indians for the Royal Air
Foree in India. 967,

Encouragement to Indian enterprise for
manufacturing aircrafts, motors or for
building ships. 967-68.
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DESHMUKH, MR. GOVIND V.-—contd.
Question re—conid.

Expansion of the 10th (Nagpur) Battalion,
University Training Corps,  788-84.

High School Volunteer Corps and Rifle
Clubs. 1101,

Hindu and Muslim strength of the Indian
Navy. - 965-67.

Indignities suffered by Indian Lascars
in South Africa, 135.

Knowledge of Hindi and ability to write
itin Urdu or Roman script for re-
cruitment to Indian army. 782-83.

Quotas of candidates for emergency
commissions and as privates fm the
Army fixed for different provinces.
780-81.

Selection of candidates for emergency
commissions and as privates for the
army.  781:82,

Training of muksxmnslnp by the Nag-
pur University. 1100-01

Question  (Supplementry) re burglaries

and dacoities in New Delhi. 980.

DE SOUZA, DR. F, X.=~
Question re—

Expenditure by the Indian Coffee Cess
Committee on propaganda activities
in India:  426-27.

Expenditure by the Tndian Coffee Coss
Committee on salaries and propaganda
activities of the London Market
Expansion Board. 424.

Imports: and consumption of Indian
;(;ﬂ‘ce in the United Kingdom. 423-

Recruitment of Indian Christians to the
Subordinate and Superior Services of
the State and Company-managed
le\mys. 561-63,

Rise in the salary of the Director of the
London Market - Expansion Board.
424.25.

Resolution re scrapping of the London
Coffee Market Expansion Board by the
Indian Coffee Cess Committee, 514-19,
520, 528, 529-30, 531.

DETENTION—
Question re of Alama Mashrigi. 208.
DETENTION CAMP—

Question re—

Condition of health of ‘Master Mota
Singh, Baba Bu.snkhn. Singh and others
detained in Deoli T8,

Punjabi detenus confined in the Deoh
— 776-78¢

DETENU(S)—

Question re—
German and Halian ~—— in India and
Punjalee —— under the Defence

India Act. 968,
Persons tried,
without trial under the Defence of
of India Act. 914-17.
Punjabi —— confined in the Deol De-
tention Camp. 776-78.
Resolution 7¢ appointment of a Committee

to examine the conditions of —— under
Defence of India Act.  550-60.
DEVALUATTION—
Question re —— of Assistant Station Mas-

ter's grades on the North Western
Railway. 874.
DEVIATION(S)—

Question re cases of —— in the consfruc-
tion of buildings reported by the Build-
ing Inspector, Delhi Improvement Trust,
912. :

DIFFERENTIAL TREATMENT—

Question re—

meted out to piece compositors in

the Government of India Press, New

Delhi. 4

~—— meted out to the Indian Medical
Departmer 66
DIRECTOR(S)—

Question 7¢ rise in the salary of the
of the London Market Expansion
Board. 424-25.

DISABILITY (IES)—

Question re of the subordinates of the
Bridge Engi Works at M: A,
Greab Indian Peninsula Railway. 50.

DISALLOWANCE—

Motion for adjourment re of a Motion
for Adjournment by the Governor General
after it was allowed by the Chair. 210,

DISASTER(S)—
Question re—
Dacea Mail 350-51.
Relief given to the victims of the Dncca
Mail —.  351-52.

Responsibility of the Manager in respect
of the coal-mine —— at Kurhurvari.
286-87.

DISCHARGE—

Question' re—of staff controlled by the
General Manager by the Divisional
Superintendent of the North Western
Railway. 11,19, 857, 4

-

convicted or detained

wn

*

g

b
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£ DISCIPLIN

t in which dat

EN Question re i ory

° provisions of rules regulating and
B rights of appeal of non-gazétted employ-
. o~. *ces on the North Western Railway were

not observed. 867-68.
e DISCRIMINATION—
Question re—
in the matter of passes and privi-
lege ticket orders between an adopt-

-
S > ed and step-son on state railways.
355-56.

- ~—— in the matter of scale of furniture
., and ufensil in European and Indian

= CGuards Running Rooms on the North

\ Western Railway, 232-33.

DISMISSAL—

Question re non-inclusion  of review on
the working of the State Railway
regulations re ‘of non-gazetted staff
in the Railway Administration Report.

- 876,

DIVERSION—

Question 7e —— of carriage of postal mails
between Sylhet and Shillong from Road
4o railway. 353-54.

DIVI&JO\(S)ﬁ
——on the motion for Adjournment re
Dacca Mail disaster. 125-26.
-« Indian Finance (No. 2) Bill—
on the motion to consider.  839-40.
on the motion for leave to intro-
. duce in the form recommended. 885-
86, =
2 5 Quest®n re relieving Guards in certain
® .. of the East Indian Railway. 608.
z "bIVlbIQI\AL OFFIGE(S)—
Question re— 3
Alleg.xtlous of cormptmn against a clerk
in the —— Rawalpindi. 27-28. '
3 Clerks employed in certain sections of the
& Railway —— Lahore. = 68:69.
g Filling up of certain vacancies of clerks
2 eccently ocemrring in the Karachi
——of ths North Western Railway.
Sl O8 .
Proceedings of the Selection Board held
at the Howrah, East Indian Rail-
way for filling vacancies of Luggage
and Parcel Supervisors. 593.

DIVISIONAL SELECTION BOARD—
ee *“ Selection Board.”

>

DIVISIONAL SUPERINTENDENT(S)—

Question re—

Certain quarterly statement forwarded
by the Moradabad Division, on
the East TIndian Railway. 16-17,
878,

Discharge of staff controlled by the

General Manager by the of the
North Western Railway. 11, 19, 857.

Names submitted by the —— Morada-
bad Division. for promotion of non-
-gazetted railway servants to the lower
gazetted service. 601.

Non-Sindhi Muslims in clerical posts in
the Office of the North Western
Railway, Karachi. 851-52.

With-holding of memorials, petitions,
ete., of non-gazetted railway servants

by the Moradabad Division of the
East Indian Railway. 16.
DIVORCE BILL—

”»

See “ Hindu Judicial Separation and ——
under *“ Act(s)”
DOCUMENT(S)—
Certain Home Department
the table. 79-81.
Question re for verification of leave
accounts maintained on State Railways.
59

laid on

DOLLAR SECURITIES—
See ** Security(ies) .
DOMICILE CERTIFICATE(S)—
See ** Certificate(s)’".
DOMINTON(S)—

Question re personnel of the Roger Com-
mittee from Overseas—— and States
and its mission. 429-34.

DRAFT CONVENTION(S)—

See ** Convention(s) ™

DRAIN(S)—
Question re—
Connecting of —— with sewers in Karol
Bagh, Delhi. 707.
Easement rights infringed by construc-
tion of open storm water —— in
Karol Bagh, Delhi. 708.

DRAMA(S)—

Question re authors of —— broudcasted
by the All-India Radio. 367. -
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DRESSER(S)—
Question re—
Muslun————promobed as Laboratory
Assistants in the Imperial Veterinary
Research Institute, 695, 1108.

Muslim representation in other classes
of service 10t to be affected by higher
percentage of Muslims in the posts of
——. 695:96.

DRIVER(S)—

Question re working of the Bombay Multi
ple Unit Service on the Great Indian
Peninsula  Railway by certain
64,

DRUGS BILL—
See “ Bill(s) .
DUFTRY(IES)—
Question re allotment of— * quarters in
New Delhi, 136-137.
DUFTRIES QUARTERS—
See ** Quarter(s)”.
DUMPING GROUND—
Question re shifting of the —— for dead
animals from Karol Bagh, Delhi. 907,
DUTY(1ES)—
Question re—
' ——and emoluments of the Civil Ad-
ministrator, Kamaran. 849-50.

Report of the officer on special | —appoint. |

ed to mvestlgate into certain matters

repr in
tallwayservwes. 223,
E
EARNING(S)—
Statement re net —— of new railway
lines. 81-82.
EASEMENT® RIGHTS—
Question re infri by construc-

tion of open storm water drains in Karol
Bagh, Delhi. 708.
EAST INDIAN RAILWAY—
See *“ Railway(s) .
EASTERN BENGAL RAILWAY—
See ¢ Ré.ilway(s) P
EASTERN GROUP CONFERENCE—

Motion for Adjournment re non-associa-
tion of non-official representative
Ind.m.ns thh the —.  75-76.

tion reserved in
the Impens.l Hotel for the delegates of
697.

ECCLESIASTICAL DEPARTMEN®—
Question re Budget for the ——. 209,
ECONOMY—
Question re establishment of a Paper
Department
India. 434-35.

Resolution r¢ appointment ofa Committee.
of the Central Legislature ragurding‘

—— in war expenditure. 531-5¢
EDUCATIOH, HEALTH AND LAN DS Dl‘
PARTMENT OF—
Question re—
Conferences, committees or sub-coma
mittees held at Simla last summer
under the control of the 670-

Officera and ministerial staff of the
and its Attached and Subordinate
Offices who moved up to Simla last
summer and expendibum ingurred in

the Moye. 6068-6
Proportion of d:.lfetent communities in
the 3

EDUCATIO\’AL ASSISTAI\CE—
Question 76 —— to the children of em-
ployees on the North Western Railway.
ELECTION(S)— =
~—— of a Member for the Govemm«r Body
of the Indian Research Fund Assoua.-
tion. 1113,

~— of a Member to the Council of the -

Institute of Science, Bangalore. 367.
—— of a Member to the Standing Finance
Committee. 297.
—— of Members to the Standing Com-

mittee for the Department of Sapply.
1113, ' S

 Motion re—

—— of a Member of the Standing Fin-
ance Committee, 234,

——— of a Member on the Coungil of the
Indian Institute of Seience, Bangalore.
88-89.

—— of a Member on, the Governing
Body of the Indian Research Fund
Association. 918.

— of three members for the Standing ~

Committee attached to the Depnrt-
ment of Supply. 918-23.

ELECTRIC COMPANY, LIMITED, A.
E. G. INDIA—
Questxon r¢  assignment by the

—— incorporated in Germany, of their
business, assets, ete., to certain parties
in Bombay. 127-30,

by the  Government ~of _

1,
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ELECTRIC LIGHT(S)—

3 . Question 7e complaints of deterioration of
= eye-sight Goods Train Guards for want

e of in brake-vans, 232.

' Saed  See also ““ Light(s) . ;

0 BLECTRICAL ESTABLISHMENT —

=" Question ¢ non-transfer of certain mem-

bers of regular “on duty in New

oo i Deihi; 910.
ELECTRICITY AUTHORITY—
> o Questin 7¢ incorporation of the Delhi ——.
- 909.
= ELECTRICITY CHARGE(S)—
i Question re reduction of —— in New
% Delhi. 65,

EMBEZZLEMENT—
| Motion for Adjournment re alleged ——
in the Multan Division of the North
Western Railway.
EMERGENCY COMMISSION—
» See * Comimission(s) ™.
EMIGRATION (AMENDMENT) BILL—
“See ** Indian —— * under * Bill(s) 7.
F EMOLUMENT(S)—

Question re dubies and of the Civil
Administrator, Kamaran. 349-50.
EMPLOYEE(S)—
Qufestion re—

EMPLOYEE(S)—contd.

Question re —contd. :

Graduate subordinate —— on the Hast
Indian snd Eastern Bengal Railways.
1023-24.

Grant of leave to the Hast Indian Rail-
way serving in the. volunteer
forces when required to join the army.
67.

Income-tax charged on gratuities paid
to the ‘non-gazetted State Railway
——. 206:07,

Instances in which mandatory provie
sions of rules regulating discipline
and rights of appeal of non-gazetted

on the North Western Railway
were not observed.  867-68.

Lien on his post allowed to.a certain

of the Delhi Improvement Trust.
908-09.

North Western Railway ban on hats
against certain 592-93.

Option to State Railway —— to elect
old or revised rent rules. 605.

Pensions or gratuities granted to Govern=
ment- at the Kamaran Quarantine
Station. 283-84, 1104-05.

Policy of making promotions from
amongst of the same branch on
the North Western Railway. 875.

Prior sanction by the Railway Board to
revisions of scales of pays affecting

- o  Admission of the inferior and labour

> service 0

the privilege of contributing towards
Provident Fund. 856-57. 5

Attendance on > families by nurses

amployed in the Medical Deprtment

ne of the North Western Railway. 9.

‘o =ge®, Classes and groups for the purposes of

= tests of certa J y S

¥ i
e 87071

Denial of facilities for bettering their
prospects to Muslim graduate ——

‘ on the East Indian Railway. 1024- -

on State Railways to|

a whole class or grade of on cer-
tain State Railways. 590.
Prohibition of Railway to travel

on privileze Ticket Orders by mail and
express trains.  1020-21.

Recruitment of relations of —— in the
Income-tax Department, _ Punjab,
North-West. Frontier and Delhi Pro-
vinees. 59-60.

U ded —— allowed to ap-
pear as recruits for appointment as
Guards on the North Western Rail-

3 way. 1015-16.

-~ 25. Vagaries in the exercise of power of allow-
E Educational assistance to the child ing alterations of birth dates by
S GO on the North Western Rail- on the North Western Railway. 231-
23 way: - 588, 232.
> . Excess payments by the of the EMPLOYMENT— :
L = North Western Railway to the Rail- Question re ¢ Hours of —— Regulations *

way Medical Staff. 8-9.
Explanation of railway
SR

1 t

in case of
already

P

P

inflicted.. 10. =

incorporated in the Indian Railwaya
Amendment Act, 1930, not made appli-
cable to British portion of Jedhpur
Railyay. 866-67. =8




32 INDEX TO LEGISLATIVE ASSEMBLY DEBATER.

ENGINEER(S)—
Question re—

Engineering - Subordinates working as
Assistant —— on the North Western
Railway. 44.

Qualified Muslim Inspectors of Works
not allowed to officiate as Assistant
——on the North Western Railway.
44,

ENGINEERING = SURBORDINATES—
See * Subordinate(s) .

ENQUIRY—
Question re procedure for into charges
againg railway servants. 869-70.
ENQUIRY CLERKS—
See “ Clerk(s) .
ENTHUSIASM—

Motion for Adjournment re failure of the
Government of India to evoke whole-
hearted —— in the nation to fight the
totalitavian States.. 71-72.

ESSAK SAIT, MR. H. A. SATHAR H—

Motion for Adjournment re—

Closing down of the branch line between
Shoranur and Nilambur in the Mala-
bar District. 1026 1080-82, < 1095.

Closing. of the ChandpurvSiAnABijnur
Section of the Gajraula Muazzampur
Narain Branch of the East Indian
Railway. 983.

Question re—

Alleged rude behaviour of the Quetta
Ra.ilwa«y Station officials at the wel-
come to the President-clect of the
Baluchistan Muslim League Session.
583-84.

Fees collected from Haj pilgrims for
meeting expenses in connection with
Port Haj Committees. 691-92.

Muslim officers employed by the Calcutta
Port, Trust. 582,

Savings due to setting up of the Port
Haj Committees. 691.

Scholarships for special training given
by the Government of India or the
Calentta Port Trust. 582-83.

Suggestions made by the Port Haj

Committees. 692-93.
ESTABLISHMENT MATTER(S)—
Question re Officers dealing with —— in
the  Government of India Offices.

37-38.

ESTABLISHMENT OFFICE(S)—

Question e Muslim graduates in —— and.

supervisory posts on the Hast Indian

and Eastern Bengal Railways. 1024,
1025.
EUROPEAN GUARDS— 5

See  Guard(s) .
EVIDENCE (AMENDMENT) BILL-—

See ** Indian ? under “ Bill(s) V.

EXAMINATION(S)— =

Question re —

Adyisability of holding competitive ———

for. recruitment to the subordinate
service on the North Western Rail-
way. -226-27.

Delay in making appointments of candi-
dates suceessful in the Indian Audic
and Accounts Service < of 1939,
201.

for recruitment to the Indian Army
Ordnance Corps. 61.

Local for Walton Training School
qualified guards. 853-54.

Permission to Boy Messengers acting
as Packers in the Sind and Baluchis®
_tan ]?osha%g Circle: to mppepr for clerical

=SS hb

Time for holding competitive for
recruitment to Government services.
201-02.

EXAMINER(S)—

Questmn re Income-tax Officers and
in the (‘ompam Districts at Calcutta.
60: e "

EXCESS —

Question re instructions for TeSPIVA-
tion for Muslims in the vagancies of
works mistries by the General Manager,
North Western Railway. 363-64.

EXCESS PROFITS TAX (AMENDMENT)
BILL—
See “ Bill(s)

EXCESS PROFITS TAX BILL—
See “Bill(s) 2. 2

EXCHANGE BANK(S)—
Sea  Bank(s) 7.

EXCISE DUTIES, CENTRAL—
See “ Contral Excize Duties .

a
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EXECUTIVE €COUNCIL—

Motion for Adjournment re expansion of
H. E. The Viceroy's and the con-
stitution of War Advisory Committee.
73-75.

EXEMPTION—

Question re of the Buropean and
Anglo-Indian guards on Lahore division
of North Western Railway from work-
ing certain shunting and van trains.
364,

EXODUS—

Question re savings due to Partial

Simla. 200-01.
EXPANSION— :

Motion for Adjournment re. of H. E.
The Viceroy’s BExecutive Council and
the constitution of War Adyisory Com-
mittee. 73-75.

EXPENDITURE—
Molxon for Adjournment re huge ——
St of the Legisl

to

155-56.

Question re—
—— by the Indian Coffee Cess Commit-
tee on propaganda activities in India.
426-27.

B by the Indian Coffee Cess Commit-

tee on salavies and propaganda activi
ties of the London Market. Expanslﬂn
. Board.  424.

—— incurred by the: Govemment on
the Indian Listner. 600-01.

» Officers and - ministerial staff of the
Commerce Department who moved up
to Simla last summer and in-
curred in the Move 680-81.

Ofiicers and miiniSterial staff of the
Defence Coordination Department who
moved up to Simla last sumnier and

— incurred in the Move. 667-68.

Officers and ministerial ‘staff of the

Defence Department who moved up
- to! Simla last summer and —— in-
curred in the Move. 505.

Officers and ministerial staff of the
Department of Tducation, Health

- and Lands and its Attached and

= Subordinate Offices who moved up to
Simla last summer and incurred
in the Move. 668-69.

EXPENDITURE-—contd.
Question re—contd.

Officers and ministerial staff of the
Finance Department and its attached
and subordinate offices who moved
up to Simla last summer and —— in-
curred in the Move. 499-501.

Officers and ministerial staff ‘of the
Home Depatrtment and its attached
and subordinate offices who moved
up to Simla last summer and in
the Move. 496-98. 5

Officers and ministerial staff of the
Labour Department who+moved up
to Simla last summer and —~~ in-
curred in the Move. 660.61.

Officers _and ministerial staff of the
Legislative Departinent whio moved
up to Simla lash summer and —— in-
curred in the Move. 677. A

Officers and -ministerial = staff of the
Political Department who moved up
to Simla last summer and in-
curred in the Move. 678-79.

Propaganda and thereon by the
Port Haj Committees. 284-85,

Votable and non-votable —— sanction-
ed outside the Budget. 197-200.

Resolution re appointment of a Committes
of the Central Legislature re;mrdmg
economy in. wari——, = 531-50.

EXPLANATION—
Question re of railway employees in
case of enhancement of punishment

already inflicted.
EXPORT-TRADE—
See' © Tradels) .

EXPRESS TRAIN(S)—

10.

See “ Train(s) >,

EXTERNAL AFFAIRS DEPARTMENT—
Questmn re—
C

or sub. mit-
tecs held at Simla last:summer under
the control of the ——. . 572.

Officers and ministerial staff of the ——
who moved up to Simla last summer
and expenditure mcurred in'the Move.
570-72.

| BYE-SIGHT—

Question re complaints of deterioration of
from goods train guards for want
of electric lights in brake-vans. 232.
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FACILITY (IES)—

Question re denial of —— for bettering
their prospects to Muslim graduate
employees on the Bast Indian Rail-
way. 1024-25.

FACTORIES (AMENDMENT) BILL—

See « Bill(s) ”.

FAMILY(IES)—=

Question re attendance on employees’
—— by nurses employed in the Medical
Department of the North Western Rail-
way.

FARE(S)— 5

Question  re shipping —— from Indian
ports to Jeddah and low speed of cer-
tain Pilgrim Ships. 142-44.

FAROQUI, MR. M.—

Motion for adjournment re rustication of

~ ——and Mr. D. Sanghi from the Univer-
sity of Delhi. 1111-12.

FAUJIL AKHBAR—

Question re tenders invited for the print-

ing of the $74-75.
FA7L-T-HAQ PIRACHA, KHAN BAHA-
DUR SHEIKH—

Indian Merchant Shipping (Amendment)

Bill—
Motion to refer to Select Comnnttue
211-15.
Questmnre~

of pil-
gruns &nd Amir-ul-Huj by Port Haj
Committees on pilgrim ships. 140.

Appointment of Muslim staff on Indian
pilgrim ships. 141.

Bduget for the, Ecclesiastical Depart-
ment. 209.

" Delay in making appointments of
candidates successful in the Indian
Audit and Accounts Service Examina-
tion of 1939. 201.

Duties and emoluments of the Ciyil
Admlmatmtor, Kamaran. 349-50.
Grant of allowances to non-resident
members of the Port Haj Cvmmxttees
for attending meetings. 14f. s
Pension or gratuities granted to Govern-
ment employees ‘ab the Kamaran
Quamtme Station. 283-284, 1104-

FAZL-1-HAQ PIRACHA, KHAN BAHAUR
SHETKH—contd.
Question re—conid.

Propaganda and ‘expenditure thereon
by the Port Haj Committees. 284-
85.

Quarantine station at Kamaran. 367.

Ratification of the International Sani-
tary Conyention of Puris. 14142,

Shipping  arrangements for the next
Haj pilgrimage. 141.

Shipping fares from TIndian ports to
Jeddah and low speed of © ‘eertain
Pilgrim,, Ships. 142-44.

Specm.l pilgrim  passes required by
Indmn piligrims for Iran and Iraq.

‘Ta.kmg of lease of a Roller Flour Mill
at Lyallpur and tenders for grinding
wheat  for use of military forces.
493-04.,

Time for holding compefitive examina-
tions for recruitment $6 Government'
services. 201-02.

Resolution re appointment of a perma-
nent Mushm Pilgrim Officer. in the
Secretariat of the Government of
India. 184-86, 511.

FEDERAL COURT— =

Question re mbwmﬁng the
appellate jurisdiction of the
139-40, 282.83.

FEE(S)—

Question re collected from Haj pil-
grims for meeting expenses in connece-
tion with Port Haj Committees. 691-
92,

FER.MEN TED IN&RE])IENfo T8 — ;
o
Aynrvedxc medicines from natural ——
772
FINANCE BILL—
See.  Indian ? under < Bill(s) ”. o
FINANCE (NO. 2) BEL—
See *Indian——" under: * Bxl.l(s) i
FINANCE DEPARTMENT—

Question re—

Conferences, Commlthees or sub-com-
mittees held at Simla last summer
under the cantml of the ——. ' 502-
0t

Offizers and ministerial staff of the
and its attached and subordinate
offices who moved up to Simla- last
summer and expenditure incurred in
the Move, 409-501

3
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FINANCE MEMBER—

s statement on the financial

O position.  93-101, 102-03.
L FINANCIAL ADJUSTMENT—
Question, e deparbures in the working of
« the —— hetween the Government of
S India and the British Government.
961 -
= « FINANCTIAL ARRANGEMENT(S)—
E Motion for adjournment re —— with His
Majesty’s Government re payment for
= the purchase of materials from TIndia.
. 52.53.
FINANCIAL CONTROL—
Question e~ relaxation of the of
‘the Government of India over the
Supply Department. 278-80.
FINANCIAL POSITION—
Finance Member's statement on the —— -
- 93-101, 102-03. C
FIRE—
f@u Questi te the inuing —— in the
# coalfield in Sudasdih Area Colliery.
£ 286.

FIREMAN(EN)

Question 7e—

» Channel of promotion for on the
Great Indian Peninsula Railway.
31-32. & =

Promotion of ——on the Great In
Peninsula, Railway. 58-50.
Vacancies of  grade TI[——on the

North Western Railway. 64.

FIR«%T DIVISION—
Question re —— vacancies filled in the
- Government - of India Offices. 35.
FISCAL POLICY—
Resolution re —— of the @ovérnment of

-
2" o

India. 157-83.
FLOUR MILL(S)—
See = Mill(s) .
* FLYING—
Question 7e Government scholarships for
training in ——. 1016-17.
® FLYING TRAINING SCHOOL(S)—
Question re quota of Muslim candidates
at the —. 1101-02, 1016.
FOREIGNERS BILL—
See  Bill(s) >,

FOREMAN(MEN)—

Question re retrenchment in the higher
grade appointments of Yard and
Yard Supervisors on the North Western
Railway. 857-59.

FRAMPTON, MR. H. J.—
| Oath of Office. 1.
FRUIT VENDING CONTRACT(S)—

See * Contract(s) ”.

FUNCTION(S)—

Question re creation of the Supply Depart-

ment #nd its and Working. 285,
FUND(S)—

Question
the Old
pany. 44,

FUNDAMENTAL LEAVE RULES—
Question re non-applicability of the
to inferior staff of the Goods
Depot at Wadi Bunder on the Great
Indian Peninsula Railway. &8.
FURNITURE—
Question re— . . :
Discrimination in te matter of scale of
and utensils in Butopean and
Indian Guards Running Rooms on
t];e North Western Railway. 232-
Use of Government by certain
chowkidars engaged by the Central
Public  Works Department. 664,

re mutual gnarantes —— of

st Indian Railway Com-

G

GADGIL, MR. N.Vi—

Indian Finance (No. 2) Bill—
Motions to consider and to circulate.

651-53, 709-19. :

GAJRAULA—

Motion for Adjournment 7o tlosing of the
Chandpur-Siau-Bijnor section of the

Muazaampur Narain® branch of

the East Indian Railway. 917, 982-83

and 996-1011. 7

GANG(S)—

Question re—

Arrest of a of thieves of Bauriya
oriminal tribe. 981.
Information given to the Karol Bagh

Police Station, Delhi, about the
presence of a—— of criminals callsd
Bauriyas. 981.

L, MI3LAD
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-
GANG STAFF— GERMAN DETENT(S)— s
6+ Staff . See * Detenu(s) . 4
GAZETTE(S)— GERMANY— -
Question re— 3 5 -
Republication of Indian Rafways (Amerd- Question re— =
ment) Bill  (No. 28 of 1840) ‘in Assignment. by the A. . G. Indis .
certain State Railvay ——. 12-13. Blectric C iy, Limited, meorpo-: -~
Rules governing the publication of rated in of their business, assets,
matters in Railway 877, ete., to certain parties i Bombay.
GENERAL HOLIDAYS— Ll ‘
T » Repatriation of Mr. L. N. Khannw's
ce * Fioliday(s) ™. T 5
e : i) wife and daughter froni Sudetenfand.
GAZETTED STAFF— ey G 1
Question 4m cirzular ut:tnrtimq for grant | GHER— : o
L « i d nnﬂ fatic e
Z;)wlxswn of the Hast Indum Railway. a,dopted by the Government of Tt
519, 138-39.
GAZETTED RAILWAY SERVANIS— | (i ASUDDIN, MR, M
Sez** Railway Servant(s) Question #e assistants, and_ clerks in. the 3
GAZETTED SERVICE— cash branches of the Government of «
¢ India Offices. 4243.
Question re— o e :
Names submtitted hy the Divisional f SEU '}M LG AR [“[,"W ,A
Superintendent, Moradabad Division, Appomt;mem. of —to the Committes on -
- for promotion “of nan-; tuzet(xd raitway Petitions. 439.
‘servants 16 Tow 01. Expressions of regre

Prefercnce given to non-eligible Mus
for promotion. to’ she lower

on the Uast Indian Railway. 603-

z 03

GENERAL MANAGER—

Question re —

Contract for hook stalls giverr fo Messrs.
Wheeler and Company by the
North Western Railway. 597, 3

Discharge of staff controlled by the-——
by the Divisional Superin ent of |
the Nerth Wcste - Reibvay. 11

19, 857. :

Instructions for excess reservation for
Muslims in_ the vacancies of works
‘mistries by the ——, Notth Western

ilway. 363-64.

Policy observed by the . Kast Tndian
Railway, in the matter uf catering
contracts. 605-06, 1105, -

Selechou posts or selection grades
~ specified by the Vcex_‘tain State
Railways. 13. : g

S{ﬁ:sn&xm rules made by the of
certain. State Railwass end relaxa-
“tions or modifications in them. 14,

% G i BiLiie,

Hinde Women's Rights to ]"r&xps“rﬁ' =
(Ameridment) Bill — L
Motion to refer, to Select: Committee.

990-91, .

Indian Railways (Amendmient) Bill— 2
Mom:lns to _refer mﬁ%m ‘r@ =

AL - %

or Ad]ournment 7e l)ut'm Mail o
Cidisaster.  110. s
Question re— -

Amalgamation of Sudder Bazar, 4
with Ambala Canfonment
Non-observance of the prmciple of sub-
letting of railway contfactd in the case
of a certain confract at- the Pclhi
Railway Station. B864-66.
Quegtion (Supplementary) re report of the .
officer on spegial duty appointed to .
_jnvestigate into certain mnwers £

eommnnzl repr(senmmen 1 2
Hcrvices, 220 s
Resoluti of a Per

Muglis Pﬂgnm Oﬂ‘icer -, th
of the Covernment of India,




. GHUZNAVI, SIR ABDUL HALIM—

Appointment of — to the
Petitions, 439.

Election of — — to the Standing Comvm( tee
1113.

o for the Dep: 'tmem of ‘;npp]\
Indian Finaac . 2) Bill-

Motions to 'd
‘ 485-86, 487-89, 490-92, G10-18.

Indian Merchant Shipping (Amendment) f
. Bill—
= . Motion to refer to Select Committce.
2 . 219, 220,
- Motion for adjournment 7e Dacca Mail
disaster. 105, 106, 107, 108-12.
e Question re—

Enactment of legislation enabling Insur-
ance-Companies to buy Defence Bonds.
7176,
Non-transfer of certain telephone oper-
ators in Dacea Division. 1017.
< Resolution re appointment of & Permanent
Muslim Pilgrim Officer in the Secretariat

A .
“ .
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GIDNEY, LIRUT..COLONEL SIR

HENRY-—condd.
Question (Supplementary) re—contd.

Non-observance of the principal of sub-
letting of railway confracts in the case
of a certain confract at the Delhi
Railway Station. 866.

Proseeution of Pandit Jawahar Lal
Nehru, 973,

Raising of the new army in india, its
cost, and arrangemients for training of
the additional ‘officers. 205.

Re- (meﬁmhon of works mistries as
** Labour on the North Western
Railway. 566-67.

:ction for appointment to selection
in the Departments of the East
1 and Eastern Bengal Railways.

1022.
Training of Indian Pilots and Mechanics
for the Air Force. 276.

< of the Government of India. 1985194, GOODS (AMENDMENT) BILL —
S k 1‘952‘ J ; ee  Indian Sale of under © Bill(s)”.
> GIDNEY,  LIEUT.-COLONEL ~ SIR wat oy
¥ HENRY— ; GOODS DEPOT—
. Indian Finance (No. 2) Bill— ; Question re non-applicability of the funda-
Mc:tmn\ f,g LDPSld(‘!TJ ‘n,nrl_ to mrcul'rlitg' mental leave rules to inferior staff of the
a1l 812, 371, 386,407, 460, 126, at Wadi Bunder on the Great Indian
% 618, B42, 645, 744, 755-63, Peninsula Railway 58
- : GOODS'.IIEAINGUARDB—
" Dmm’lixie‘ Amendment] 7
R st A See “Giiard(s) ™.
=i Motion to conslder. "3_.8,‘ C‘OODS WAGON(S)—
Indian Railways (Amendment) Bill— Question re shortage of on Jacobabad-
. sMotions to refer to Select Committee Kashmore narrow gauge section in Sind.
TRy and to circulate. 932, 934-35. 4.5,
~ ~=" o Position of the Nominated Members of the | GOONDA ACT—
“ House. 1027. See. * United Provinces » under
Question re— ! {  Act(s)
Disabilities of the subor tes of the GOVERNING BODY-—=
Bridge  Engincering  Wor ) %
- Manmad, Great’' Indian | Blection of a Merber for the of the
% Railway. 50. Indian Research Fund Asmmatmu
E o . . Prohibition of railway employees to LY
S travel on Privilege Ticket Orders | GOVERNMENT(S)—
o by Mail and express trains, 1020-21. Motion for adjournment re failure of — to
= Question (Supplementiry) 7e— enable Mr. Subhash Chandra Bose
t - to attend the Session of the Legislative

vﬁr’hﬁn congress workers arrested in
“Delhi under the United Provinces
Goonda: Act.  972.

German and Halian detenus in Tndia and
Punjabee det under the Deft of
India Act. 969. »

Assembly.  148:49.
Quesiion r7e—
Date of making payment to an offices
of entitled to receive payments
on hehalf of - 87l.
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GOVERNMENT (8)—contd.
Question re—conid.
Bxpenditure incurred by fhe —— on
the Indian Listener. 600-01.
Total weight of silver bullion and silver
coints in the possession of 770.
GOVERNMENT BUNGALOW(S)—
ee " Bungalow(s) .
GOVERNMENT EMPLOYEES—
See * Eniployee(s) ™
GOVERNMENT FURNITURE—
See * Furniture 7.
GOVERNMENT, HIS MAJESTY'S—
Motion for adjowrmment re financial
arrangentents  with ——re payment
for the purchase of materials from India.
152-53.
GOVERNMENT OF BENGAL—
See * Benga!, Government of .
GOVERNMENT OF INDIA—
Motion for adjournment re failure of the

—— to evoks whole-hearted enthusiasm |

in the nation to fight the totalifavian
States.  7I-T2.
Question re—

Assistants and clerks in the cash branches
of the Offices.  42-43.

Commission charged by the on
articles purchased by His Majesty’s
Government for the mainfenauce of
the Supply Department. 961-63.

Communal composition of Tndian Civil
Service amd other All-India Service

(Hfficers brought on to the Secreta-
riaf. 963-64.
Confidential reports re ministerial staff
of the —— 8.

Depnr“m-es in the workiug of the finan-
cial adjustment: between the and
the British Government. 961.

Tstablishment of a Paper Ecouomy
Department by the 434-35.

First Division vacancies filled in the —
Offices.

Offices permanently stationed and
those located during the ensuing
winter season in New Delhi,  684-86.

Tndian Officers in the Departments
and its attached offices. 55-57.

Location of the and other offices in
0ld Delhi and New Delhi. (86-87.

Officers dealing with establishment

- matters in the i 37-38.

| GOVERNMENT OF INDIA—coeid.

Question re—eonid.

Posts offered o the Seeretariat
Assistants i the Income-fax Service;
Class II.  1097-98.

Relaxation of the timncial centrof of the

over the Swpply Departiment.
278-80.

by the ——ar the Caleutta Port

Trust. 582-83.

Sikhs taken as peons m the Secre-
tariaf. $64-65.

Standard and gradations of ghee adopted
by the ——. 138-13%.

Temporary Third Division vaesncies
filled i the Offices.  36-37.

Vacancies of peons filled in the —
Offices.  38-41.

1 Valuwe of Dollar Secarities requisitioned

] by frons private holders. 770-
T

Resolution re—

Appointment of a permanent Muslim
Pilgrim Officer in the Secretariat of
the 183-96, 506-14.

Fiscal Policy of the ——. 157-83.

Statement laid on the table e Towest:
tendm nof: accep! the High Com-

pumlumng stores

Tndia i
for the—. T1¥3-15.
GOVERNMENT OF INDIA ACT, 1935—
See ** Act(s) 7.
GOVERNMENT OF INDIA PRESS(ES}—
See * Press(es) 7. g
‘GOVERNMENT' OF INDIA %E.C'RE
- TARTAT—
See * Secretariat(s) 7.
GOVERNMENT QUARTERS— «
e * Quarters 7.
GOVERNMENT RESOLUTION—
See ** Resolution(s) 7.
GOVERNMENT SCHOLARSHIP(S)—
Sece ** Scholarship(s) .
GOVERNMENT SERVICE(S)—

Qlws&lon e, time for huldmg mmpchtwe
for recr to

201-02.
GOVERNMENT SERVICE RU'LES—

See * Rale(s) .

Schobuslips for special training givem ¥

«
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for which direct recruitment is
considered desirable on certain State
Railways. 12

Procedure for making appointments and
promotions in nen-selection posts or
non-selection ——after the initial
appointment on certain State Rail-
ways. 14,

Selection posts or selection —— on Staie
Railways. 20-27.

Selection posts or selection —— spedified
by the General Managers on certain
State Raitways. 13

GRADUATE(S)—
Question re—

Denial of facilities for bettering their|
prospeets to Muslim employ?a‘i:
on the Bast Indian Railway. 1024-|
25,

‘subordinate employees on the East
Indian and Eastern Bengal Railways.
1023-24. ;i

Muslim —— in establishment offices and
supervisory posts on the East Indian
and Hastern Bengal Railways. 1024,
1025.
GRANT—
Question re—
~"Non:* of separation allowance to the
Tndian Medmal'l)epn.rhnent 66-67.
Non-recognition 6f Indian Hill Station
Schools. for purposes of eduneational
—-3— by the Nerth Western Railway.
23,

GRATUITY (IES)—

.~ Question re—

Circular instructions for grant of to
non-gazetted staff in Lucknow Division
of the Bast Indian Railway. 18-19.

Income-tax charged on paid  to
the non~guzettcd State Railway em-
ployess. 206-07.

Pensions or —— granted to Government
employees at the Kamaran Quarantine
Station. 283-84, 1104-05.

A . 3
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GOVERNOR GENERAL— GREAT INDIAN PENINSULA RAIL-
—— s assent to Bills. 78. WAXE,“ i
Motion for adjournment re disallowance of & See ilway {8) ™
motion for Adjowrnment by  the GRIFFITHS, MR. P. I
afker it was a.llowed by the th 210, Indian Finance (No. 2) Bill— .
re i for of Motions to «omsider and circulate.
the under section 270 of the 372, 374, 375-76, 877, 378, 379, 350-83,
Gevernneent of India Act, 1935,  698-99, 384-85, 386, 404, 465, 466, 468, 620,
1109, 622 and 816
GRADE(S)— GUARD(S)—
Question re— Question 76—

Cadres of —— on certain State Railways.
604,

Communal considerations in the pro-
motion of from grade II to grade
11T on the North Western Railway.
357-58.

Communal considerations in the pro-
motion of on the North Western
Railway. 1014-15.

Complaints of deterioration of eye-sight
from CGoods Train for  want
of electric lights in brake-vans. 232

Discrimination in the matter of seale of
furniture and utensil in European and
Indian Running Rooms on the
North Western Railway. 232-33.

Exemption of the European and Anglo-
Indian ——on ' Lahore Division of
North Western Railwa; 3' from working

ceeit:mn shanting and van trains.

——on the North Western Railway.
33-34.

Increments of pay of staff working as
temporary in the Howrah Divi-
sion of the Bast Indian Railway.
1025-26. o

Local Examination for Walton Training
School tnalified —. 853-54.

Loss of prospects of in grade T and
11 by the abolition of gr:de IV on the
North Western Railway. $62-63.

Principles and standards for promotion

of Railway , Grade 11 to Grade
T 1018:14:
Promotion of grade 1T to —— grade

IIl on the North Western Railway.
863.

Recognition of the Association of Rail-
way at Lucknow. 871.72,

Relieving —— in vertain Divisions of
the East Indian Railway. 608.
eservation of the pests of enquiry
cletks, tbe., for with defective
vision on the North Western Railw: Ay

863-64.
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GUARD(S)—contd.
Question re—contd.
Staff working as temporary in the
Howrah Division of the Bast Indla.n
Railway. - 1026.

Subjecting persens  selected by the
Divisional Selection Board at Karachi
for training and promotion as
grade II, on the North Westem
Railway to further tests. 228-229.

Unrecommended employees allowed to|

appear as recruits for appointment as

on the North Western Railway.
1015-16.

Withholding of applications of Muslim
clerks of the Railway Clearing A

HEADQUARTERS STAFF—
See * Staff 7,

Q.es'ion 7e condition ' of of Master
Mota Singh, Baba Basakha Singh and
others, detained  in Deoli Detention
Camp. 778, s

HEDGE(S)—

Question re planted on the lawns
facing the orthodox quarters on the
Irwin Road in New Delhi. 666-67.

HIGH COMMISSIONER. FOR INDIA—

Statement lnid on the table re lowest

t.endars not; accepted by the i

Ofiice for posts of —— on the North
Western Railway. 600.
GWILT, MR. E. L. C—
Election of as & Member to
Standing Finance Commzittee, 297.
Excess Profits Tax (Amendment) Bill—
Consideration of clauses. 1120-21.
Indian Income-tax (Amendment) Bill—
Consideration of clauses. 957, 958.
Resolution 7e fiscal policy of the Govern-
ment of India. 180,

the

: H
HAT COMMITTEE(S)—
See. ** Commiittee(s) .

HAJ  PILGRIM(S)—
See * Pilgrim(s) .
HAJ PILGRIMAGE—
Question re sluppmt, arrangements  for
the next —— 141,
HARDWAR—

Quegtion re workings of the trains between
and Rikhikesh on the Bast Indian

Railway. 1103,
HAT(S)—
Question re North Western Railway ban
on againsh certain | employees.
592-93. .

Question re extra expenditure ' incurred
by not appointing an Assistant Train
Examiner to officiate na—Ba.rmlly.
G04:05.

HEADQUARTERS OI‘FIGE—

Question re promotion of dlerks in the
—of the North Western Hailway.
46-49.

stores for the G
of India, 111315, -
HIGH SCHOOL—
See **School(s) ™
HILL STATION SCHOOL(S}—
Question re non-recognition of Iudiam
for purposes of educational grants by
the North Western Railway. 233.
HINDI—
Question re knowledge of and . ability
to write it in Urdu or Roman seripk fm:
recruitment to. Inrlum Army

Question M
f-he’Indmn Ntwy 965-67. -

HINDU JUDICIAL SEPARATION AND
DIVORCE BILL—
Ses « Bill(s) ™

HINDU MARBIED WOMEN'S RIGHT
T0 SEPARATE RESIDENCE AND
MAINIENANCEBIIJr—
See =

HINDU V\'OMEN’S RIGHTS TO PRO-
PERTY (AMENDMENT) BILL—

See & Bill(s) . =

HIS MAJESTY'S  GOVERNMEN
Question re—

(Commisgion charged by the Govern-
ment of India on articles purchased:
by for the maintenance of, the ~
Supply  Department. 961-63-

Eumrgency Commission in the Land
and I‘occes of -—in TIndia.
976- 79. 5

55

HISTORY— "~ 5

Question re hroadcast of Sikh religion and:
hy the Lahore, Peshawar and:
Delhi  Broadcasting - Stations.  861.

3
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HOLIDAY (S)== HOWRAH—conid. }
= Question re declaration of Muslim —— a¢ | Question re—contd.

general — on the Assam Bemgkl Rail-
ways.  530-51. P

= « EQGME DEPARTMENT—
= Certain —— doouments laid on the table.
70-81,
i Question re—
Allotment of Government quarters to
3 the staff of the and Legislative
~ Departments. 700,
Conferences, Committees or Sub-Com-
1 mittees held at Simia last sum-
. i mer under the control of the
3 498.99.
& Officers and ministerial staff of the
. ———and its- attached and subordi- |
nate offices who moved up to Simla
! last summer and expenditure in the
5 Move. 496-98.
HOSPITAILS) —
b Question. 7e comp!mnts about tbex treat-
_ment of patients in the Irwin——0
- New Delli. 435-36.
it H(\I,TRS OF EMPLOYMENT REGU-|
LATTONS *—
Question re—— incorporated  in  the
Indian Railways Amendment Act, 1930,
»  mot made applicable to British portion
of Jodhpur lewa.y. 866-67.

- Question re— ; A St
2 Assessment ‘Va.lue of ——and  shops
i g in' the = Kasauli' Cantonment. 63.
& - Private ——in  New Delhi reserved

for accommodation of the extra
he Vieeray's preposed
: Cabingt. - 697-98.
HOUSING SCHEMBS)— =
Question 7¢ model —— in 'tbe"

&Y Cantonment, 1103,
# HOWRAH—
s ., Questionre—
. Increments of pay of staff nmkmg as

temporary guards. in  the Divi-
sion of the East Indian Railway.

- 1025-28.

Non-submission of names of Muslim
candidates for selection to lower
gazetted service from Division
of the East Indian Railway. 1023.

Proceedings of the Sclection Board held
at the Divisional Office, — East
Indian Railway for fiiling vacancies
of Luggage and Parcel Supervisors.

Staff working as temporary guards in
the —— Division of the Hast Indian
Railway. 1026,

HUNGER STRIKE(S}—

Motion for adjournment re banning by
the Gov t of Bengal publicati
of news of in’ jail, sto. 1112-13.

HYDERABAD (SIND)—

Question 7re representation for construc-
tion of a trunk road from to
Bombay «wi¢ Badin and Viramgam.
358-59.

i 4

IDGAH—
Motion for adjournment re dllezad occupa-
tion of the Muslim —— at Burhanpur
by the Military, 708, 785.
IKRAMULLAH, MR, MUHAMMAD -
Dath of Office. 1.

IMPERIAT; HOTEL—
LEER] S

, dation resotved in
: for the delogates for Ilastern
roup Conference. 697,

IMPERIAL VETERINARY
INSTITUTE—
Question re—
Communal composition of the staff of the
—= 15
Musiim clerks in the ——— 1108
Muslim dressers pmmobed as Labora-
tocy Assistants in the —— . 1108.
Muslims in the Pouliry Research See-
tion of the 1108.
Paucity of Muslimie in-the ‘staff of the
110507,
Permanent Muslim Vebﬂrnmry Inspﬁct~
ors in the — .. 1108.
See also under
Institute, Imperial.”
TMPORT(S)—
Question 76 —— and consnmption of In-
disn  eofice in the United Kingdonm.
423-24, it

RESEARCH

 Vetorinary | Research
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IMPROVEMENT TRUST—
Question re—
Affairs of the Delhi 59,
Alleged utilisation of the services of
khalasis. by the officers of the Delhi
for private work. 907-08.
Building Inspector of the Delhi——.
66.

Building p]am' received by the Delhi

Cases of devnhons in the construction
of buildings reported by the Build-
912.

ing Inspector, Delhi —— .
of infringement of bulldmg bye-
laws of the Delhi

Complaints against the Buﬂdmg Ins-
pector of the Delhi 53.

Lay-out of the —— plote in certain
areasin Delhi. 35.

Lien on his post allowed to a certain
employee of the Delhi —— . 908-
09.

Metalling of roads, ete., in Karol Bagh,
Delhi, by the Delhi — . 906-07.
Notices issued for contravention of the
terms of sanction granted by the
Delhi —. 53.

Officers and stafi of the Delhi——.
680-91.

Prosecutions sanetioned by the Delhi

52

Resignation of staff of the Delhi——.

i

Staff of the Delhi ——.

Steps taken by the Delhi* for plant-
ing trees and shrubbery in Karol
Bagh, Delhi. 906.

Subordinates and elerks who worked
under the Building Inspector of the
Delhi and resigned. 908.

INCOME(S)—

Question re catering as a source of —— to

Railway administrations. 360-61.
INCOME-TAX—

Question re charged on  pratuities
paid to the non-gazetted State Rail-
way employees.  206-07.

INCOME-TAX ' (AMENDMENT) BILL—

See ““ Indian —— " under “ Bill(s).”

INCOME-TAX DEPARTMENT—

Question re recrui f of relati of
employees in the —— Punjab, North-
degg Frontier and Delhi Provinces.

62.

INCOME-TAX EXAMINER(S)—

Question re Income-tax Officers and
—— in the Company Distriets at Cal-

cutta. 60,
INCOME-TAX LAW AMENDMENT
BILL—

See ** Bill(s).”
INCOME-TAX OFFICER(S)—

Question re and  Examiners in the
Company  Districts at  Caloutta, 60.

INCOME-TAX SERVICE—

Question 7¢ posts offered to the Govern-
ment of India Becretariat assistants in
the class IL  1097-98.

INCONVENIENCE(8)—
Qmaﬁon re —— suffered by third class

gers on the Jacobabad-Kashmore
R:n]\\a\ in Sind. 5-6.

INCREMENT(8)—
Question re—
in the percentage of promotions of
routine clerks in grade 1T by the Chief
Accounts Officer of the North Western
Railway. 860-61. R
of pay. of stalf working as tempo-
rary guards -Howrah Division of
t-ha Tast Indian Railway. 1025-
26.
INDIAN(S)—
Motion for adjonrnment re nen-association
of non-official representative with
the Lastenl Gmnp Conference. 75-
26553508
Question re—

Desirability of recruitment of of all
castes and creeds to the Indmn Aty
779-80.

Eligibility. of for the Royul Air
Force in India. 967.

Inadequate representation of — in
the Port Trusts. 2-4.

INDIAN AIR FORCE— S
Question re selection of candidates for the

Technical School connected with the

1017.

INDIAN ARBITRATION BILL—
See “ Bill(s),”

INDIAN ARMY—
See © Army(ies).”

o
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INDIAN ARMY ORDNANCE CORPS—

Question re examination for recruitment
to the 61.

INDIAN AUDIT AND ACCOUNTS SER-

VICE EXAMINATION—

Question re delay in making appointments
of candidates successful in the of
1939. 201

INDIAN BANKS—
See © Bank(s).”
INDIAN BROKER(S)—

See'*t Broker(s).”

INDIAN CATERING SYSTEM—

See ** Catering system.”

INDIAN CHRISTIANS—

See ¢ Christian(s).”

INDIAN CIVIL SERVICE—

Question re communal comiposition of
—— and other All-India service Offi-
cers brought on to the Government of
India Secretariat. 963-64.

INDIAN COFFEE—

See * Coffee.”

INDIAN COFEE CESS COMMITTEE—
Question re—

Expenditure _by the —— on propa-
ganda activities in India. 426-27.

Expenditure by the —— on salaries and
propaganda activities of the London
Market Expansion Board. 424,

Resolution re scrapping of the London

Coffee Market Expansion Board by the

——514-31.

INDIAN COINAGE (AMLLD\H
BILL—

NT)

See * Bill(s).”
INDIAN' COMPANIES®
BILL—
See ** Bill(s).”
INDIAN EMIGRATION (AMENDMENT)
Bk

(AMENDMENT)

~See © Bill(s).”
INDIAN ENTERPRISE—
Question re encouragement to for

manufacturing aircrafts, motors or for
building ships. 967-68.
INDIAN = EVIDENCE (AMENDMENT)
BILL—
See ““ Bill(s).”

|

INDIAN FINANCE (No. 2) BILL—
See “ Bill(g).”

INDIAN GUARDS—
See * Guard(s).”

INDIAN HILL STATION SCHOOLS—
See * Hill Station School(s).”

INDIAN INCOME-TAX (AMENDMENT)
BILL—

See * Bill(s).”
INDIAN INSTITUTE OF SCIENCE—
Motion re election of a Member on the
Council of the , Bangalore. 88-
89,
INDIAN LISTENER—
Question re expenditure incurred by the
Government, on the -01.

INDIAN MECHANIC(S)—
See ** Mechanic(s).”
INDIAN MEDICAL DEPARTMENT—

Question re—
Differential treatment meted out to the
66.

l\un<g'rant of separation allowance to

the 66-67.
| INDIAN MERCHANDISE MARKS
(AMENDMENT) BILL—
See “* Bill(s).”
INDIAN MERCHANT  SHIPPING

(AMENDMENT) BILL—

See “ Bill(s).”

INDIAN MINES (AMENDMENT) BILL—
See * Bill(s).”

INDIAN NAVY—
See “ Navy.”

INDIAN NAVY (DISCIPLINE) AMEND-
MENT BILL—

See “ Bill(s).” *

INDIAN NAVY (DISCIPLINE) SECOND

AMENDMENT BILL—

See “ Bill(s).”

INDIAN OFFICER—

See *“ Officer(s).”

INDIAN PILGRIM—

See  Pilgrim(s).”

INDIAN PILGRIM SHIPS—

See * Pilgrim Ship(s).”
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INDIAN PILOTS—
See * Pilot(s).”
INDIAN PORTS—
See * Pori(s).”
INDIAN RAILWAYS—
ee “ Railway(s).”

INDIAN RAILWAYS  AMENDMENT
AT

See < Act(s).”

INDIAN RAILWAYS (AMENDMENT)
BILL—

Set * Bill(s).”

INDIAN RAILWAYS (SECOND AMEND-
MENT) BILL—

See * Bill(s).”
INDIAN  REGISTRATION (AMEND-
MENT) BILL—
ee * Bill(s).”
INDIAN REPRESENTATION-—
See ** Representation(s).”
INDIAN RESEARCH RUND ASSOCIA-
TION—
Election of a Member for the Governing
Body of the —— . 1113.
- See: also Rusem'ch Fund Assﬂumtmn,
Indian.”
INDIAN SALE OF GOODS (AMEND-

MENT) BILL—
See * Bill(s).”
INDIAN STALLS—
_ See “Stali(s).”
INDIAN  TARIFF
BILL—
See  Bill(s).”
INDIAN TAR]I'E (SECOND. AMEND-
MENT) B
See B]ll(s) 2,
INDIAN WORKS OF DEFENCE (AMEND-
"MENT) BILL—
See * Bill(s).”
"INDIANISATION—
Question re —— of the. posts of Loco
Toremen and Inspectors on the North
- Western Railway. 881 82, 1
INDO-CHINA—
Question re distances of ——— from Bengal
-and Assam. 563-64.

(AMENDMENT)

INDUSTRIAL WORKER(S)—.
See * Worker(s).”
INDUSTRY(IES)—
Question 2z creation of  new —— or
worlkshops on permanent basis and Gov-
ernment Subsidy thereon. 427-28.

INFERIOR AND LABOUR SERVICE—

ees on State Railways t0 the privilege of:
contributing towards provident fund
856-57.

INFERIOR SERVICE(S)—

reserved for Mus-

on Stato-

Question re per I
lims_ in Labour and
Railways., 356-57.

INFERIOR STAFF—

Question re—

Non-applicability of the fundamental
leave rules to of the Goods
Depot at Wadi Bunder on the Great
Indian  Peninsula  Railway., 58.

Percentage of leave reserve for the Traf-
North

fic - Technical on  the
Western Railway. = 876.
INFERIOR SERVANT(S)—
Question re recruitment ok‘ Sikh:
in the Office of tha

and the Private utétﬁ'y
3 Sneytha“VTcatby P13
INSPRCTOR(S) =
Question re—
Building —— of the Delhi Improve-

ment Trust. 66.
Cases of deviations in the construction of
bluldmgs reported by _the Building
Thi Imptovemenb Trr,st

L1919,

Holrlers of the appointments of Trans-
portation ——in the Moradabad
Division, Hast Indian  Railway.
601. A

Representation from the State-managed
railway administrations for allowing
second class passes to and Assist-
ant——. 36b.

Subordinates and clerks: who worked
under the Building of the Delhi
Improvement  Trust and resxgned
908.

INSPECTOR OF WORKS—
Question 7e qualified Muslim —— not.
allowed to officiate as Assistant Engine-~
ers on the North Western Railway.
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INSTRUCTION(S)—

. Question re—

Circular for grant of gratuity. to

non-gazetted staff in Tucknow Divi-

«  sion of the Bast Indian Railway.
18-10. :

— for excess reservation for Mus-

& lims in/the vacancies of works niistries

by, the General Manager, North West-
o e Railway. - 363-64.

Issue of certain for amplification of
Rule 34 of the Railway Service (Classi-
fication, Control and Appeal) Rules.

. 867.

Tssue of
column of
T72-74~

INSURANCGE (AMENDMENT) BILL—

See * Billls).” 3

3% (‘ﬂﬁt(‘ i
Returne.

re entries in
the Census

INSURANCE  COMPANY(IES)—
Question re 1 of legislation en-
=3 abling to buy Defence Bonds.
A 776.
b X INTEREST CHARGES—
= - Demand for Ixcess Grant in: respect of
1079.

! INTERMEDIATE CLASS—

Question re provision of tumbler switches |
fu ,ﬁ%tl abnémllizligmljgb@in carriages.

" . INTERMEDIATE OLASS CARRIAGE(S)—
See * Carriage(s).” 2

1o ° INTERNATIONAL LABOUR CONFER-

o ~=" < BNCE—
i Draft Convention' and Recommendations
adopted by the —— (fid on the table).
3 1028-59. o) A
INTERNATIONAL = SANITARY  CON-
VENTION— ;

Question 7é ratification of the —— of
~ . . Paris. 141-42.

INTERVAL(S)—

Question re
‘passenger carriages running on branch
lines of the North ~Western Railway.

for . washing of the

P °9-10.
f INVOICE TYPISTS—
See * Typist(s).”

TRAN-— i
Question re special pilgrim passes required
by Indian pilgrims for and Irag.

8.

IRAQ—

Question re special pilgrim passes re-

quired by Indian pilgrims for Iran and
- e
IRREGULARITY(IES)— i

Question e —— in the running of special
trains on the North Western Railway.
44-45.

IRWIN HOSPITAL—

Question re complaints about the treat:
ment of patients in the , "New
Delhi.  435-36.

IRWIN ROAD—

Question re—

Hedges planted on the lawns facing the
orthodox guarters on the in New
Delhi. 666-67.

Vacant piece of land on the north side
behind the orthodox quarters on the

, New Delhi. - 688.

ISMAIL ~KHAN, HAJI CHAUDHURY
MUHAMMAD—
Question re—

Communal composition of the staff of
the Tmperial Veterinary Research
Institute. 695, 1107

Inadecquate Indian representation in the
Caleutta Port Trust. 229.

Muslim clerks in the Tmperial Veterinary.
Research Institute. 696, 1108,

Muslim dressers promoted as Laboratory
Assistants in the Imperial Veterinary
Research Institute. 695, 1108,

Muslim representation in other classes
of service nob to be affected by higher
percentage of Muslims in the posts of
dressers. 695-96.

Muslims in the poultry research section
of the Imperial Veterinary Research
Tnstitute. 696, 1108. :

Non-employment of Indian Banks and
Indian brokers for short  deposite
businesses of the Calcutta Port Trust.
230. 3%

Non-employment of Indian brokers by
the Calcutta Port Trust for purchas-:
ing telegraphic transfers of the Local
Exchange Banks to the United King-
dom, 229-230.
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ISMAIL KHAN, HAJI CHAUDHURY
MUHAMMAD—contd,

Question re—contd.
Paucity of Muslims in the staff of the
Imperial Veterinary Research Insti-
tute. 693-95, 696, 1105-07.
Permanent Muslim Veterinary Inspect-
ors in the Imperial Veterinary Re-
search Institute. 696, 1108.
ATALIAN DETENU(S)—
See  Detenu(s).”

J
. ACOBABAD-KASHMORE—

Question re shortage of goods wagons on
narrow gauge . section in Sind.

JACOBABAD-KASHMORE RAILWAY—

See * Railway(s) .

JACOBABAD-KASHMORE SECTION—

Question re—

Deductions made from the salaries

of the gang staff on 855.

Reduction of the Gang Staff on

North Western

scales of pay.
JATL(S)—

Motion for Adjournment re banning by
the Government of Bengal publica-
tion of news of hunger strikes in ——
ete. 1112-13. c

JAMES, MRi F. E.—

Excess Profits Tax (Amendment) Bill—
Motion to refer to Select Committee
888, 889, 890.
Indian Finance (No. 2) Bill—
Motions to consider and to circulate.
312, 347, 411, 413, 415, 454, 468,
469, 475, 623-35.
Indian Income-tax (Amendment) Bill—
Motion to consider. 951, 955.
Reserve Bank of India (Third Amend-
ment) Bill—
Motion to consider. 263, 264.
Resolution re scrapping of the London
Coffee Market Fxpansion Board by the
Indian Coffee Cess Committee. 514,
519-22,

JEDDAH— g

Question re shipping fares from Indian
ports to ——and low epeed of certain
Pilgrim Ships. 142.44.

Railway, to Lower
854-55.

JEHANGIR, SIR COWASJI—
Cantonments (Amendment) Bill—
Consideration of clauses. 249-51, 252,
Profits Tax (Amendment) Bill—
don to refer to Select Committes.
899,
Finance Member's statement on the
financial position. 100,
Indian Finance (No. 2) Bill—
Motion for leave to introduce, 102
Motions to consider and to circulate.
310, 392, 411, 416, 421, 422, 440,
442, 455, 466, 479, 73847, 752.
Motion for leave to introduce in the
form recommended. 885,
Indian Income-tax (Amendment) Bill—
Motion to consider. 950-56.

Indian Navy (Discipline) Amendment
Bill—

Motion to consider. 238.-39.

Indian Railways (Amendment) Bill—
Motions to refer to Select Committeo

and to circulate. 936,
Motion for Adjournment re closing down
of the branch line between Shoranur
and Nilambur in the Malabar District.
1086.
Question (Supplementary) re—
Assignment’ by the A. o ¢, India
Bleetric Company, Limited, incorpo-
rated in Germany, or their business,
assets, ete., to certain parties “in
Bombay. 128, i29.

Delay in holding the Autumn Session
of the Legislative Assembly. 133.

Relaxation of the financial control of
the Government of India over the

Supply Department. . 279, o
War D i and In (Com-
panies) Bill—
Motion to consider. 260-61.

JINNAH, MR. M. A—
Indian Finance (No. 2) Bill—
Motions to consider and to circulate.
305, 306, 311, 379, 380, 419, 480,
624, 633, 650, 812, 816-28.
JODHPUR RATLWAY—
See ““ Railway(s) . =
JOSHI, MR. N. M.—
Indian Finance (No. 2) Bill—
Motions to consider and circulate.
397, 453-57, 491, 492, 641, 745, 746,
835. -
Indian Railways (Amendment) Bill—
Motions to refer to Select Committee
and to circulate. 927, 928, 983.
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JOSHIL, MR. N. M.—contd.
* Motion re election of three members for
the Standing Committee attached to

b thie Departimenitof Sipple.. 910911692,
"'. Motion for Adjournment re closing of
<~ ° the Chandpur-Siau-Bijnor section of
the Gajraula Muazzampur Narain
) Branch of the East Indian Railway.
2: 1004,
Nomination of —— to the Panel of Chair-
o men.
£ s Question re—
[ Channel of promotion for firemen on
the (eat Indian Peninsula Rail-
way. 31-32.
*a Bstablishment, of a central control
room at Kalyan. 64.
{- Working of the Bombay Multiple Unit

Service on the Great Indian Penin-
sula Railway by certain drivers. 64.
Question (Supplementary) re—
Commission charged by the Govern-
ment of India on articles purchased

JOSHI, MR. N. M.—concld.
Resolution re—contd.

Appointment of a Committee to examine
the conditions of Detenus under

the Defence of India Act. 550.
53, 554, 560.
ppoi of a Per Muslim

Pilgrim Officer in the Seerctariat of
the Government of India. 187.
Fisicabl Policy of the Government of India.
70-72.

Scrapping of the London Coffee Market
expansion Board by the Indian
Coffee  Cess Conumittee. 530,

JOURNEY—
Question re arrangement of through rail-
way from Dacca and Shillong to
Cawnpore and Lucknow. 1018,
JOURNEYMAN (EN)—
Question re—
C I co

by His Majesty’s Government for the
maintenance of the Supply Depart-

s, ment. 962.

w Dacca Mail disaster. 351.

= Expenditure by the Indian Coffee Cess

> Committee on propaganda activities
in India. 426.

Inadequate Indian representation
e the Port Trusts. 3,4.
‘ Indignities suffered by Indian Lascars
r ~inSouth Africa. 135-36.
| Issue of one rupee notes. 767.
E Percentage reserved for Muslims in
. labour and inferior services on State
Railways. 357, 5
= Pérsons tried, convicted or detained
without trial under the Defence of
India Act. 916.
Punjabi detenus confined in the Deoli
Detention Camp. 477, 778.
Recruitment of Indian Christians to
the Subordinate and Superior Ser-
vices of the State and Company-
managed Railways. 563,
Regruitment of officers in the Supply
Department . through the National

in

Service Committee. 906.

Votable and non-votable expenditure
sanctioned outside the Budget. 198,
199.

Resolution re—

Appointment of a Committee of the
Central Legislature regarding economy
in war expenditure. 542,

v position of —— appoint-
ed in certain shops on the North
Western Railway. 58,

Exclusion of non-Muslims from pro-
motions as —— Jately made on the
North Western Railway. 587.

JUDICTAL SEPARATION—

See * Hindu —— and * Divoree  Bill**

under. * Bill(s) .

JUNCTION(S)—

Question re want of shunting facilities at

Bukhtiarpur —— of  the East Indian

Railway. 349,
JURISDICTION—

Question re desirability of enlarging the
appellate of the Tederal Court.
139-140.

K
KALAT—

Question re scheme for preventing raids
into Sindh from Baluchistan and
230-231. :

KALYAN—
Question 7e establishment of a ecentral
control room at . 64,
KAMARAN—

Question re—
Duties and emoluments of the Civil
Administrator, Kamaran. 349-50.
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KAMARAN—contd.
Question re—contd.

Pensions or. gratuities granted to, Gov-
ernment employees at the —— Qua-
rantine Station. 283-84, 1104-05.

_Quarantine station at ——. 367.
KARACHI—
Question re—

Filling up of certain vacancies of clerks
recently oceurring in the Divi-
sional Office of the North Western
Railway. 587-88.

Non-Sindhi - Muslims in clerical posts in
the office of the Divisianal Superin-
tendent, North Western Railway,——
85152

Subjecting persons selected by the Divi-
sional - Selection Board at for
training and promotion as guards,
grade 11, on the North Western Rail-

. way to further tests. 228-229.
KAROL BAGH—
Question re—
Connecting of drains with sewers in —,
Delhi.  707.
Dumping of carcases of animals near
, Delhi.- 65, 5

Easemenb rights infringed by  construe-
tion of open storm water drains in

, Delhi. 708.

Enhancement of annual premium of
Nazul plots in' ——, Delhi. - 707-08.

Failure to name or light streets'in the

Naiwala area of ——, Delhi. ' 689.
Incomplete sewerage in ——; Thi.
706-07.
Information given to the Police

Station, Delhi, about the presence of
a gang of criminals called Bauriyas.
981.

Location of a tuberculosis clinic in ——,
Delhi, 62.

Metalling of roads, ete., in ——, Delhi,
by the Delhi Improvement Trust.

906-07.

Non-naming of certain roads in ——,
Delhi, * 54.

Providing of electric hghm in —,
Delhi. 8.

Provision nf lights on certam roads in
——, Delhi. 54.

Proyision of parks in ——, Delhi. 54,

Shifting of the dumping gmund for dead
animals from ——, Delhi. 907.

KAROL BAGH—conid.

Question re—contd.

Shifting of the tuberculosis clinic from
, Delhi. 54,
Steps taken by the Delhi Tmprovement~

Tmsc for plantnw trees and shrubbery

Delhi,  906.
Uusntxsfactory condition of Naiwalain
, Delhi.  51.
KASAULI—
Question re assessment value of houses and
shops in the —— Cantonment. = 63.
KAZMI, QAZI MUHAMMAD AHMAD—
Question (Supplementary) « ze  private
houses in New Delhi  reserved ' for
sdation of the extra s of
the  Viceroy’s proposed expanded
Cabinet. 698.
“ KEMENDINE *— =

Question re sinking of the steamer —,

566, 981-82.
KHALASI(S)—

Question re alleged utilisation of the ser-
vices of by the officers of the Delhi
Tmprovement Trust for private work.
907-08. I~

HANNA, MR. L. N

Question re repatriation of 's wifelands

daughter from Sudetenland, Germany.
775-76.

KHYBER PASS—

Motion for adjournment re prohibition of
visitors from entering the ——.  436-38.
KURHURVART— 3 e

Questmn re responsibility of the M.mnzer
in respect of rhe coal-mine Disaster at
2806-87.

L

LABORATORY ASSISTANT(S)—

Question re Muslim dressers promoted as

in the Imperial Veterinary Re-
search Institute. 695, 1108.
LABOUR—

Question re percentage reserved for Mus-
lims in—— and inferior services on
State Railways. 356-57.

LABOUR CONFERENCE, INTERNA-

TIONAL

See * International Labour Conference.”

~—

_—

>
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.LABOUR DEPARTMENT-—
3 Question re—
-&u—" Conferences, committees or sub-com-
, f mittees held at Simlalast summer under
% Sy the control of the ——.  661-63.
Officers and ministerial staff of the
Mo Labour Department who moved up to

- Simla last summer and expenditure
incurred in the Move. 660-61. 5
Retention of almost entire ministerial

3 S staff of—— in New Delhi during the
. last summer. 905.
LABOURER(S)—
e ion re re-classification of works Mis
” on the North Western
| Railway. 564,
} LAHORE—
: Qnestion re—
! Allegations of bribery against the Mana-
“ . ser of the Medical Stores Depot,
| ———"E7767
= Broadeast of Sikh religion and history
by the——= Peshawar and Delbi
A ‘Broadeasting Stations.  861.
L Clerks employed in certain sections of
’ the Railway Divisional Office. .
o 68-69.
§ LAHORE DIVISION—
Qaestion re exem
- and Anglo-India; £
i North Westers iy i rking:
certain shunting and van 364,
LALCHAND NAVALRAT, MR.—
i Cantonments (Amendment) Bill—
i B2 Consideration of clauses. 246-47.
Y <L (Code of Criminal Procedure (Amendment)

s Bill (amendment of section 4)—
Motion for leave to introduce. . 221.

Code of Criminal Procedure (Amendment)
Bill (antendment of s'echdn:ﬁﬁq =
Motion for leave to introduce.

Excess Profits Tax (Amendment) Bi

Motion fo consider. 1118-19.
~ ,  Consideration of clauses. 1121.
Hindu Women’s Right to  Property

(Amendment) Bill—
| Motion to refer to Select Committee.
989.
Indian Evidence (Amendment) Bill—
Flotion for leave to introduce. 221

;i’;‘* Indian Finance (No. 2) Bill—
=

Motions to consider and to circulate.
338-45, 823.

LALCHAND NAVALRAT, MR.—contd.
Indian Navy (Discipline) Amendment Bill-

Motion to consider. 239-240.

Indian Railways (Amendment) Bill—
Motions to refer to Seleet Committee and

to circulate. 893-96, 899, 937, 939.

Indian Sale of Goods (Amendment) Bill—
Motion to consider. 1061, 1062.

Indian Works of Defence (Amendment)
Bill—

Motion to consider. 236.

Land Acquisition (Amendment) Bill—
Motion for leave to introduce. 995.

Motion for adjournment re—

Closing down of the branch line between
Shoranur and Nilambur in the Mala-
bar 1 t.  1091-92.

Dacoa Mail disaster. 120-21.

Lawlessness in Sind.  149-50.

Motion to consider the Report of the
Public Accounts Committee. 1063-66,
1074.

Question re— Y
Admission of the inferior and Iabour

service employees on State Railways
to the privilege of contributing towards
Provident Fund. 856-57.

Advyisability. of holding competitive
examinations for reeruitment to the
subordinate  service on the North

| Western:Railway. 226-227.

Advisability of withdrawing the Govern-

ment Resolution on Communal Reser-
vation of appointments in public
services.  205-06.

Appointment of candidates in the Posts
and Telegraphs subordinate service in
the Sind and Baluchistan Circle ‘Wwith-
out the production of valid domicile
certificates. - 359:60.

Appointment of unqualified persons in
the Sind and Baluchistan Postal
_Circle. 569-70. 2

Attendance on employees’ families by
nurses employed in the Medical De-
parbment of the North Western Rail-
way. 9. '

Communal considerations in the promo-
tion of guards from grade IT to grade
11T on the North Western Railway.
357-58.

Communal reservation both on appoint-
ment and confirmation of new recruits
gn the North Western Railway.

-8,
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LALCHAND NAVALRAI, MR.—contd.
Question re—conid.

Complaints of deterioration of eye-sight
from Goods Train Guards for want of
electric lights in brake-vans. 232,

Creation of new industries or workshops
on permanent basis and Government
subsidy thereon. 427-28.

Creation of the Supply Department and
its functions and working. 285.

Devaluation of Assistant Station Mas-
ter’s grades on the North Western
Railway. 874,

Discharge of certain Works Mistries in
the Rawalpindi Division of the North
Western . Railway  on ~ communal
grounds.  589-90.

Discharge of staff controlled by the
General Manager by the Divisional
Superintendent of the North Western
Railway. 11, 857.

Discrimination in the matter of passes
and privilege ticket orders between an
adopted and step-son on State Rail-
ways. 865-56.

Discrimination in the matter of scale of
furniture and utensils in European and
Indian Guards Running Rooms on the

LALCHAND NAVALRAT, MR.—¢ontd.

Question re—contd.

¢ Hours of Employment  Regulations’
incorporated in the Indian Railways
Amendment.  Act,
applicable to British portion of Jodh-
pur Railway. 866-67.

Inadequate Indian representation in
the Port Trusts. 2-4.

Income-tax charged on gratuities paid |

to the non-gazetted State Railway
employees. 206-07.

Inconveniences suffered by third olass
passengers on the Jacobadad-Kash-
more Railway in Sind.  5-6.

Indignities suffered by Indian Lascars
in South Africa. 134-136.

Instructions for excoss reservation fott
Muslims in the vacancies of works
mistries by the General Manager,
North Western Railway, 36864,

Intervals for \\rmhing of the passenger
carringes running on branch lines of the
North Western Railway. 9-10,

Invoice typists on the North Western
Railway. 28.

Lower rates of consolidated tmvellmg
allowance for van sorters on b

North Weatern leway 232-283. . Western Railway. 875-76.

Ed to the child M age limit for all kmds of
of employeos on the North Western training  courses at the Walton.
Railway. 588. _ Training School. . 11.

Eligibility - of the night vision failed
station masters group staff for certain
appointments. 874.

Excess payments by the employees of
the North Western Railway to the
Railway Medical Staff. 8-9.

Exclusion of non-Muslims from promo-
tions as Journeymen lately made on
the North Western Railway. 587.

Exemption of the Buropean and Anglo-
Indian guards on Lahore Division of
North Western Railway from working
certain shunting and wan trains.
364.

Explanation of taxlwn.y employees in
case of t of
already inflicted. 10.

Filling up of certain vacancies of clerks
reoentll;' oceurring in the Karachi
Divisional Office of the North Western
Railway. 587-88.

Holding in abeyance orders in respect of
certain bridge staff memorialists of the
North-Westen Railway. 874-75.

recognition of Indian Hill Station
Schools for purposes of educational
grants by the North Western Railway

PAsse.q for van sorters on t.he Notbh
Western Railway. 873.

Pancity of Sindhis in the North Western
Railway subordinate service. 223-
225.

Paucnty of Sindhis in the subcrdinate
services on the North Western Rail-
way. 365-66.

Percentage of leave reserve for the Traffic
Technical Inferior staff on the North
Western Railway. 876.

Percentage reserved for Muslims in
labhour and inferior services on State
Railways. 356-57.

Permission to Boy Messengers acting as
Packers in the Sind anﬂ Baluchistan

Postal Circle to appear for clerical

examinations. 568-69.

Policy of making promotions from
amongst employees of the same branch
on the North Western Railway. 875.

1980, not made
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LALCHAND NAVALRAT, MR.—contd,

Question re—contd.

Promotion of shunting staff on the North
Western Railway. 64-65.

Promotion of Traffic “ Pupils * as Traffic
Inspectors on the North Western Rail-
way.  566-68, 855-56.

Provision of rent-free quarters to Block
Maintainers on the North Western
Railway. 1103-04.

Publication of a classified list of a certain
class of subordinate staff of all bran-
ches of Railway service on the North
Western Raiway. 588-80.

Railway Advisory Committee. 227-228.

Raising of the new army in India, its
cost and arrangements for training of
the additional officers, 202-05.

Re-classification of Works  Mistries
as ** Lalourers " on the North Western
Railway. 564,

Recruitment of postal clerks in the Sind
and Baluchistan Circle, 63,

Report of the officer on special duty
appointed to investigate into certain

i flecting 1 repre-

sentation in railway services. 225-

226.

Representation for construction of a
trunk road from Hyderabad (Sind)
to Bombay vie Badin and Viramgam.
358-59.

Representation from the State managed

second class passes to Inspectors and
Assistant Inspectors. 365.

Retrenchment in  the higher grade
appointments of Yard Foremen and

h Yard Supervisors on the North West-

ern Railway. 857-59.

Scheme for preventing raids into Sind
from = Baluchistan  and  Kalat.
230-231. -

Shortage of goods wagens on Jacobabad-

Kashmore narrow gauge section in

Sind.  4-5.

Sinking of the steamer * Kemendine™.

566, 081-82.

Subjecting persons selected by the Divi-
sional Selection Bard at Karachi for
training and promotion as guards,
grade, 11, on the North Western Rail-
way to further tests, 228-229.

of Indian pilots and mechanics
i 273-76.

- Railway Administrations for allowing

LALCHAND NAVALRAI, MR.—conid.

Question re —concld. 3

Vagaries in the exercise of power of
allowing alterations of birth dates by
employees on the North Western Rail-
way. 231-32.

Question (Supplementary) re—

Abolition of train vending on the Assam
Bengal Railway. 849-50.

Age limit of candidates for the post of
Station Director, All-India Radio,
recently advertised. 1019, i

Allotment of peon’s quarters in New
Delhi, 138, :

Apprentice Train Examiners on the
North Western Railway.  853.

Assignment by the A. 1. G. India Elec-
tric Company, Limited, incorporated
in Germany, of their business, assets,
eto., to certain parties in Bombay.
129,

Burglaries and dacoities in New Delhi.

Communal composition of Indian Civil
Service and other All-India_ service
Officers brought on to the Government.
of India Secretdriat. 964.

Communal considerations in the promo-.
tion of Guards on the North Western
Railway. 1015,

Complaints about - the treatment of:
patients in the Irwin Hospital, New

Delhi. 436,

- Desirability of recruitment of Indians
of all castes and creeds to the Indian
Army. 780,

Different scales of pay for Officers of the.
preventive Service at Chittagong and
Calcutta. 772. 2 ;

Eligibility of Indians for the Royal Air.
Force in India. 967,

Government  scholarships for training
in flying. 1016.

Hindu and Muslim strength of the Indian
Nayy. 966.

Indian catering made a source of income
on the Assam Bengal Railway. 586.

Tssue of one rupee notes. 766. :

Issue of one rupee notes without the
gsgnpy of the Reserve Bank of India.
Zit.

Local examination for Walton Training.
School qualified guards. 854, :

Non-Sindhi Muslims in clerical posts in
the office of the Divisional Superinten-.
ggnt, North Western Railway, Karachi

2.
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LALCHAND NAVALRAT, MR —~concld.
Question (Supplementary) re—vontd.
Officers and’ ministertal riafl’ of the Ex-
ternal Affuirs Pepartment who meved
up to Simia last sumuer and expendi
ture incurred in the Meéve. 571,
Officerd and ministerial staff of the
Labour Deparfmient who moved up
to Simla last swrimer and expenditure
mcutred i the Move. 6061,
DPersons fried, corivicted or  defained
without frial under the Defence of
India Act. 915,
Principles and standards for: prémotion
of Railway Guards, btnde 1f to Grade
AL §013, 1034,

“Private bouses in New Delhi reverved for |

aceommodation of the extra members
of the Vieeroy’s propesed eéxpanded
Cabinet. 698.

Prohibition of mailvay emplogces to
travel on Privilege Ticket Orders by

- mail ahd express trains. T02E.

Punjabi detents eonfined in the Deoli
Detention Camp. 777,

Quota of Muslim candidates at the flying
training schools. 1102,

. Recruitment of Indfan Christians to the
Bubordinate ‘and  Superior' Sérvices
of the State and Company-managed
Railways. 563.

- Relaxation of the financial confrol of the
Government of India-over the Supply
Depmment 279,

i Gl “for appomtment to

=" posts in the Departments of the East
}nglan and Eastern Bengal Rm.lvmys

022
Steps for the Defence of Tndia. -

Suggestions made by the Porﬁ Hai
Committees. “683,

ot

Taking of lease of Roller Flotr Mill at|

Lyallpur and tendars for grinding
wheat for uge of military forces. 494,
Votable and ron-votable expenditure

v‘«

LALIEE, MR,

LABHAT—

Resohution 7e sevappivg of the London
Coffee Market expmon Board by the
Indaus Coffer Coss: Conmnttca 526-28.

HUSHNBHAL * ABDUL-

[LAND(S)—

Question 7e vacant picce of —== on the
iorth gide behind the orthodox quarters
on thé Trwin Read. New Delhi. 688

LAND  ACQUISIEION  (AMENDMENT}Y
BILL-~ .

See* Bill(s) 7.

LAND FORCES]—

Qﬁemcnmamguwy Conmission i the
—— and Air

Xarees, of His Majesty's
Gwment v India..  $76-79:.

LASCAR{Sy—
Question re indignities suffered by Indian
——in South Afriea. 134436.
LAWLESSNISS — ;
Moation for adjcnenment 7e ~<m ity Sind
149-50,
LAWN(S}—
Question re—
Hedges planted ore the —— fi
orﬂ.\odo:

and mdintained
the D. 1. Z. aren of New Delhi”

864-05.
LAWSON, MR, €. P.—
Ouch of Office. 1.
b re appointment of a Com-

ure re-
e it
536-38.
IEAK.AGE'——'
"Question re —— in the roofs of orthedox
guarfers in New Delhi during laet rainy

season.  6RZ-83.
LEASE(S)—
Question re taking of——of Roller Flour
Mill at Lyallpur and tenders for grinding
wheat for use of military forees. 493-94.

‘of period of sick —— on the

- sanctioned outside the Budget. 197,
R I'1.?ng d Amending Bilt Lmum
epea and Amen —
Mouon to: consider. 2§8.,253 254, 9 o
luti tment ﬁ’l “Hl

e Appoi
Muslini Pilgrim Officer in the Secretariat
~ of the Government of India. 511, 512,
Spem.ﬁc Relisf {(Amendment) Bill-—
Motion for leave to introduce. 995,

State Ball\vnys 17-18, 878-79
Grant of —— to the Bast Tudian Railway.
employees serving in the volunteer
forces when req\umd to }om the ‘army.
B
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. LEAVE ACCOUNT(S)—
Question re docnments for verifieation of
—— maintained on State Railways.

591,
* ° LEAVE RESERVE—
Question re percentage of —— for the
ot Traffic Technical Inferior staff on the

North Western Railway. 876.
« LEGISLATION—
Question re enactment of —— enabling
Insurance Companies to buy Defence
l Bonds. 776.
LEGISLATIVE ASSEMBLY—
Motion for adjournment re—
Delay in holding the Session of the ——.
155.

Failure of Government to enable Mr.
Subhash Chandra Bose to attend the
Session of the ——. 148-49.

Failure to call a Session of the

: between the period April 9 to October

', 1940. 14548
Non-holding of the Sossion of the ——

for a long time. 156-57.

Position of the Nominated Members
of the ——. 1027-28.

‘ Question re delay in holding the Autumn

! Session of the - 130-34.

' Retlﬁnqmshment of Simla for sittings of

by His Excellency the Viceroy.

841-48.
LEGISLATIVE ASSEMBLY A_\D LE-

S GISLATIVE = ASSEMBLY  DEPART-
e -  MENT_
~~ «  Demand for Excess Grant in respect of —.
1076.
»
LEGISLATIVE DEPARTMENT
Question re—

Allotment of Government quarters to the
/00,

e sta.ﬂ" of the Home and .
C ey
B mittees held at Simla last summer
5 under the control of the ——.  677-78.
. Officers and ministerial staff of the

who moved up to Simla last summer
and expenditure incurred in the Move.

‘fr LEGISLATURE(S)—

) the Council of State £

LEGISLATURE(S)—contd.

Question re Members of the Central and
Provincial detained or imprisoned
since the war began. 969-70.

Resolution e appointment of a Committee

of the Central regarding economy
in war expenditure. 531-50.
« LETTER POST DELIVERY ”—
Question re —— from post offices in the
Delhi Province. 15.
LICENCE(S)—
Question re—

Grant of arms to special Police
Officers in Delhi. 67.
for preparation of Ayurvedic
medicines from natural fermented
ingredients. 772.
LIEN—

Question re —— on his post allowed to a
certain employees of the Delhi Im-
provement Trust. 908-09..

LIGHT(8)—

Question re—

Providing of elm.brm in Karol Bagh,
Delhi. 708,
Provision of —— on certain roads in

“Karol Bagh, Delbi. 54.

VPm':smu of tumbler switches for con-
trolling —— in intermediate class
carriages. 1017-18.

LINO, MONO AND MACHINE DEPART-
MENT—

Question re defective machines in the ——
of the Government of India Press, New
Delhi.  703.

LOCO FOREMAN(EN)—

Question re Indianisation of the posts of
———and Inspectors on the = North
Western Railway. 881-82. -

LOCO. INSPECTOR(S)—

Question re Indianisation of the postu of
Loco. Foremen and —— on the
North Western Railway. 881-82.

LOCO, STAFF—

Question re promotion to senior subordi-

882.

> Motion for adjournment re huge cxpendi-
2 -~ ture wmhoul! sanction of the E—.l 155- nates of Transportation staff’ and to
¥oo 56. > senior subordinates of.——-.
S
> 9
-
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LONDON—

Question re—

Expenditure by the Indian Coffee Cess
Committes on salaries and propaganda
activities of the —— Market Bxpans-
sion Board, 424,

TRise it the salary of the Director of the
—— Market Expansion Board. 424-
25,

Resolution 7e scrapping of the —— Coffee
Market Expansion Board by the Indian
Coffes Committes, 514-31.

LOUD SPEAKER(S)—

Question re playing of music through ——

during prayer time at Delhi. 287,
LOWER GAZETTED SERVICE—

Question 7¢ non-submission of names of
Muslim candidates for selection to ——
from Howrah Division of the Fast Indian

Railway. 1023.
See also under * Gazetted Service ™.
LUCENOW—

Question ré—

Arrangement for through railway journey
from Dacea and Shillong to Cawnpore
and ——.  1018.

Circular instructions fm‘ gmnt.

3 tuity to non-gaze i
Division of the Bast Indian Ba,xlwa.y

18-19.

Cooly contracts in Moradabad, —— and
Allahabad Divisions, Bast Indian Rail-
_wagi 88'!.

of the Association of Rail-

wn.y Guards at ——. 871-72;
LUGGAGE SUPERVISOR(S)—
¢ ion re proceedi of il

Qoaloots

Board held at the Divisional Office,
Howrah, Hast Indian Railway for filling
vacancies of —— and Parcel Supervi-
sors. 593.
LAYLLPUR—
Question re taking of lease of a Roller

Tlour at —— and tenders for grind-
ing wheat for use of military forces.
493-94.
M
MACHINE(S)—

Question re defective in the TLino,
Mono and Machine Department of the
Government of India. Press, New Delhi.
703,

MAGISTRATE(S)—
Question 7e railway progecuiion case in the

Court of the Resident ——, Delhi, 596~
97.
MATL(S)—
Question re—
Accidents to the Dacca —— i 1930 and -
1940, 353,
Dacca disaster. 350-51.
Diversion of carriage of postal s |
between Sylhet: and Shillong from |
road to railway: 353-54.
Relief given to the :
Dmcca—-—- disaster. 35 .
MAIL TRAIN(S)— GG
Sez ** Train(s).” f '
MATTRA, PANDIT LAKSHMI KANTA— !
TIndian Finance (No. 2) Bill—
Motions to consider and fo circulate. 3
321, 322, 721,722,

Motion for adjourmmient re—
Dacca Mail disaster. 73, 109, 110, 115-
19, 123.
Disalfowance of & Motion for Adjourn-
ment, by the Governor Gencral Afber
it was allowed b the Ch
ion

W utﬁev 737 /4, 5.
Tailure of Government to enable Mr.
Subhash Chandra Bose fo attend the !
Session of the La.a)slat,wc Assembly. '
148,

Tailure to call @ Session of the Legislative l
Assembly between the period Apul G p

 to October 1940. 148. - 1

Non-association of non-official represent- -
ative Indians with the Eastern Group -
Conference. 76.

Non-holding of the Session, of the Legis- f
lative Assemblv for a long time. 156, !
157. {

Refusal of permission to Mr. Bhulabhai
Desai and to Mr. Asaf Ali to visit g
Wagzivistan. 76, 77.

Question re— -

Burglaries and dacoities in New Delhi.
1099-1100.

Charge of preserved monuments in New
Delhi. 62.

Question (Supplementary) re—

Accidents to the Dacea Mail in 1939 and
1940. 352, 353,

Delny in holding, the Autumn Session of
the Legislative Assembly. 132,133,
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Ml‘lTRA, PANDIT LAKSHMI KANTA—
contd.
Question (Sappiementary) re—conld.

Desirability of enlarging the appellate
jurisdietion  of the Federal Court.
283,

Desirability of uniformity as to the
Indian catering system on all Indian
Railways. 585.

Diversion of carriage of postal mails
between Sylhet and Shillong from
Road to railway. 354

Tssue of one rupee notes without the
agency of the Reserve Bank of India.
277,

Percentage reserved for Muslims in
labour and inferior services on State
Railways. 357

Private houses in New Delhi reserved for
accommodation of the extra members
of the Viceroy’s proposed expanded
cabinet. 698

- Steps for increase and distribution of the
shipping accommodation. 656, 657.
i Steps for increasing the export trade of
- TIndia. 659
i k. Steps for the Defence of India. 281,
Training of Indian Pilots and Mechanics
for the Air Force. 275.
MALABAR—
~  Motion for adjournment re closing down of
the branch line between Shoranur and
Nilambur in the District. 1026-
27, 1080-95.
: 3 MALAVIYA, PANDIT KRISHNA KANT—
> Question re—
Authors of dramas broadcasted by the
- All-India Radio. 367.
Crimes in Delhi. 67. ¥
Dumping of carcases of animals near
- Karol Bagh, Delhi. - 65.
2% Grant of arms licences to special Police
Officers  in Delhi. 67,
: s MANAGER(S)—
S Question re—
Allegations of bribery azainst the
: = of the Medical Stores Depot, Lahore.
775.
7 . Responsibility of the —— in respect of
A the coal-mine Disaster at Kurhurvari.
o 286-87.

MANAVEDAN, RAJA T.—

Motion for adjournment 7e closing down
of the branch line between Shoranur
and Nilambur in the Malabar District.
1084, 1087-88,

QOath of Office 1.

MANGAL SINGH, SARDAR—

Question re—

Condition of health of Master Mota
Singh, Babu Basakha Singh and others
detained in Deoli Detention Camp.
778.

Punjabi detenus confined in the Deoli
Detention Camp. 776-78.

MANMAD—

Question re disabilities of the subordinates
of the Bridge Engincering Works at
Great Indian Peninsula Railway.

MANU SUBEDAR, MR.—

Indian Finance (No. 2) Bill—

Motions to consider and circulate.
381, 386. .

Question (Supplementary) re—

Creation of new industries of workshops
on permanent basis and Government
subsidy thereon. 428.

TIssue of one rupee notes. 766, 767, 769.

Issue of one rupee notes without the
agency of the Reserve Bank of India.
277, 2178.

Personnel of the Roger Committee from
overseas dominions and States and
its mission. 433, 434. <

Private houses in New Delhi reserved for
accommodation of the extra members
of the Viceroy's proposed expanded
Cabinet. 698.

Quotas of candidates for emergency
commissions and as privates for the
army fixed for different proyinces. 781.

Relaxation of the financial control of the
Government of India over the Supply
Department. 278, 280.

Ropresentation for construction of a
frunk road from Hyderabad (Sird) to
Bombay via Badin and Viramgam.
358, .

Steps for increase and distribution of the
shipping accommodation. 655, 656,
657.

1

50,

369,

Steps for increasing the export trade of
India. 658-59.

Steps for the Defence of India. 282,

Total weight of silver bullion and silver
coins in the possession of Government.
770.
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MANU SUBE
Q

DAR; MR.—confd:

8 1

'y re—eontd.
Yalue of Dollar Securities requisitioned
by Government of India from private

holders. 770.
MAQBOOL MAHMOOD, MIR—

Question 7¢ notice of a suit on behalf of
—— of Amritsar against the North
Western Railway. 879,

MARKER(S)—

Question re provision of a channel for pro-
motion of to Subordinate Service
Posts cn the North Western Railway. 579.

MARKET(S)—

Questicn re— i

Expenditure by the Indian Coffee Cess
Committee on salaries and propaganda
activities of the London Expan-
sion Board. 424.

Risein the salary of the Director of the

MAXWELL, THE HONOURABLE SIR
R,E‘GINALI)—r,mml

Code of Criminal Procedure (Amendment)
Bill—

Motion for leave to introduce. 90.

Motion to consider 257-58.

Motion to pass. 258. ‘-
Hindu Women's Rights to Property -

(Amendment) Bill— = =
Motion to refer to Select Committee.
991-94.

Indian Registration (Anendment) Bill—
Motion for leave to introduce. 89. |
Motion to consider. 254 56. |
Motion to pass.  256.

Oath of Office. 1 : 2 i

MEAL INTERVAL—

Question re stoppage of payment for ——
to the industrial workers of the Govern-

London Txpansion Board. ment of India Press, New Delhi. 701- 1
424-25. 02.
Resolution re sarapping of the London MECHANIC(S)— [
e Espansion bosid oy tho Question re training of Indian Filots and ‘a
Indian Coffee Cess Conumittee. 514-31. for the Air Fores.273.76; =
Mép I‘:“L“N:tim— e MEDICAL DEPARTMENT—

uestion ve traiming of —— by the Nagpur .

University. 110001, Sigstion 7 sllendance g ; |
MASHRIQT, ALAMA— of the North Western Railway. 9. o ;

Question re— [EDIC STAFR— ‘

Advisability of release of T
. Question re excess payments by the emp- |
Deben'ﬁon of . 208 ployees of the North Western Railway
2 to the Railway 89. I
MATERTATL(S)— :

Motion for adjournment re ﬂnancial MLDIC{&L. %TORE DEPOT'— 7 5 !
arrangements with His Maj Question re allega  of bribery against =
Government re payment for the purchase _ the Manager of the > Lahore. ==
of — from India. 152-53. 75, {

MATHEMATICS— MEDICINE(S)— - |

Question re officers and clerks in the Rail- Question re licences for preparation of

way Board graduated in 598. Auyrvedic from natural fermented ‘
MAXWELL, THE HONOURABLE SIR ingredients. 772. ‘

REGINALD— MEERUT— 4

Certain Home Dep 1 laid | @ re tongas permitfed to run from :
on the table. 79-81. the —— Cantonment Railway Station, S

-Corle of Civil Prodedure (Amendmont) 58,
= MEETING(S)— X
| Mchou for leave to introduce. 89-90. Question 7e grant of ‘allowances to mon- =
; _ Motion to consider. 25657 resident members of the Port Haj Com- s
: Motion to pass. 2567. mittees for attending ——.  144-145. e
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MEMBERB)—

Hlection of a for the Goyerning Body
@f the Indian Rescarch Fund Associa-
tion. 1113,

Tlection of 8 ——to the Council of the
Institute of Scmuee, Bangalore. 88-89,
367,

Hlection of & —— to the Standing Finance
Committee. 234,297,

Blection of —— to the Standing Committes
for the Department of Supply. 1113.
Position of the Nominated —— of the
House. 1027-28.

uestion re of the Central and Pro-

~ wincial  Legislatures detained or im-
prisoned since the War began. = 969-70.
MEMBER(S) OF THE VICEROY'S CABI-

NE

Question 7¢ private houses in New Delhi
reserved for accommodation of the extra

of the Viceroy’s proposed expanded
Cabinet. 697-93.
MEMORIAT(S)—

Yuestion re with-holding of ——, petitions,
ete., of non-gazetted railway servants by
the Diyisional Superintendent, Morada-
bn.d Division of the East Indian Railway.

ME ('I‘HLI\I\S)-—
Question re holding in abeyance orders in
respeet of certain bridge staff —— of the
°  North Westorn TRailway. 874-75.

1
See * Indian —— under = Bill(s)”.
MERCHANDISE MARKS (AMENDMENT)
BILL—

Vee © Indian ——  mnder “ Bill(s)”.
MESSAGES)—

Question re telegraph offices in Dethi |
Province - making iverizs - of |
606-07.

ML&SLNGLR(S)—-

_Question re penmssloﬁ to Bo ting
as Packers in the Sind u.nd Balueh:st.a.n

mations.  568-69.
MILITARY—
Motion for Ad]oumment 7e alleged occu-

~ pation of the Muslim 7dgah at Burhan-|

- pur by the - 708, 784-85.
.MILITARY FORCE(S)—

Question reMg of lease of Roller Flour |

Mill at Lyallpur and tenders for grinding
wheat for use of ——. 493-94.

MILITARY SECRETARY TO HIS EXCEL-
LENCY THE VICEROY—

Question re recruitment of Sikhs as inferior
servants in the Offico of the and the
Private Sceretary to His Bxcellency the
Viceroy., 913,

MITEES)—
Question re taking of leacse of a Roller

Flour at Lyalipur and tenders for
grinding wheat for use of military forces.

' SHIPPING (AMENDMENT)|

lostal Circle to appear for clerical exami- |

493-94,
MINES (AMENDMENT) BiLL—
See “Indian ™ under % Bill(s) .
MINISTERIAL. ESTABLISHMENT(S)—
Question re grant of summer allowance

to the of the Goyernment of India
Secretariat detained  at  Delhi  last
summer. 688,
MINISTERIAL STAFF-—
Question re—

Confidential reports re——of the
Government of India. 1098.

“Officers and of the Defence Dopart-
ment who moved up to Simla last
summer and expenditure inewrred in
the move. 505.

Dfficers and of the Finance Depaut-
ment and its attached and subordi-
nate offices who moved up to Simla
last summer and expenditure incurred
i the move. 499-501.

Officers and of the Home Depart-
ment and its attached and subordi-
nate offices who moved np fo Simla
last summer and expmdeuw in the

moye. 496-98.
ec also under Staff”.
MISTRY(IES)«
Question re—

Disallowance of vhe privilege of rent
free quarters to certain Block
recruited as Block Maintainers on the
North Western Railway. 872-73.

Discharge of certain  Works-
the Rawalpindi Division of the Norbh
Western Railway on  communal
grounds.  589-90.

Re-classification  of  Works:

“ Labourers ” on the North Western
Railway. 564,
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MODY, SIR H. P.—
Appointment of ——to the C

MORADABAD DIVISION—conid.

on Petitions. 439.
Cantonments (Amendment) Bill—
Consideration of clauses. 252.
Indian Finance (No. 2) Bill—
Motions to consider and to circulate.
441, 450-53, 710.
Question (Supplementary) re—
Establishment of a Paper Economy
Department by the Government of
India. 435.
Steps for increase and distribution of
the shipping accommodation. 656,
657.

MONUMENT(S)—

Question re charge of preserved —— in

New Delhi. 62.

MORADABAD—
Question re—

Erection of a wall on the south of ——
Railway Station Yard, East Indian
Railway. S87I.

Railway quarters at——and staff
oceupying them. 594.

MORADABAD DIVISION—
Question re—
Certain quarterly statement forwarded |
by the Divisional Superintendent,
on the Kast Indian Railway.
16-17, 878.

Certain record of non-gazetted railway
servants in the of the Kast
Indien Railway. 14-15.

Cooly contracts in , Lucknow and
Allahabad Divisions, East Indian
Ra,llwﬂv 881

D

1

of .
——, East Indian lewn.y 594,
Expendxture on the appointments of
non-gazetted railway servants in the

, East Indian Railway. 602:

Holders of the appointments of Trans-
portation Inspectors in the ——, East
Indian  Railway. 601-02.

Names submitted by the Divisional
Superintendent, ——, for promotion
of non-gazetted railway servants to
the lower gazetted service. 601.

Non-gazetted railway servants charged
with offences in the ——, East Indian

Railway. 878.
‘Quarters Committee, ——, Hast Indian
Railway. 593. -

in the |

re—contd.

Sanctioned strength of the Transporta-
tion Inspectors in  the , Bast
Indian Railway. 602.

Scales of pay of certain non-gazetted g

of the

railway servants in the
East Indian Railway. 604.

Selection  board or committees assem-
bled in ——on the East Indian Rail-
way. 880-81.

Transfers of non-gazefted railway
servants in - the of  the Hast
Indian Railway and the Delhi Divi-
sion of the North Western Railway.
590.

Withholding of memorials, petitions,
ete., of non-gazetted railway servants
by the Divisional Superintendent,
——of the East Indian Railway.
16.

MOTA SINGH, MASTER—
Question re condition of health of ——,

Baba Basakha Singh and others de-
tained in Deoli Detention camp. 778.

MOTION(S)—

2 Standing
F'mn:nce Committee. 234.

Election of a Member on the Governing
Body of ths Indian Research
Fund Association. 918.

Blection  of  three = members for
the Standing Committee attached to
Department. of Supply. 918-23.-

MOTION(S) FOR ADJOURNMENT—
See ©© Adjournmenty(s) .”
MOTOR(S)—
Question 7e encouragement to Indian
enterprise for manufacturing aircrafts,
or for building ships. 967-68.

MOTOR SPIRIT (DUTILES) AMENDMENT
BILL—

See < Bill(s) ™.
MOTOR VEHICLE(S)—

Certain papers re —— Rules laid on the
table. 88.

MOTOR  VEHICLES
BILL—

See « Bill(s) . .

(AMENDMENT)

-4
§

vl lA p o S




who moved up to Simla last summer
and expenditure incurred in the
667-68.

Officers and m'nisterial staff of the
Defence Department who —mo ved
up to Simla last summer and ex-
penditure incurrel in the 5
505.

Officers and ministerial staff of the
Department of C ications and

-
e » - > i T 59
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MOVE— MOVE—conid.
= Question re— Question re—contd. i
of the Army Headquarters to Officers and ministerial staff of the
A Simla and back. 979-80. Political Department who moved st
Officers and ministerial staff of the to Simla last §umTer and e’g};gr_lw-
f e Commerce Department who moved ture ineurred in t.\e .
up to Simla last summer and ex- Officers and ministerial staff of the
~ penditure ineurred in  the . Railway Department who moved up
2 680-81. o Simla last summer and ez_;_pen;i!-
Officers and ministerial staff of the ture incurred in the 572-16.
- Defence Co-ordination Department | MUAZZAMPUR—

Motion for Adjournment 7€ closing  of

the  Chandpur-Siaa-Bijnor section  of
the (Gajrauia Narain branch of
the East Indian Railway. 982-83 and
996-1011.

| MUDALIAR, THE HONOURABLE DI-
WAN BAHADUR SIR A. RAMA-
SWAMI—

Draft Convention and Recommendations
dopted by the International Labour

its attached and subordinate offices

who moved up to Simla last summer

and  expenditure incurred in the

578.

Officers and ministerial staff of the
Department of Education, Health
and Lands and its Attached and
Subordinate Offices who moved up
to Simla last summer and expendi-
ture incurred in the 668-69.

Officers and ministerial staff of the
External Affairs Department who
moved up to Simla last summer and
expenditure incurred in the ¥
570-72.

JOfficers and ministerial staff ‘of the
Finance Department  and  its
attached and subordinate offices who
moved up to Simla last summer and
expenditure incugred. in the o
499, by

Officers and ministerial staff of the
Home Department and its attached
and subordinate offices who moved

Conference (laid on the table). 1028-
29,

Tndian Companies (Amendment) Bill—
Motion for leave to introduce. 91.

Motion to consider. 258
Motion to pass. 259.
Indian Finance (No. 2) Bill—

Motions to consider and to circulate.
70-72, 473-74, 475-85, 640.
Indian Merchandise Marks (Amendment)
Bill— 2z
Motion for leave to introduce. 91.
Motion to refer to Select Committee.

271.

Tndian Sale of Goods (Amendment) Bill—
Motion for leave to introduce. 439.
Motion to consider. 1060, 1061-62.
Motion to pass. 1062.

Motion for Adjournment re—
Closing of the Chandpur-Siau-Bijnor

section of the Gajraula Muazzampur
Narain branch of the East Indian
Railway. 1000.

Fall in prices of ground-nuts. 609.

. -
8 Resolution re—
‘up to Simla last summer and ex- 2 5
. e e | o SRR T g
. Officers and ministerial staff of the Serapping of f,he,London Coffee Market
Labour Department who moved up Txpansion Board by the Indian
3 to Simla last summer and expendi- Coffec Cess Committee. 515, 522-
ture incurred in the 660-61. 26, 527.
2 OIﬁée‘r_éf npd- ministerial staff of the| Statement laid on the table re lowest
Legm]at': ve Department who moved tenders not accepted by the High Com-
up to Slmln last summer and expendi- missioner for India in purchasing stores
ture incurred in the 6717, for the Government of India. 1118-15.
n .« - 3 >
Jeey ] <
20
- -
s -
-
-y
5
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MUDALIAR, THE  HONCURARLE
DIWAN PAHADUR SIR A, TAMA-
SWAMI—contd.

‘War Donations and Investments (Com-
panies)  Bill-—

Motion for leave to introduce. 1.

Motion to  consider. 259, 261-62.

Motion to pass.. 62

MUHAMMAD AHMAD KAZMI, QAZl—

Indian Finance (No. 2) Bill—
Motions to consider and to circulati
© 909 838.950.

Question (Supplement iy re—
Condition of health of M

Singh, PBaba Basakha S 4
others detained in Deoli Detention
Camp, 778, 5

Establishment of a Paper Eoonomy
Dcpartment by the Government of
India. 435.

Expenditure by the Indian Coffee Cess
Committee on propaganda activities
in India. 427.

Instructions for charging rent for use
of Railway refreshment rooms and
stalle.  362-363.

Issue of one rupee notes. 769.

Punjabi detenus confined in the Deoli
Detention Camp. 777.

MUKHARJI. MR. BASANTA KUMAR—

Oath of Office. 2, T

MULTAN—

Motion for Adjournment re alleged em-
bezzlement in the Division of the
North Western Railway.

MULTIPLE UNIT SERVICE—

- Question 7e working of the Bombay ——
on the Great Indian Peninsula Rail-
way by certain drivers. 64

MURTUZA SAHIB BAHADUR, MAULVI

Question re—
- Confidential reports re ial staff
of the Government of India. 1098.
Posts offered to the Government of
. India  Secretariat assistants in the
Income-tax Service, Class IT.  1097-
98. %

Resolution e appointment of a permanent

~ Muslim Pilgrim Officer in the Secre-

tariat of the Government of India.
512-13. s

MUSIC— i

. Question re playing of —— through loud

- speakers during prayer time at Delhi. 287.

MUSLIM{§)—
Motion for adjournment re alleged ocoupa-
tion of the Idyah at Burhanpur

by the Military. 784-85.

Question re—

Appointment  of ——staff on  Indian-
pilgrim ships. 141,

Death of —— in the Rawalpindi Divi-
sion of the North Western Railway.
32-33.

Declaration of holidays as gencral
holidays on the Assam Bongal Rail-
ways. 85D, 5

Denial of facilities for bettering their
prospects to grad wate employces
on the Fast Indian Railway. ' 1024-
25,

Exclusion of non- from promotions
as Journeymen lately made on the
North Western Railway. 587,

Hindu and strength of the Indian
Navy. 965-67.

Instructions for excess reservation for
in the vacancies of works mis-
tries by the General Manager, North
Western Railway. 363-64.
clerks in the Imperial Veterinary
Research - Institute.
graduates in establi
and  supervi

dian

ers employed by the Caleutta
Port Trust. 582,

Railway officers in the Railway
Board proper. 859,

representation in  other classes
of service not to be affected by higher
percentage of ——in the posts of
dressers 5-96.

Western Railway. = 32.

in certain categories of appoint-
ments officiating against permanent
vacancies on the North Western
Railway. 581-82.

———=in the poultry research section
of the Imperial Veterinary Research
Institute. 696, 1108;

selected for direct: recruitment to
certain  categories - of appointments
on the. North Western Railway.
580-81.

Non-Sindhi ——in clerical posts in the
Office  of the Divisional Superir-
tendent, North Western Railway,
Karachi. 851-52. N

Traffic Iﬁéﬁet;tors on the North -

i
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MUSLIM(S)—zontd.
= Qur::shun lrt:——-c()'md. - : NAGPUR—
; Non-submission of names o ]
S candidates for - selection 0 “lower | ~Question £ e R
P gazetted service from Howrah' Divi- E-"I"“f‘smﬂ. Of’t‘ he 10th - 383 al 4
) A sion of the Hast Indian Railway. University Training Corps. Y
e 1023. Training of marksmanship by the
Paucity of in the staff of the University. 1100-01.
= Imperial Veterinary Research Insti- | NATWALA—
tute. 693-95, 696, 110:1-0{. Gucstionre— ;
Percentage reserved for——in labour Failure to name or light streets in the
3 and inferior services on State Rail- — area of Karol Bagh, Delhi. 680
ways. 356-57. Unsatisfactory condition  of in
Permanent Veterinary —Inspectors Karol Bagh, Delhi. 51.
“in the Imperial Veterinary Research
¥ e L0 re  mon-submission of of
]’n:f SeiEenle 40 uan shsle n candidates for selection to lower
for pmmntxuu‘tn t,hc lowcr‘ e iied gazetted service from Howrah Division
servtcesﬁogr:)*t.m Bt ndians Ruil, of the East Indian Railway. 1023.
way. =04
3 Qualified —— Inspectors of Works not NARAIN— 5 2
allowed to officiate as Assistant Engi-| Motion for Adjournment re closing of the
~ neers on the North Western Railway. Chandpur-Siau-Bijnor section of the
’ 44, Gujraula Muazzampur —— branch of
- Quota of candidates at the flying gg" E)ai‘"lt Indian Railway. 982-83 and
% training  school. 1101-02, 1016. L

Report 7re- the representation of
and other minority communities in
the subordinate railway services. 861.

Withholding of applications of ——

*  clerks of the Railway Clearing
Accounts Office for posts of Guards
on ‘bhe North Wesﬁem lewa.y. 600.

re
Pilgime Officer in the Secretariat
of the Go\'u'nmenc of India. 183-96,
2 H6-14.
* > MUSLIM DRESSER(S)—
See “ Dresser(s) .”
¢ MUSLIM IDGAH— =
See « Idgah .’
MUSLIM LEAGUE—

Question 7¢ alleged rude behaviour of the
Quetta Railway Station officials at the

. welcome fo the President-elect of the
= Baluchistan —— Session. 583-84.
MUSLIM VETERINARY INSPECTOR(S)—
- ~  See « Veterinary Inspector(s) .”

MUTUAL GUARANTEE FUND—
Question re -of the Old Kast Indian
Railway Company. d4d4.

NARROW GAUGE SEC’T‘IOV
Question re shortage of goods wagons on
Jacobabad-Kashmore in Sind. 4-5.

NATION—
Motion for adjournment re failure of the
Government of India to evoke whole-

hearted enthusiasm in the to fight
the totalitarian States. 71-72.
NATIONAL SERVICE (KUROPEAN

BRITISH SUBJECTS) BILL—
See ** Bill(s) .
NATIONAL SERVICE COMMITTEE—
Question re recruitment of officers in the
Supply Department through the ——.
905-06.

NAUMAN, MR. MUHAMMAD—

Question re want of shunting facilities at
Bukhtiarpur - Junction of the East
Indian Railway. 349.

Question (Supplementary) re—

Issue of one rupee notes without the
agency of the Reserve Bank of India.

271,
Personnel of the Roger Committee from
overseas dominions and States and its

mission. 434.
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NAUMAN, MR. MUHAMM 5 D—contd.
Q:03tion (Supplementary) re—contd.
Relaxation of the financial control of the
Government of India over the Supply
Department. 279.
Selection for appoi o
posts in the Depar&ments of the East
Indian and Eastern Beagsal Railways.
1022.
Steps for the Defence of India. 281.
Resolution re appointment of a Committee
of the Central Legislature regarding

vy in' war expenditure. 531-36,
546, 547, 550.
NAVY—
Question e Hindu and Muslim strength of
the Indian ——. " 965-67.

NAVY (DISCIPLINE) AMENDMENT
BILL—

See ““ Indian —— " under  Bill(s) .”
NAVY (DISCIPLINE SECOND AMEND-

MENT BILL—

See ** Indian > under © Bill(s) .
NAZUL LAND—

Question re increase in the rent of ——
in Delhi. 52-53.
NAZULPLOT(S)—

“Question re enhancement of annual pre-

mium of ——in Karol Bagh, Delhi.]|
707-08.
NEHRU, PANDIT JAWAHAR LAL—
Question re prosecution of ——. 973-74.
NEW DELHI—
Question re—

Additions and alterations carried out in
perfunctory manner in certain D *
type orthodox quarters in . 663.

Allotment of duftries’ quarters in —.
136-137.

Allotment of peons’ quarters in —.
137-38.

Amalgamation of Government of India
Presses at Simla and 702-03.

Building of quarters separately for its
headquarters staff by the Railway
Board in . 687-88.

Burglaries and dacoities in ——.974-75
and 989-81,1099-1100.

i Glm.\'ge of preserved monuments in ——.

Complxmbs about - the - treatment - of
patients in the Irwin Hospital ——.
435-36.

NEW DEHLI—contd.
Question re—contd.

Decrease in the percentage of allotmert
of quarters in . 68

Defective machines in the Lino, Mero
and Machine Department of the Gov-.
ernment of India Press, —. 703.

Delay in the annual repairs of certain
“D " type orthodox quarters in —.
665-66.

Desirability of reduction in rates of rent
for Government  guarters in-——
683.

Differential treatment meted out to piece
compositors in the Government of
India Press, —. 702.

Government of India offices permanently
stationed and those located during
the eusning winter season in-———.
684-86.

Hedges planted on the lawns facing the
orthodox quarters on the Irwin Road
in 666-67.

Inadequate number of B’ and “C”
unorthodox quarters in ——. 682,
Le'\hage in the roofs of orthodox quarters
in—— duriag last rainy season. 682-83.
Location of the Government of Indm and
other oﬁices in Old
686-87.

Neglect of ted trees a.nd maintained
lawns in the D. 1. Z. area of
65.

Non-transfer of certain members of
regular electrical establishment on
duty in —— 910,

Private Houses in ——reserved for
accommodation of the extra members
of the Viceroy's proposed expanded
Cabinet. 697-98.

Reduction of electricity charges in ——.
65.

Reduction of water chargesin 65.

Representation for replacing iron win-
dows by wooden -windows in - Raja
Bazar Square, . 700-01.

Reservation of Government bungalows
and quarters for particular officers
or staff in or Old Delhi. 911-12.

Retention of almost entire ministerial
staff of Labour Department in ——
during the last summer. 905.

Reversion of permanent men of higher
grade tolower posts in certain branch-
es of the Government of India
Press, . 705,

S -
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NEW DELHI—concld, NON-GAZETTED STAFF—
£ Question re—concld. See ** Staff .
- =y Segldigy et of :2‘;]31‘,’;2‘;813;“"" of | NON-OFTICTAT, REPRESENTATIVE—
3 = 70';. XOvernis 2 |  See** Representative(s) .”
2 Stoppage of payment for meal interval | NON-RESIDENT MEMBER(S)—
to u‘:nt md;x;h:llal ;)"0"1;”3 of. ”hfo(l}‘(‘;;‘ . See ** Resident Member(s) .”?
B erni of India Presg, ——. 1UL-Uz, o .
Supply of unfiltered water in orthodox NON"}:RA*\SFER@}—
< quarters in ——. 689, See * Transfer(s) .
= Vacant piece of land on the north side [ NORTH-WEST FRONTIER PROVINCE—
: 'Iml\fl\thl\(ei urthodu::ssqu&rtel's on the | Question re resruitment of relations of
rwin Road, —— 688 loyees in the Inc -tax D t-
Waiting list of persons not provided il,];&(")}guij;{,‘,__e_ ,*?fdo%‘:m;}m;ﬁ’:;,
< with (Government quarters in——. 59-60. :
Pet: NORTH-WESTERN RATLWAY —
NEW DELHEMOSQUE BILL— e
iy 5 i1l o3 G = S
" : NOTE(S)—
NEWS— ; Issue of one rupee —. 765-69,
2 Motion for Adjournment re banning by | Tssue of one Rupec withous the agency
- 1y Gog'ﬁmmeﬂtg Be'}nslﬂ,l g“’f"“ﬁ’;‘lgf of the Reserve Bank of India. 276-78.
: — rikes in jail, ete. =
SR it NOTICE(S)—
:r NIGHI(E)— Quemo;::e—d for ecn(m;‘ventio'n of the
s Question re eligibility of the —— vision terms of sanction granted by the Delhi
~ failed Station Masters group staff for Improvement Trust. 53.
certain appointments. 874, —— of a suit on behalf of Mir Maghool
NIGHT VISION-FAILED STATION MAS- Mahamood of Amritsar against the
« THE North Western Railway. 879.
. Sec " Station Master(s)."” | NURSES)=-
NILAMBUR— e 'Qixee;ibqlife attendance on ‘employ:(e;’
Motion for adjournment e closing down of amilies by employed in the Medi-
the branch line between Shoranpur ;‘,‘l.{) ?p;_utu(mnt of the"NortH ' Western
= . and —— in the Malabar District. 1026- ailySgsed:
= 927, 1080-95.
~» . NOMINATED MEMBER(S)— o
See ** Member(s) . OATH OF OFFICE—
x Ayers, Mr. C. W. L
J J i oSy
X\(gﬂl\t:&TI(:N e e Buznyad Hussain, Khan Bahadur Sayad.
uestion re Panel air- -
men. 211 ? Chaudhury, Maulyi Abdul Halim. 197.
z NON-GAZETTED POST(S)— i p Ul
5 See ** Post(s) Tawson, Mr, (C: P: 1. :
.7 NON.GAZETTED  RAILWAY = Manavedan, Raja T. 1
g SO Al Maxwell, Ti;e Honourable Sir Reginald. 1.
0 Mukharji, Mr. Basanta Kumar. 2.
s = Ormiston; Mr. J. F. L
Reddiar, Mr. K. Sitarama. 1.
£ *  Question re seales of pay and seniority of Sheohy,’ML J- B8
-:‘:‘f’t senior subordinates in —— of the old | ~Thakur Singh, Captain. 1.
. o Fast Indian Railway and the old Oudh | T y My JoDo
= and Rohilkhand Railway. 607-08. Zaheer, Mr. Saiyid Hasan. 1.
= ;~ " = ] .
=7
~
9/ T\e
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OCCUPATION(S)—
Motion for adjournment re alleged ——
of the Muslim /dgah at Burhanpur by
the Military. 784-85.

OFFENCE(S)—
Question re non-gazetted railway servants
charged with —— in the Moradabad

Division, East Indian Railway. 878,

OFFENCES ON SHIPS AND AIRCRAFT

BILL—

See. ** Bill(s) .
OFFICE(S)—

Question re—

Location of the Government of India
and other —— in Old Delhi and New
Delhi. 686-87. :

Officers and ministerial staff of the
Finance Department and its attached
and subordinate who moved up
to Simla last summer and expenditure
incurred in the move. 499.501.

Officers and ministerial staff of the Home
Department and its attached and sub-
ordinate who moved up to Simla
last summer and expenditure in the
move. . 496-98.

s

1 =

salaries, ote., of certain staff in the
Supply Department and Allied ——.
287-295.

Re-employed staff in the Supply Depart-

ment ‘and ——' 295.297,
OFFICER(S)—
Question re—

Alleged utilisation of the services of
Khalassis by the of the Delhi
Improvement Trust for private work.
907-08. Lk

Appointment of a Sikh —— to ——s
establishment of the Railway Board
and its attached offices. 861-62.

Contribution by of the Army and
Air Forces Headquarters towards the
Defence Savings Provident Pund and
Defence Savings Certificates.  496.

Date of making payment to an —— of
Government, entitled to receive pay-
ments on behalf of Government. 871,

Different scales of pay for —— of the
Preventive Service at Chittagong and
Caleutta. 771-72.

Duties of ‘Assistant ~—— and Transpor-
tation Inspectors on State Railways.
28-31.

OFFICER(S)—conid,
Q estion re—contd.

Grant of arms licences' to special Polico
——in Delhi. ;

Income-tax and Tixaminers in the
Company Districts at Calcutta, 60,

Indian ——in the Government of Tndia
Departments and its attachod offices. 3
55-567.

Muslim Railway —— in the Railway
Board proper. 859,

Non-transfer of certain of the
Central Public Works Department. 3
910.

~— and clerks in the Railway Board
graduated in  Mathematics. 598,

—— and ministerial staff of the Com-
merce Department who moved up to
Simla. last summer and expenditure
incurred in the Move. 680-81.

and * ministerial = staff i’ the
Defence To-ordination Depattment
who moved up to Simla last summer
and expenditure incurred in the Move,
667-68.

—— and ministerial staff of the Defence
Department. who moved up to Si g e
last summer and e dgge;i%%%ﬂ%
in -

staff of the Depart- .
ment of Communications and its
attached and subordinate offices who
moved up to Simla last summer and
expenditure incurred in the Move.
578 X

and ministerial staff of the ‘Depar .
ment of Education, Health and Lands _
and its Attached and Subordinate
Offices who moved up to Simla last
summer and expenditure inonrred in
the Move. 668-69. 4

—— and ministerial staff of the External
Affairs Department who moved up to
Simla last summer and expenditure
incurred in the Move. 570-72.

and ministerial staff of the Finance =

Department and its attached and sub-

ordinate offices who moved up to €

Simla last summer and expenditure

incurred in the move. 499-501.

and ministerial staff of the Homo

Department and its attached and sub-*

ordinate offices who moved up to Simla =Y

last. summer -and ‘expenditure in the '

move. - 496-98. i

pi
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OFFICER(S)—consld.
Question re— gontd.

and ministerial gtaff of the Labour
Departnient who moved up o Sinla
last suninter and expendituve inetirred
in the Move. B60-61.

= and wiinisterial stafl’ of the Legis-
fative Department who moved up to
Sintla lagt suminter and expenditurd
inettrred in the Move. 677.

= and ministerial staff of the Political
Departnient whe moved up to Simla
last suninier and ¢ \*pcmhhm- inctrred
m. the Move,

~—— and ntinister; ml af'lﬁ: of the Railway
Departnient whe nioved up to Simla
last suninter and expenditire incurred

in the Move, 572-76.
~—— and stafi of the Delhi Imptovement
Tru 1

—— dealing with establishnient natters
in the Governmient of fndia Offices.
oAk =

Raising of the new arny itt Indm, its cost

. and arrangements for training of the
additional 2-05.

Becruitment of —— in the Supply De-
partment through the National Servicd
Committee, 905-06.

Report of the an special duty ap-

pointed to m»e' ate into  certain

-

26,

Reso‘rvntlon of Govemment blm(_:ﬂows
and quarters' for partiealar —— or
staff in New Delhi or -Old . Delhi.

2911124

~  Unduly large number of ——moving
up to Simila.  495-96.
Resolution re &ppumtmenb of a permanent

Muslim Pilgrim —&in_the Secretariat

of the Government of India. 506-14.

OFFICTAL(S)— =%

Question re alleged rude Lehaviour of the

U Quetta lewav Station at the
welcome o the President-elect of the
Baluchistan Musllm League Session.
583-84.

OGILVIE, MR, C. M. G- -

ts (Amendment) Bill—

M for leave to introduce.

Motion fo consider. 243.

Consideration of clavses. 245, 246, 247.

Motion to pass. 247.

92;

OGILVIE, MR. €. M. G.—conid. |
Indian Finance (No. 2) Bill—
Motions to consider and circulate. 373-

74,
Indian Navy (Discipline) Amendment
Bill—
Motion to consider. 237, 238. 239,
240, 241. =

Consideration of clauses. 242.
Motion to pass. 242
Indian Navy (Discipline} Second Amend-
ment Bill—
Motion for leave to introduce.
Motion to consider. 242.
Motion to pass. 242,
Tndian Works of Defence (Amendment)
Bill—
Motion for leave to introduce. 90.
Motion ta pass. 237,
Motion for adjournment re—
' “Alleged aceupation of the Muslim 7igaf
‘at Burhanpur by the Military. 785.
Failure of the Governmient of India to
evoke whole-hearted enthusiasm i the
nation to fight the mtahtp,mn States.
T2,

OLD DELHI—
Question re—

Location of the Govemment of India
offices m —— and - New

90-91,

eryation of Govemment bungalows
and quarters for particular officers or
staf in New Delhi or —. 911-12.
ONE RUPEE NOTES— ?
See * Note(s) .
OPEN LINE WORKS— 7
Demand for Excess Grant in regpect of——.

1079,
OPINION(S)— 2
WIotmn fer ad,oummcnt re, —— of the
for Rail and
Commumc&mons on the D'Souza Report.
153-54.
ORDER(S)—

Motion for adjournment re p]acmg of large
—— of purchases with a few mzhvxdus.]s
150 52,

Q #¢ holdi =—in
respect of oertam bndge staﬂ’ memoria-
lists of the North Wesf.ern Rm.lway‘
874-75.
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ORMISTON, MR. J. F.—
Oath of office. 1.
ORTHODOX QUARTER(S)—
See “ Quarter(s) .”
OUDH AND ROHILKHAND RATLWAY—
See ™ Railway(s).”
OVERSEAS DOMINION(S)—
See “ Dominion(s) .”

13

PACKER(S)——
re permission to Boy
aatmg as—in the Sind and Ba.luch-
istan Postal Circle to appear for clerical
examinations. 568-69.
PANDE, MR. BADRI DUTT—
Indian Finance (No. 2) Bill—
Motions to consider and to circulate.
468, 480, 491, 610, 611, 613, 618,
646,
Question (Supplementary) re—
Accidents to the Dacca Mail in 1939 and
1940. 353.
Issue of one Rupee Notes without the
agency of the Reserve Bn.nk of India.
278.

Steps for the Defence of I_ndm 281.

Training of Indian Pilots and Mechanics
for the Air-Force. 275, 278.

PANEL OF CHAIRMAN (EN)—
Nomination of the —.  211.
PAPER(S)—

Certain —— 7¢ Agricultural Produce Cess
Act laid on the table. 83-88

Certain e Motor Vehicles Rules laid
on the table. 88,

PAPER ECONOMY DEPARTMENT—

Question 7¢ establishment of a —— by the
Government of India. 434-35.

PARCEL OFFICE(S)—

Question re City Booking and —— worked
by Messrs. Thomas Cook and Son.
45-46.

PARCEL SUPERVISOR(S)—
Question re proceedings of the Selection
Board held at the Divisonal Office,
Howrah, East Indian leway for ﬁllmg
vacancies of Luggage and 593

PARIS—
Question re ratification of the International
Sanitary Convention of ——. 141-42.
PARK(S)—
Question re provision of ——in Karol

Bagh, Delhi. 54.
PARMA NAND, BHAI—

Question re—
Allegations of = bribery against the

Manager of the Medical Stores Depot,

Lahore. 775,

Alleged utilization of the services of
Khalasis by the officers of the Delhi
Improvement Trust for private work.
907-08.

Allotment of Government quarters to
the staff of the Home and Legislative
Departments. 700,

Amalgamation of Government of India
Presses at Simla and New Delhi.

702-03.

Appointment of Mr. Passmore in the
Supply Department and his duties:
705.

Assessment value of houses and shops
in the Kasauli Cantonment. 63.

Books or syllabus presmbed for promo-
tion courses on State ways.

ived by the I)L!lu
Improvement Trust. 52.

Cadres of Guards on certain State Rail-
ways. 604,

Cases of infringement of building bye-
laws of the Delhi Improvement Trust.

907.

Certain icbi intmeits to
subordinate service posbs on Norti
Western Railway. 882, ~

Circumstances and conditions under
which certain penalties “are to be
imposed on persons ceasing to be rail-
way servants. 868-69.

Classes and groups for the purposes of
vision tests of certain railway em-
ployees.  870-71.

Communal considerations in the promo-

tion of Guards on the North Western
Railway. 1014-15.

Complaints against the Building In-
spector of the Delhi Improvement
Trust. 53.

Connecting  of drains with sewers in
Karol Bagh; Delhi. 707.

2
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PARMA NAND, BHAI—conid. PARMA NAND. BHAT—contd.
. Question re—contd. Question re—condd.

AL Date of making payment to an efficer of Imdisn Officers in the Government of
= 2 Government, entitled te receive pay- dia Departments and its attached

ments en behalf of Government.

. 871.
Defective machines in the Lino., Mono.
and Machine Department of the
Government of India Press, New Delhi.

703
- Desirability of relaxation of allotment of
LI quarters rules in the case of Jow-paid.

marnied non-migratory staff. 706.
Differential treatment meted out to piece
compositors in the Government of

% India Pross, New Delhi. 702

Disallowance of the privilege of rent free
quarters to certain Block Mistries
recruited as Block Maintainers on
the  North  Western  Railway.
872-73.

Disqualifying - non-gazetted  railway
servuns for promotion on failure to
pass tie senior refresher course.  603.

Basement rights infringed by construce
tion of open storm water drains in
Karol Bagh, Delhi. 708.

i Enbancement of annual premium of

N Nazul plots in Karol Bagh, Delhi.

707-08.

Erection of a-wall on the south of

s Moradabad Railway Station Yard,
East Indien Railway. 871.
- Examination for recrmitment to the

Indian Army Ordnance Corps. 61.

Txpenditure on the appeintments of
non-gazetted railway servants in the

> Moradabad Division, East Indian

™ ~ < Railway. 602.

Extra expenditure dncurred by not
appointing an Assistant Train Ex-
aminer to officiate as Head Train Ex-
aminer, Bareilly.  604-05,

Fruit vending contract ab Amritsar
Railway btntmn 606.

Grade I Train Exeminers on the East

3 Indian Railway. 859-60.
3 Holders of the appointments of Trans-
N portation Inspectors in the Moradahad
gziwslon, East Indian Railway. 601-

-~

(%

Incomplete sewerage in Karol Bagh,
Delhi. 706-07.

:*F Increase in the rent of Nazul Land in
’ Delhi. 52-53.

)

55-57.

Indianization of the posts of Loco.
Foremen and Inspectors on the North
Western Railway. 881-82.

Introduction of senior vefresher course
for Assistant Station Masters on the
East Indian Railway. 602-03.

Issue of instructions re entries in ** Caste”
column of the Census Returns. 772-
74.

Licenses for preparation of Ayurvedic
medicines  from npatural fermented
ingredients. 772.

Loug  interval intervening hetween
making of applications for and allot-
ment ‘of Government quarters. 703-
04.

Metalling of roads, ete., in Karol Bagh,
Delhi, by the Delhi Improvement
Trust. 9015-()7

Names submi y the Di
Superintendent, Momdabad Division,
for promotion of non-gazetted railway
servants to the lower gazetted service.
601.

Non-naming of certain reads in Karol
Bagh, Delhi. 54.

Notices issued for contravention of the
$erms of sanction granted by the Delhi
Improvement Trust. 53.

Option to State Railway employees to
elect old or revised rent rules. 605.

Orders in force for promotion of servants
on the North Western Railway on a
communal basis. 872,

Penalties imposed on persons in railway
services, classes I and II. 870.

Policy observed by the General Manager,
Bast Indian Railway, in the matter of
catering contracts. 605-06, 1105.

Preference given to non-cligible Muslims
for promotion to the lower gazetted
services on the Kast Indian Railway.
603-04. A

Principles and standards for promotion
of Railway Guards, Grade II to Grade
iII. 1013-14.

Procedure for enquiry into charges
against railway servants. 869-70.
Promotion to senior subordinates of
Transportation staff and to senior

subordinates of Loco. staff, 882.

5
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PARMA NAND, BHAT—contd. PARMA NAND, BHAIL—concld.
Question re—contd. Question: re—ocantd.
Prosecutions sanctioned by the Delhi Stoppage of payment for meal interval
TImprovement Trust. 52. to the industrial workers of the Govern- = y
Protection of Government quarters from ment of India Press, New Delhi. i ‘
tuberculosis infection. 704-05. 791-02. 3
Providing of electric lights in Karol Telegraph offices in the Delhi Proyince
Bagh, Delhi. 708. making deliveries of messages. 606-
Provision of lights on certain roads in 07. :
Karol Bagh, Delhi. 54, Tenders invited for the printing of lhc
Provision of parks in Karol Bagh, Delhi. Payji Akhbar.  T74-T5.
b4, Tongas. permitted to run from the
Recognition of the Association of Rail- Meerut Cantonment Railway Station.
way CGuards at Lucknow. 871-72. 58.
Reduction of electricity charges in New Unrecommended employees allowed to
Delhi. 65, appear us recr uits for appointment us :
Reduction of water charges in New De]lu T ~on the North Western Rail-
65. = way. 1015:16.
Pelieving CGuards in certain Divisions|  Unsatisfactory condition of Naiwala in
of the East Indian Railway. 608. Karol Bdéh Delhi. 51.
Repatriation of Mr. L. N Khanna's | pARST MARRIAGE AND DIVORCE
* wife and daug}xte.r from Sudetenland (AMENDMBENT): BILL— o .
Germany. 775-76. «Bill ¥
Representation for replacing iron win- See BN 2 !

dows by wooden windows in Raja | PARTIAL EXODUS— ‘
Bazar Square, New Delhi. 700-01. See  Exodus.”

Resignation of stal of the Delhi Im-
provement Trust. 53. PASS(ES)—

Reversion of permanent men of higher | Question re—
grade to Tower posts in certain branches :
of the Government of India Press, |
New Delhi. 705.

Sanctioned strength of the Transporta-
tion Inspectors in the Moradabad
Division. Fast Indian Railway. 602.

Scales of pay and seniority. of senior sub- Railway ~—— allowed to Messrs: Thomas
ordinates in non-gazetted services of ook and: bon a.nd m staff. 49_
the old Eash Indian Railwayand the = e T
?})d %:dh andioh botint Raxlway railway a.dnumsbra.hons for allowing
Sl i second  class to Inspectors and -

smﬁ of pay oismtmax ) ‘h‘ ; Assistant Inspectors. 365,
vallyay iseviaiif It e Qma g Specinl pilgrim required by Indian
16)‘;1‘5“’" ofithe Maptelngion Rbway, ppllvrxmn for Iran and I.ra.q. 8oy

¢ ers  hetween  an
adopted and step-son on State Rail=~
ways.  385-86

for van sorters on the North West
ern. Railway. 873.

g

Seniority list of the Binding Braneh of PASSENGER(S)— '
the Government of India Press, New | Question re— -
Delhi. 70k, Inconveniences suffered by third class

.thfhng of the dumping ‘ground for on the Jacehabad-Kashmore e

dead animals frome Karol Bagh, Delhi. Ruilway in Sind.  5-6.
987 oy Intervals for wa.shm:é' of ]t;h‘lsi gun;‘ t
ulosis ages running on Branch lines of the
Sthf::t:} %i;ke T B, S ﬁ‘om North Western Railway. 9-10.
- Steps taken by the DBlhl Improvement PASSMORE MR~ e
ust for planting trees and shrubbery | Question re appointment of —in the _N
in Karol Bagh, Delhi.  906. Supply Depa,rtmentu.ndhlsdnmes. 705. -
il
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PATIENT(S)— PENSION(S)—
Question re cmnphmts about the freat-| Questionse —— or gratuities granted to
3 ment of —— in the Iryin HOSI-"“"’J New Government employees at the Kamaran
e Delbi.  435-36. Quarantine Station. 283-84, 1104-05.
~ PAUCITY—  PRONSY y
B . Question rs— CHON(Y)

of Muslims imthe Staff of the
Imperial Veferinary Research Insti-
‘ tute. - 1105-07.

" ——of Bindbis in the North Western |

Railway subordinate service.
225.

223,

1 {uestion re—
Different scales of
Preventive S

for Officers of the

’ P Qaleutta. 77
Increments of —— of staff working as
temporary guards in the Howrah

- Division of the Bast Indum Railway.
- 1025-26.
Prior sanction by the Railway Board to
: revisions of scales of affecting a
" whole class or grade of employees en
B certain State Railways: 590.
Reduction of the gang staff en Jacoba-

at Chittagong and |

Questionre—
Allotment of ——=> quarters in New
Delhi. 137-38.

Sikhs taken as ——in the Government of
India Secretariat.,  964-65.
Vacancies of filled in the Govern-

ment of Indis Offices.  38-41.

PERCENTAGE(S)—
Question re— -
Muslim r:»presentnﬁon in other oclasses
of service met to be affected by higher
of \lu:]'ns in the pests of dross-
ers. 693
reamved for Maslims in labour and
inferior services on State railways
356:57.
PERMISSION—
Motion fer adjournment e refusal of ——
to Mr. Bhulabhai Desai and to Mr.

.. . bad-Kashmore soction, North Western Asaf Ali to visit Waziristan. 76-77.

ok Railway, to lower scales of ——. 854-55. s, J

» Rules in respect of and -allowances, PERSONNEL—

) Provident Fund, etc., on the Oudh| Questionre of the Roger Committes
and Rohilkkand Railway before and from Overseas Dominions and States
after amalgamation. 591. and its mission. 42934,
SPAYMENT— W
Motion for adjourment re  financial| PESHAWAB’_
-arra its with- His Majesty’s Gov-| Question re broadcast of Silkh religion and
ernment  7e for the purchase of history by the Lahore, and Delhi,
materials  from India. 152-53. ‘Broadeasting Stations. 861.
Question re— P e
. , Date of making to an officer of UfITl.OtI\(b)_ £ the O 2
- L Government entitled o receive —— p];om R P I e
o on behalf of Government. 871. | o s : :

" == by the employecs of the| Question re withholding of {namouals,—--
" North Wi Rillway to he Rail- | ete., of non-gazetted railway servants
way Medical Staff. by Divisional Superintendent, Morada-

Stoppage of Tor mm mﬁerv i (e bad Division of the Bast Indian Railway.
industrial workers of the Government|

. ’ of India Press, New Delhi. 701-02. |PETROLEUM (AMENDMENT) BILL—

PAYMENT OF WAGES ACT— See < Bill(s) .
«

= See <t Act(s).”

PENALTY (IESy— PIECE COMPOSITOR(S)—

. Question re— See ** Compositor(s) .”

Ci and diti under
s PILGRIM{(S)—

_persons ceasing to be railway ser-
—*mpﬁﬁd‘ on persons in. railway
services, classes I and IL. 870.

Question re—
Appointment of committees of —— and
Amir-ul-Haj by Port Haj Committees
ships. - 140.
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PILGRIM(S)—conid.

Question re—eontd.

Fees collected from Haj ~—— for meeting
expenses in connection with Port Haj
Committees. 691-92.

passes required by Indian
for Iran and Iragq. 8.
PILGRIM OFFICER—

Resolution 7e Appointment of a Permanent
Muslim in the Secretariat of the
Government of India. 183-96.

Seealso under ** Officer(s) .

PILGRIM PASS(ES)—

Question re special

pilgrims for Iran and Iraq.
PILGRIM SHIP(S)—

Question re—

Appointment of committees of pilgrims
and Awmir-ul-Haj by Port Haj Com-
mittees on ——. 140,

Appointment of Muslim staff on Indian

S 34

Special

required by Indian
8.

Shipping fares from Indian ports to
Jeddah and low speed of certain ——.

142-44.
PILGRIMAGE—
Question re sluppmg arrangements for the
next Haj 141,
PILOT(S)—
Question re training of Indian —— and
Mechanics for the Air Force. 273-76.
PLAN(S)—
Question re building —— received by the
Delhi Improvement Trust. 52.
PLOT(S)—

Question re lay-out of the Tmprovement
Trust in certain areas in Delhi. 35.
POLICE GFFICER(S)—
Question re grant of arms licences to special
in Delhi. 67,
POLICE STATION—

Question r¢ information given to the Karol
Bagh Delhi, about. the presence of
gang of criminals called Bauriyas. 981.

POLICY(IES)—
Question 72 —— observed by the General
. Manager, East Indien Railway, in the
matter of catering contracts. 1105.

POLITICAL DEPARTMENT —
Question re—

Cenferences, committees or sub-com-
mittees held at Simla last summor
under the control of the . 679-
80.

Officers and minist
who moved up to

stafl of the ——
imla last summer

and expenditure incwrred in  the
Movye. 678-79.
PORT(S)—

Question re shipping fares from Indian ———
to Jeddah and low speed of certain
Pilgrim Ships.  142-44.

PORT HAJ COMMITTERE(S)—

Question re—

Appointment. of committees of pilgrims
and Amir-ul-Haj by pilzrim ships. 140,
Fees collected from Haj pilgrims  for

meeting expenses in conneetion with
. 691-92, =

Grant of allowances to non-resident

mentbers of the for attending
meetings. 144,

Propaganda and expenditiire thercon by
the 284-85.

Smmgs due to setting up of the —
691

PORT TRUST(S)——
Question re—
Inadequate Indian representation in
the Calcutta 229,
Inadeq Indian  repr B in

the——. 2.4,

Muslim Otﬁc(?l'h employed by the Caleutte:

Non»emplovment of Indian brokers by
the Caleutta —— for purchasing
telegraphic transfers of the local
Exchange Banks to the United King-
dom.  229-30.

Non-employment of Indian hrokers for
short deposits businesses of the Cal-
cutta 230

Scholarships for special training given
by the Government of India er the
Calcutta - 382-83.

POST(S)— *
Question re—
Certain restrictions on' appointment to

Subordinate service —— on North
Western. Railway. 882,

A
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POSTS)—contd.
Question re—contd.

Delegation of power to make first
appointments in  non-gazetted
on cerfain State Railways. 12.

Indianisation of the of Loco, Fore-
men and Inspectors on the North
Western Railway. 881-82.

Non-Sindhi Muslims in clerical in
the Office of the Divisional Superin-
tendent, North Western Railway,
Karachi. 851-52.

Numbers and character of non-gazetted

——on certain State Railways. 12,

871,
Procedurs for making appo-ntmmta and
it in non-sel = or

Pr
non-selection grades after the initial
appointment on certain State Rail-
ways, 14.

Promotions to the Superintendents’ ——
in the office of the Director-General of
Posts and Teegraphs. 50-51.

Reservation of the of enquiry clerks,
cte., for guards with defective vision
on the North Western Railway.
863-64.

Selection or selection grades on
State Railways., 20-27.

Selection or selection grades speci-
fied by the General Managers on cer-
tain State Railways. 13.

POST OFFICE(S)—
Queﬁmn re * Letter Post Delivery.” from
in the Delhi Province, 15,

% P()STAL CIRCLE(S)—

Question re—

Appointment of cangidates in the posts
and Telegraphs subordinate service
in the Sind and Baluchistan with-
out the production of valid domicile

_ certificates.  359-60.

Appointment of unqualified persons in
the Sind and Baluchistan —. 569-
70.

Permission to Boy Messengers acting as
Packers in the Sind and Baluchistan

» ——to appear for clerical examina-
tions. 563-69.
POSTAL CLERK—
See ¢ Clerk(s) s
POSTAL MATL(S)—

POSTAL OFFICIAL(S)—

Question re colleetive assessment of water
rates on and Telegraph  officials
occupying  Government quarters in
Simla. 598-99.

POSTS AND TELEGRAPHS—

Question re appointment of candidates in
the subordinate service in the Sind
and Baluchistan Circle without the
production of valid domicile certificates.
359-60.

POSTS AND TELEGRAPHS, DIRECTOR

GENERAL OF—

Juestion e promotions to the superin-
tendents’ posts in the office of the S
H50-51.

POULTRY RESEARCH SECTION—

Question re Muslims in the of the
Imperial Veterinary Research Institute.
696, 1108

POWER, DELEGATION OF—

Question re to male first appointments
in non-gazetted posts on certain State
Railways. 12,

PRAYER TIME—
Question 7e playing of music through lond
speakers during —— at Delhi. 287.
PREMIUM(S)—

Question re enhancement of apnual
of Nazul plots in Karol Bagh,
Delhi. 707-08.

PRESIDENT(S)—

See ““ Mail(s) .

Question re alleged Tade behaviour of the
Quetta Railway Station officials at the
welcome to the ——e'ect of the Baluchis-
tan Muslim League Session. 583-84.

PRESIDENT, MR. (THE HONOURABLE
SIR. ABDUR RAHIM)—
Remarks by—

Itis the etiguette to give way when
personal e).plzmahoms are sought to
be given, 368. =

PRESS{ES)—
Question re—

Amalgamation of Government of India
——at Simla and New Delhi. 702-
03.

Defective machines in the Lino. Mono,
and Machine Department of the Gov-
ernment of India—,New Delhi. 703.

\.

e

i
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1 RESS(ES)—contd.
Question re—confd.
Differential treatnient meted out fo piece

conipositors. if the Governwient of |

India , New Delhi- 702.

Reversion of pernanerit mier of higher |

grade to lower postsin cer tmn bmnd:
o5 of the Government of Indini——
New Dethi. 705

Beniority list of the Binding Branch of i

the Governmtient of India —— New |
Delhi. 701
Stoppage of paynient for meal interval

to the mduﬁtm.] w‘orkers of the Gov-

ernmient of India
FO1-02.

PREVENTIVE SERVICE—

Tew

chsnuxwe difierent scales of pay for [

‘Officers: of the—-—at Chistagong and
N(Caloutta. 771-78.
PRINTING—

Questivr e tenders: invited f’:r the —= |

of the Fauji Akhlar. - TTE75

PRIVATE SECRETARY TO HIS EXCEL-

LENCY THE ¥ICEROY—

Question 72 recruitmerth of S;W
servants in the Officé

Secretary and the' 913~

PRIVATE WORK-—
Question 7e alleged tilisation of the service
wof Khalasis by the officers-of tie Dalhi |
i Improveuient Trust for——:  907-08.
PRIWLL'GE(S)~
Question re—
Disallowance  of
free. quarters o certain Block 1
teoraited @ Block Maibtainess amhe
Nortl: Western Raifway” 872—73‘

PRIVILEGE TICKRT ORDER(S)—

G!uesﬁ‘ fotl re—
Diserimination in the matter of passes
. and. —— Petween . an_adopted  and
step-son on Stute Railivays.
Profibition of railway - employees to
travel on —— by muil and express:
trains. 1020-21. d
PROBATIO FARY PERJ'.OD—
Questio

the ——of rP‘It ;

355-56. (|

i
' PROCEDEURE—
Question re—~
for enquiry into chaties dgainst
it saifway servints 6070,
of ‘repotimg the work after the
exprryr of the probationary petiod.

T’ROG“AMME(S)—~
Question re Bkl religiots === geriain
broadéasting - stations. 44
[ PROHIBITION-—

Motion for ad;ommenf. O
1 fors. ﬁom enmén@ e, L\Aybul Rass:

.md syliabas preseribed fop——0
868

cotrses: on State  Raidvaye.
Chanticl of —— fow firetiere o
Grent Indign - Peninsuly ’Raiﬁu
3132,
Conimutal  considerd
of gudrde fiom grate
on  the \oz’:h Wi em T

in the ——
it grade 1EE
ﬁmpmy

senier  wafieshor
. Haclusion of non-Muslims froni
as Jourigymen fately minde. ork the
Norﬂn Western Raitwa;
o :

routine clerks: o gm«fe ]'I by ‘the
Ohief Accounts Oificer of the Narthe
Western  Railway. = 860-61.
Names suhrmmd by mm' Pivisionall
o e di' Divi-
swn, faf—of O Ved - rail-
way servants'to ithe Tower guzetted
‘service. ' BOF.
Orders in foree for—of servatiti onl
the North Wesbem Railway on &
L commumalf Basis. - 22

employees of the s
Nortli Westarn Railway:

| Preference giver o nion eﬁgiblé. Mase

Promd'm‘e‘ for cohh'rmmun on /. the
expity of- on State Railways:. 13. | Tints: for——to* the lower *gdzatteﬁ
- Procedlire of reparting the work ufwr services on the Hast X Rail
- the sxpiny off the ——. 877.. way. 603-0£ d
5 e
A
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p PROMOTION(S)—contd. PROSECUTION—
Question re—ceutd. Question re—
o Principles and  standards for—— of of Pandit Jawahar Lal Nehra.
: Railway CGuards Grade IT to Grade 973-74.
= 101 1013-14. sanctioned b; i
A s fioned by the Delhi Improve-
Proce(;iure for makilng _appointments ment Trust. 52. i |
and ——in  non-selection posts or % 1
3 non-selection grades after the initial PROSPECT(S)— |
‘appointment. on certain State Rail-| Question re loss of of guards in grade |
2 ways., 14 I and II by the aholition of grade IV 53
A ~—— of a record lifter as a clerk in the on the North Western Railway. 862- -
Chief Accounts Office on the North 63
Western Railway. 860.
i of clerks in  the Headdnarters PROVU,)ENT FUND(S}—~
Office of the North Western Railway. Question re—
4640, Admission of the inferior and labour
= — of—firemen on the Great Indian service P*np]nuu: on State Railways
Peninsuls Railway. 58:59. to the privilege of contributing to-
—— of guards grade Il o gnards grade wards 856-5T
5 - ?(::[% on the Notth Westorn Railway. Contribution by officers of the Army
£ and Air Forces Headquarters towards
b ——of shunting staff on the North e Defence Savings and Defence
' Wesftfar;m %Bxlw; »64~§’5. Savings Certificates. 496.
% = o “Pupils” as Traffc Rules in respect of pay and allowances
Tnspeotors on the North  Western I pay
= Railway, 506, ——, ete., on the Oudh and Rohil-
v ——of Traffic pupils working on the l;h.‘ﬂ t{; thﬂwayw}mfm =
~ North Western Railway as Traffic ARSI RO
1nsm‘:1\ 3 i PROVINCE(S)
32 ey ‘;"u 0L, é“"‘(‘ihmtw of Trans-1 = Question (I‘ﬁ quotas of candidates for
iin rft:camllfs}:m&gtaﬁm S‘Q‘Q“" giboes emergency commissions and as pri-
2 g vates for the army fised for different ‘
the Buperintendents’ posts in S \
office of tha Director-General of S |
+ Posts 'mdf Telegr‘aphs. 50-51. PROVINCIAL LEGISLATURES — ]
rovision of & . channel for——off Sge ™ Legi a(s)™
- < Markers to Snbordinate Service Posts gna o
o the North Western - Railway. | PUBLIG  ACCOUNTS COMMITTEE—
s Mot const
‘Subjecting persons selected by  the M%t(;ggt sonsldatiire HoToRR HEle
‘Divisional Selection Board at Karachij o i
Tor training shd as - gnards,| Presentation of the Report of the — .
grede I1, on the Norfh Western: Rail- 009:10.
' way to further -tests. 228-20. {PUBLIC SERVICE(S)--
. PROPAGANDA— S Question 7e advisabilily of withdrawing
'Questlon g the Govemmerit I!-:srﬂuﬁiog\ on- com-
: N “Expenditure by the Indian Coffee Tess' iy r;;gr;gtmn Licsbpingrents tx
e Committes  on activities  in = T
India, 496:27. PUBLIC WORKS DEPARTMENT—
A . Bxpenditure by the Indian Coffeo Cess Question re—
3 e ymmittee on salaries  and —— Non-transfer of certain officers of the
i “ activities of the London Market Central —. 910 |
:ﬁ Txpansion. Board. 424, Use of Governmeat furniture by certain j
and expenditure thereon by the chowlkidars ergaged by the Central
Port Haj Committees. 284- 85. —_— 3 J
> |
!
~
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PUBLICATION(S)— QUIARTER(S)—contd.
Motion for Adjournniesit re brmiing by | Question re—contd.
the Government of Bengal o Allotment of Government —— ta the
news of hunger strikes in jail, ete. staff of the Home and Legislative
1112-13. Departients. 760 z
Question re-— Alotment of peons” - —— in. New Delhi-
of Indien Raflways (Amend- 137-38.
ment) Bill (No. 28 of 1040) in cedtaisn Allotment of to certain clamses of
State Railway Cazettes, 12-13. non-gazetted railway servants on
~—— of the rules and regulations: govern- State Railways. 594
ing the non-gazetted railway servants Building  of ~~— sepavately for  ite
on State Railways. 11-12. / headquarfers staff by the Railway
Rules governing the of matters im Board in New Delhi. (87-88,
Railway Gazettes: 877.

PUNISHMENT— i
Questiom 72 exphnation  of mailway

Collective assessment of water rates om
Postal and Telegraph officials ecupy-
ing Government in Simla,  598..

De

employees: in case of enh of
already inflicted. 10.
PUNJAB—

Question sz recruitnient of relitions of #
employees in the Income-tax Depart- |
ment, Punfab. Nortl-West Frontier |
and Délbi Provinees. 5940.

PUNJABI DETENU(S)—

Sez ** Detenu(s) .”

PURCHASE(S)—

Motion  for adjouriviient e =

witk  His

Financial arrangements
Majesty’s Government ¢ ient for
of materfils India.
152-53.
Placing. of Iarge ortlers of —— with |

a few individoals. [50-52.
Question: 7& contrieters for the Wap —— |
287..

L

QUARANTINE— i
Question re— i
Pensions or  grafuitice gwinted  to i

Government employees  at the
Kamtarart Statior. 283-84, 1104- |
05. |
~—=station at Kamaran. 367. 4
QUARTER(S)— '

Question re—

Additions and alterations ecdrried out

type orthodox ——in New |
Delhi. 663. X

in the e of allot-
ment of —in New Delhi. 683.-
Delay in she annusl vep. i of eortain
D> type erthodox —— in New
Delhi.  665-66.
Desirabitity of redaction in mees of rent:
for Government~——in New Delhi.
683.
Dimllowarce of the privilege of tent
free —— to certain Block Mistries:
reeriifed as Block Mainfainers om

the Norfh Wesiers Railway. 872-
3. { 5 =TT
Hedgesiplantedt on the lawns facing the
orthodox on the Irwin Road ~
in New Delhi. 886267
TIidequate punbey of ‘B ™ and 07

morthedos
682,
Leakage 3% the rovfs of orthodux ——
i Nesr Deli dwring last vainy seasow.
632-43. ~
Long iuterval fufervening = RBetween
makitiz of applications for and allot-
ment of Government —— . 703.04,
Proteotiorr of  Govarment < from
tubercalosly fection.. 784-05,
Provision - of  rent-free —— to © Block
Maintainers on the North Western
Railway. 1103-04,
Committee, Moradabad Division,
Bast Tndian Railvay. 593
Railway —— at Moradabad and staff
occupying thenr, 591, 3
Reservation of Government bungalows
and —— {6 particular officers or
staff fr New Delii or Old Delhi. -
911-12.

i New  Deihi.

Allotment of_dufiriod ——irt New (- Supply of unfiltored wter it orthodos
Dethi.  136-97. '*- ——in New Delhi. 689,

\
%
4.
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75

QUARTER(S)—concld,
Question re—conold.

RAFIUDDIN  AHMED SIDDIQUE,

SHATKH—contd.

- Vacant piece of land o the sorth &ide|  Question re—contd.
% behind the orthodox ——en the -
X 2 Irwin Road, New Delhi. 688, Improvement in the Indian catering sys-
Waiting list. of persons not: provided temn of the Assam Bengal Railway.
with Government —— in New Delhi. 586, 1104-05, -
5 683845 Increments of pay of staff worll;mg a;
temporary guards in the Howral
QUARTERLY STAmMENTJ Division of the East Indian Railway.
~ Questionre  eertain —— forwarded by 102526,
s the Divisional Superinfendent, Morada- Indian catering made a source of income
bad Division of the East Indian Rail- on the Assam Bengal Railway. 086.
Weyaeloalle T8, Indian Raflways where train vending is
2 QUETTA— not maintained. 850,
Question 12 alleged mude behaviour of the Muslim  graduates in sstablishment
tailway Station officials at the offices and supervisory poste on ﬂ'm
welcoime to the President-elect of the [ast Indian and Bastern Bengal Rail-
Baluchistan Muslim leagiue Session. ways, 1024, 1025.
% 5593-84. Quota of Muskim esndidates at the flying
QUOTA(S)— trafning schools, 1016, 1101-02,
% Question re——of candidates for emer- Rent seceived from Tndian stalls by the
geney: R ox il o Assam Bengal Railway. 886.
the army fixed for dierans, Jrovinces, Helection of candidates for the TthﬂIC‘_IJ
c 780-83. ; school - conmected with the Indian Air
b  Force. 1017. -
. Staft working as temporary gum‘ds‘ in
R the Howrah Division of the Hast
RADIO— Indian Railway. 1026,
~Question 7e authors of dramag broadcast- | RAID(S)—
od by tho AltIndls . 367, Question s scheme for prevenfing ——
RAFIUDDIN AHMAD SIDDIQUE, into Sind from Baluchistan snd Kalat.
SHAIKH— 230-31,
Qurvstyqn re— RAILWAY (S}~
5 Abolition of train vending on the Assam
s —~  Bengal Railway. 849-50. Assam Bengal—
s Declla,rr]zlthn of Muslint holidays as gene- Question re-—
l;nﬂ‘,?,,]x.a ys‘gagflslt:ﬁe E st conel Abolition of tratr vending onthe ——«
s Denial of facilities for betfering their St 0 o
prospects to Muslint graduaté em- Declaration of M“SI‘",‘J Loy 985!(‘)?
ployees on the Eagt Indlen Railway. goreralhollaysenhtla s
& 1024-25. 1 51, sl ot
~ Desirability of untformity asto the Indian mprovement in the Ih .;." f%ﬁi.osg
= eatering system on all Indian Rail- system of the Ay s
. ways. 584-85. Indian catering made a source of in-
g o Different scales of pay for Officers of the come on the ——, 586.
Preventive Service at Chittagong Rent received from Indian stalls by
& and Calentta, 771.72. the 586,
G hol. i Boat et -
. i Z ged— 4
T A - in flying.  1016-27. Question re recruiftiient of Tndiin Chris-
N Graduate snbordinate employees on tians to the Subordinate and Superior
~%. the East Indian and Eastern Bengal Services of the State and —. 561-
Railways, 1023-24. 63.
s : ' .
=y
3 -
- -~
. &
EN \
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RAILWAY 8)—contd. RAILWAY (8)—conid.

East Indian—

Motion for Adjournment fe closing of
the Chandpur-Siau-Bijnor Section of
the CGajraula  Muazzampur Narain
Branch of the —— 017, 082.83,
996-1011,

Question. re—=
Certain quarterly Statement forwarded

by the Divisional Superintendent,
Moradabad Division of the —.
16-17, 878,
Certain record: of non-gazetted rail-
way gervants in the Morabdabad
. Division- of the . 14-15,
Circular instructions for prant of

gratuity to non-gazetted stafl in|

Lucknow Division of the ——, 18-
19 "

Cooly contracts in Moradabad, Luck-
now and Allahabad Divigions, ——.

881.

Denial of facilitied for bettering their
prospects to Muslim graduate em-
ployees on the .0 1024-25.

Detention of vehicles at stations in the
Moradabad Division, ——. 594,

Disadvantages of the staff of comipany-

" managed gection of the —— trained
at the Railway School of Transport-
ation, Chandaunsi. 17,

Erection of a wall on the south of

Moradabad ' Railway Station Yard,

2871

Expenditure on the appointments of
non-gazetted railway servants in
the Moradabad Division, ~——.
602, "

Grade I Train Examiners on the ——.
859-60. 3

Graduate subordinate - employees on
the and Eastern Bengal Rail-
‘ways. - 1023-24. <

Grant of leave to the enmployees
serving in  the vyolunteer forces
when required to join the army.
67.

Holders of the appointments of Trans-
portation Inspectors in the Morad-
abad Division, ——. = 601-02,

Increments of pay: of staff war‘}]:ti_zﬁ
ag temporary guards in the Ho
Division of the ——.  1025-26. .

‘o« Introduction of senior refresher: course
for - Assistant- Station Masters on

the ——. 602-03.

East Indian—conid.

Question re—contds &

Muslim graduates in eatablishment
offices and spupervisory jlosts on
the and Eastern Bengal Rail-
ways, 1024-25,

Mutual guarantee fund of the Old
—— Company, 44.

Nou-gazemg’ raflway servants charg.
ed with offences in the Moradabad , -
Division, ., B78/

Non-submission of names of Musling
candidates for selection to lower
gazetted service from Howrah Divi

- sion of the »——, 1023,

Policy observed by the General Manag-
er, y in the matter of catering
contracts,  605:06, 1105,

Preference given to non-eligible Mus-
lime for promotion to the lower
gazetted services on the ——, 603,

Proceedings of the Selection Board
held at the Divisional Office, How-
rah, ——— for filling vacancics of
Luggage and Parcel Supervisors,
598

¢ -~
Quarters Committee, Moradabad Dis
= S

— B93.

- Recruitment of temporary clerks in
the Office of the Chief Operativg
Superintendent, ——. 597,

Relieving Guards in certain Divisions
of the . 608.

Banctioned strength of the Trans-
portation  Inspectors-in the Morad.
abad: Division, =, 602, (A

Seales of pay and senlority of senigr
subordinates: in nonspazeited ser- —
vices of the old —— and the old™ =~
Oudh and ' Rohilkhand « Railway.
607-08. 3

Secales of pay of certain: non-gazetted
railway servants in the Moradabad
Division of the —— 604,

Selection board or committees assem-
bled: in Moradabad Division ot the
——.  880-81.

Belection for appointmett to
posts in ‘the Departments of the
—— and Bastern Bengal Railways,

. 1021-23. j

Seniority of certain cubordinate staff <
on the —. 16, 1104, . -

Seniority of travelling ticket inspecs
tots on the —=—, 18, =

Tt
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« RAILWAY(S)—cond. ( I RAFLWAY(Sj—contd. 4
East Tndiati—concld. , Jodhpur—

N Catestion re—e meli., Question re © Hours of Emp]dymerw
ey Staff working a¢ temporary gmmis inl Regtlations * incorporated in the
& 3 the Howrah Dn‘imon of #ho == Indian = Railways Amendment Act,

1026 1930, not thade applicable to'

Transfers of nnmgnze:ted 1a1[w.u geie British' ‘portioit of ——. 866-67.

3 } V&aiedh the Moradabad Division of | Rorth Western—

- the =—— and the Defhi Division of Motion for Adjourmment re afleged em-
£ e Novth Westom Raifwoy, 590, ‘bigzlment in the Mulfan Division of
at o Wantt of shunbing facilities at Bukhfi- Gy

arpur Junction: of #he —== 249, Question re—

With-holding of metmorials, petitionis, Keeidents Lo petsons at or near Delhix

et of ton-gazotted raliway ser- Shahdate Railway station,:

- vants by the Divisional Superin- /41,

tendent, ‘\I{n adabad Divigion of the Advisahility of holding competitive
3 i i o1 tment o
Wml\mg of the traing between Har- 2;‘:} mp:f;.;,‘:“:(:zﬁllfi’:,ll ‘S]L: e
- dwar and Rikhikesh: un tlw : 596,07, - s
i lL034: tHis} Apprenhce Train Examiners on the

- 2 Fastern Bengal—' el fgEhha;

Question re== R = Assistant L‘ﬂr ¢ong on the —— 19.

A Graduate mbbfd!ﬂmé I ées on | T Agtandanee 0% uﬁblovees families by

“he Bast Tndian and —— 1023-24. ntirses ciaployed 10 the Medical
Musfim - graduates  in esta’bl-ishment Departmert of the
offices and supervisory posts on the Cerfain restrictions on appoinfments
Bast Indian and ——, 1024, 1035, 0 subordinate service posts on ——.
Releetion for appointment to selec- 889,
tion posts in the Departinents of Civil suit by an employee decreed
the Fast Indian and——. 1021-23. against the ——. 6081-:92,
JGreat Indian Pt—nmsula»- gition of journey-
Qneaman re-—- = eaimm certain shops on
Sepneh smotion for ﬂmnen on
the ——. 81.82. Sl consndemhons in the pro-
Disabilities of the snﬁurnmeb of the matio. of gtiards from grade 11 to
Bridge ~ Engincering Works at grade 111 on the ——. 857-58.
Ey Manmad, . 50. Communal considerations in the pro-
% ° Nou-applicability of the f\mdamentaf motion of CGuards on the ——.
~ ,‘ ]6&\0111[&5 to_inferior staff of the 1014-15.
= £ Ay at Wadi Bunder on - Comminal feservation both on ap-
58, pomtment and confirmation of new

P!‘ganggﬂﬂ of ‘gﬂiﬁéﬂ on ‘the ——. recraits on the 7E8:

Sciit] i Contract for book stalls given to

Workinig - of the Bom ﬂ‘lﬁpfé Messra, Wheeler, and Comgpany by

; ; Unit Service on' the: y eers " “he Ceneral Mahager, ——. 597.
o tain drivers. 64, Dearth of Muslims in the Rawa]pmdi

Indign= - % Division of the ——. 82-33.
N Question re— Devalnation of Assistant Station

e Desirability of umfartmﬁy as to the Master's  grades on the ——.
y 5 Indian eatering system on all' ——, 874,

5 o 58485, sta]lowance of the privileg e 6f rent

e where frain vemﬂng is m‘ main- “free quarters to. cerfdin Tock Mis-
SO adtied. 850, fties recruited as Block anmmers
“Facobabad- Kaghmore— ol the —. k
Question 7¢ fiiconveniences suffered by Discharge of certain Works Mistries
“third cTa,ss‘pauénge’ts on the —— int in the Rawalpindi Division of the
Sind. " 5-6. : ——on commuha.] gtounds 589-90.
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RATLWAY/(8)—oontd.
North Western—contd.

Question re—contd.

Discharge of staff controlled by the
General Manager by the Divisional
Superintendent of the ——, 11,
19, 857,

Discrimination in the matter of seale
of furniture and utensil in European
and Indian Guards Running Rooms

232-33

on the —, s
Educational assistance to the children
of employees on the —, 588.

Engincering Subordinates working as
Assistant Engineers on the ——, 44,

Exces payments by the employees of
the —— to the Railway Medical
Staff.  8-0.

Excluzion of non-Muslims from promo-
tions as Journeymen lately made
on the —. 587,

Exemption of the European and
Anglo-Tndian  guards on Lahore
Division of —— from working
certain shunting and yvan trains.
364,

Extension of Messrs, Wheeler and
Company’s contract for book stalls
on the North Western Railway.
599-600.

Filling up of certain vacancies of
clerks recently occurring in the
Karachi Divisional Office of the

587-88.

Guards on the —, 33.34,

Holding in abeyance orders in respect
of certain bridge staff memorialists
ofthe ——. 874.75.

Increment in the percentage of pro-
motions of routine clerks in grade
II by the Chief Accounts Officer of
the —,—860-61.

Indianisation of the pusts of Loco.
Foremen and Inspectors on the—.
881.82.

Instances in which mandatory pro-

RATLWAY (8)—conid.
North Western—oonid.

Question re—oontd.
Invoice typists on the —— 28,
L:regularities in the running of special
trains on the ——.  44.45.
Loss of prospects of guards in grade I
and IT by the aholition of grade IV
on the ——, 862-63.

Lower rates of consolidated travelling

allowance for van sorters of the
. 875-76.
Muslim Traffic Inspectors on the ——.

32,

Muslims in certain categories of ap-
pointmentss officiating against per-
manent vacancies on  the ——.
581-82,

Muslims selected for direct recruit-
ment to certain categories of ap-
pointments on the ——,  580-81.

Non-recognition of Indian Hill Station
Schools, for purposes of educational
grants by the ——, 233,

Non-Sindhi Muslims in clerical posts
in the office of the Diyisional Suj er-
intendent, -——,  Karachi, @ 851~

. ——ban on hats against certain -

ployees, 502.93,

Notice ofa suit on behalf of Mir Mag-~

bool Mahmood of Amritsar against

the —. 879,

Orders in force for promotion of sara
vants on the —— on a - communal
basis. 872,

Passes for van sorters on th S

873.

Paucity of Sindhis in the sub-
ordinate service.—223-225.

Paucity of Sindhis in the subordinate
services on the ——. 365-66.

Percentage of leave reserve for the
Traffic Technical Inferior staff on
the —. 876,

Policy of making promotions from

t loy of the same

visions of rules regulating discip
and rights of appeal of non-gazetted
employees on  the were not
ohserved, 867-68.

Instructions for excess reservation for
Muslims in the vacancies of works

istries by the Gi 1 M

—. 363-64.

Intervals for washing of the passenger
carriages running on Branch lines
of the—. 9-10.

branch: on the 875,
Promotion of a record lifter as a clerk

in the Chief Accounts Office on the

. 8

00.
Promotion of clerks in the Headquar-

ters Office of the ——. 46-49,
Promotion of guards grade II to

guards grade I1I on the —. 863.
Promotion of sh\mting stafl’ on the




¥ INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 19
s

RAILWAY (S,—contd.
North Western—contd.
Question re—contd.

Promotion of Traffic * Pupils” as
Trafiic Inspectors. on the

< H6-68.

Promotion of trafiic Pupils work-
ing on the —— as Traffic Inspec-
tors, -~ 865-56.

Provision of a channel for promotion
of Markers to Subordinate Service
Posts on the 579.

Provision of rent free quarters to
Block Maintainers on the 5
1103-04.

Publication of a classified list of a
certain class of 'subordinate staff
of all branches of Railway service
on the ——.  588-89.

Qualified Muslim Inspectors of Works
not allowed to officiate as Assistant
Engineers on the . 44,

Re-classification of Works Mistries
as ** Labourers ” on the ——.  564-
66.

s of works

- EbF sabaepen
on the . 54-55.
Reduction of the Gang Staff on Jacob-
abad-Kashmore Section, , to
Lower Scales of pay. 854-55.
Reservation of the posts of enquiry
clerks, etc., for guards with defective
vision on the 863-64.

* Retrenchment in the higher grade ap-
pointments of Yard Foremen and
Yard Supervisors on the ——.  857-
59.

Steps for relieving the hardships due

2 to block on grade I on the -

—— 580.

-~ Subjecting persons selected by the
Divisional Selection Board at Kara-
chi  for training gand promotion
as guards, grade IT, on  the to
further tests. 228-29. T

Trains run through Delhi-Shahdara on
the ——. 880. ;

Transfers of non-gazetted railway
servants in the Moradabad Division
of the East Indian Railway and the
Delhi Division of the 590.

Unrecommended employees allowed
to appear as recruits for appoint-

. 1015-

QI
Vacancics of grade III firemen on the

RATLWAY (S)—contd.
North Western—concld.
Question re—concld,

Vagaries in the exercise of power of
altowing alterations of birth dates
by employees on the 231-
32

Withholding of applications of Muslim
clerks of the Railway Clearing Ac-
counts for posts of Guards on the

600.

Oudh and Rohilkhand—
Question re—
Rules in respect of pay and allowances,
Provident Fund, ete., on the be-
fore and after amalgamation. 591.
Secales of pay and seniority of senior
subordinates in non-gazetted ser-
vices of the old East Indian Railway
and the old . 607-08.
Question re—

Diversion of carriage of postal mails be-
tween Sylhet and Shillong from
Road to 353-54,

Instructions for charging rent for use
of —— refreshment rooms and stalls.
361-63.

Report of the Railway Enquiry Com-
mittee on corruption in 592,

State—
Question re—-

Admission of the inferior and lahour
seryice employees on to the
privilege of contributing towards
provident fund. 856-57.

Allotment of quarters to certain classes
of non-gazetted railway servants on
s Do

Books and syllabus prescribed for pro-
motion courses on 868.

Cadres of Guards on certain ——,
604.

Calculation of period of sick leave on
the —— . 17-18, 878-79.

Delegation of power to make first ap-
pointments innon-gazetted posts on
certain 12,

iscrimination in the matter of passes
and privilege * ticket orders between
an adopted and step-son on

355-56.
Documents  for verification of leave
accounts maintained on —, 591,
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RATLWAYS—contd. ’ RAILWAYS—coneld.
State—conid. State—concld.

Q “estion re—conid.
Duties of Assistant Officers and Trans-
portation Inspectors on ——. 28-
3
Grades for which direct recruitment is
considered desirable on certain
12,

Ineome-tax charged on gratwities paid
to the non-gazetted employees.
206-07.

Non-inclusion of review on the “orklng
of the —— Regulations re dismi

Question re—conclis
Subsidiry rules made by the General
Managers : of ' gentam and
rehxntions or modifications in them:

Worlung of the Payment of Wages
Act, 1936, on ‘the T00.
RATLWAY ADMINISTRATION(S)—
Question re—
Catering as a sounce of income 0, —— .,
360-61.

of non garettcd stafi in the Rail-
" way Administration Report. 876.

Numbers and character of non-gazett-
ed posts on certain —— .
8717.

Option to —— cnaployees to elect old
or revised rent rules. 605.

Percentage reserved for Muslims in
Tabour and inferior services on

356-57.

Prior sanction by the Railway Board
to revisions of scales of pays affect-
ing a whole class or grade of cm-
ployees on certain

Procedure for confirmation on the

'y

expiry of probationary périod on |
13.

I’rocedure for malm\g appom(ments
and promotions in non-selecti
posts or non-selection grades after
the initial appointment on cer-

1 tain e ¢ Y

Publications of the rules and regu-
lations governing the non-gazetted
railway servants on —— . 11-

2

= 12.

t_of Indian Chri
the Subordinate and Superior Ser-
vices of the and Compnny-
managed Railways. 561-63.

Republication of Indian lewa.ys
(Amendment) Bill (No. 28 of
1940) in certain Gazettes.
1.12-13.

Scope of exemption of staff from attend- |

ing refresher courses at Area Schools
on—— 2017,

Selection posts or. selection grades
on

Selection post.s ‘or_selection grades
speclﬁed by the General Managers
on certain——. 13.

s ]

|

from the state.managed
for allowing second class passes to
. Inspectors and Assistant l.usptx,lnrs.
365,
RATLWAY ADMINISTR \'1‘[0\

PORT—

Question re non-inclusion of review on the
working of the State Railway Regula-
tions re dismissal of non-gazetted staff
in the 876.

RAILWAY ADVISORY COMMITTEE—

Question re——, 227-28,

RAILWAY BOARD—

Question 7e—

Repr
Rep

RE-

=S FLE

wer to Offi-
t of the —— and its
861-6

- cer’s establishment
attached offices.

Building of quarters separately. for its
headquarters staff by the * in
New Delhi, 687-88.

Muslim Railway officers in the ——
proper. 859,

Officers and clerksin the _ graduated
in Mathematics. 598.

“Prior sanction by the —— to revisions

of scales of pays affecting a whole
class or grade of employees on certain
State Railways. 590.
RAILWAY  CLEARING . ACCOUNTS
OFFICE—
Question re—
Non-transfer and supersession of certain
staff-inithe ——.  1019-20.

Prevalence of tuberculosis amongst the
staff of the ——. 595,

Wlthholdmg of ‘applications of Muslim
* dlerks of the —— for posts of Guards
on the

North  Western Railway.

/
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RAILWAY CONTRAGT—
See ** Contract(s).”
RAILWAY DEPARTMENT—
Question re—
Conferences
< ntittees
under the umtm] of the — .
8.
Officers and ministerial staff of the
—— who moved up to Simla last
~ summer and expenditure incurred in
the Move.. 572-76.

RAILWAY DIVISIONAL OFFICE—
Question 7e clerks employed in  certain

. committees or sub-com-
1d at Simla ‘last summer
576-

sections of  the Lahore. 68-
69.
RAILWAY EMPLOYEES—
See s Employee(s).”
RAILWAY ENQUIRY COMMITTEE—
Question 7e Report of the on corrup-

tion in railways: 592
RAILWAY GAZETTE(S)—
Question re rules  governing the publi-
cation of matters in 877.
RATLWAY GUARDS—
See * Cuard(s).”
RAILWAY JOURNEY—
~ See ** Journey.”
RAILWAY Iﬂ;NE(S}—
Statement 7¢ neb earnings of new ——.
81-82.
RAILWAY MEDICAL STAFEF-—
Ses ¢ Medical Staff .

T=RATLWAY OFFICER(S)—

Question 7e Muslim —— in the Railway
Board proper. 859. & -
RAILWAY PASS(ES)—"
See ** Pass(es).”
RAILWAY PROSECUTION GASE‘—-
Question 7e in the Court of the
Resident’ Magistrate, Delhi. 596-97.
RAILWAY QUARTERS—
Question re at Moradabad and staff

RAILWAY REFRESHMENT ROOM(S)—
See ** Refreshment room(s).™

RAILWAY SCHOOL OF TRA\SPORTA-
TION—

Question re disadvantages of the staff of
company-managed section of the Bast
Indian Railway trained at the 3
Chandausi. 17.

RAILWAY SERVANT(S)—

Question re—

Allotment: of quarters to certain classes
of non-gazetted —— on State Rail-
ways. 594,

Certain record of non-gazetted in
the Moradabad Division of the East
Indian Railway. 14-15.

Circumstance d  conditions  under
which certain penaltics: are to be
imposed on Dersons ceasing to  be

868-69.

Disqualifying non-gazetted —— for
promiotion on  failure to pass the
senior refresker course. - 608.

Lxpenditure on the appointments of

thi

non-gazetted in the Moradabad
Division, East Indian  Railway.
602,

Names submitted by the Divisional
Superintendent, Moradabad Division,
for  promotion of non-gazetted
to: the lower gazetted service. * 601.-

Non-gazetted —— charged with offences
in the Moradabad Division, Rast
Indian Railway. 878.

Procedure for enquiry into charges
against 869-70.

Publications of the rules and regula-
tions governing the non-gazetted
on State Railways. 11-12. -

Scales of pay of certain non-gazetted

in the Moradabad Division of the
East Indian Railway. 604.

Transfers of non-gazetted in the Morad-
abad Diyision of the East Indian Rail-
way and the Delhi Division of the
North = Western Railway. ~590.

With-holding of memorials, . petitions,
ete., of non-gazetted by the Divi-
sional Superintendent,  Moradabad

Division of the Hast Indian Railway.

- oceupying them. 594 L
RAILWA‘Y R‘EFREQHER COURSE(S)— Rff@:gﬁf:fmmms)—.
* Question re 1 g of th to the age Penalties imposed on persons in ——
of 45. *876- classes Tand IL. $70.
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RAILWAY SERVICE(S)—contd.
Question re—contd.

Publication of a classified list of a cer-
tain class of subordinate staff of all
branches of Railway service on the
North ~ Western  Railway. 588-
89,

Report of the officer on special duty
appointed to inv estigate into certain
matters affecting communal repre-
sentation in —— . 223, 225-26.

RAILWAY SERVICE (CLASSIFICATION
CONTROL AND APPEAL) RULES—
Question re issue of certain instructions

for amplification of Rule 34 of the

867.

RAILWAY STALL(S)—
ee ** Stall(s)”.
RAILWAY STATION—
Question re—
Accidents $o persons at or near Delhi-
Shahdara —— North  Western Rail-
way. 881.
Alleged rude behavieur of the Quetta
officials at the welcome to the

President-elect of the Baluchistan

Muslim League  Session. 583-

84. E
Averted accident at Salap . bb4.

Erection of a wall on the south of Mo-
radabad Yard, East Indian
Railway. 871.

Fruit vending contract at Amritsar ——.
606.

Non-observance of the principle of sub-
letting of railway contracts in the case
of a certain contract at the Delhi

——. 864:66.
Tongas permitted to run from the Mee-
rut Cantonment ko8t

RATLWAY TICKET(S)—
Question re alleged sale of used —.
592,
RAILWAYS (AMENDMENT) BILL—
See ** Indian —— >’ under “ Bill(s).”
RATLWAYS AND COMMUNICATIONS—
Motion for Adjournment re opinions of the

Honourable Member for on the
D’Souza Report. 153-54.
RAILWAYS (SECOND = AMENDMENT)
BILL—

See *“ Indian —— > under * Bill(s).”

RAISMAN, THE
JEREMY—
Demand for Excess Grant in respect of—

“ Census.” 1076, 1077.

“ Central Excise Duties.”
* Interest Charges.” 1079.

* Legislative Assembly and Leglslablvu
Assembly Department.” 1076,

*“Open Line Works.” 1079,

““Stores and Workshop Expenditure
not charged to Revenue.” 1079,

“ Working Expenses—Expenses  of
Electrical Department.”  1078.

HONOURABLE SIR

“ Working  Expenses——Maintenance
and Supply of Locomotive Power.”
1077,

* Working  Expenses —— Maintenance
of  Carringe and Wagon Stock.”
1078,

“Working Expenses
Expenses.” 1078,

Excess Profits Tax (Amendment) Bill—

Motion for leave to intreduce. 235.

Motion to refer to Select Committee.
886-87, 888, 890,

Presentation of the Report of the Select
Committee, 1059,

Motion to consider.

Consideration of clauses.
1124,

Motion to pass. 1124,

Finance Member's statement on the finan-"

cial position. 93-100, 102-03.

Indian Finance (No. 2) Bill—

Motion for leave to introduce.

102.

Miscellaneous

1116-17, 1119.
1121,

101~

Motions to consider and to circulate
208, 390, 391, 416, 469, 828
Motion for leave to introduce in the form
recommended. 883.
Indian Income-tax (Amendment) Bill—

Motion for leave to introduce. 92-
93.

Motion to consider. 949-50, 951, 952,
053, 954, 955, 956-57.

Consideration of clauses. 957.
Motion to pass. 959.
Motion for Adjournment re—
Financial arrangements with His
Majesty’s Government re payment
for the purchase of materials from

India. 152.
Huge expenditure without sanction of
the Legislature. 156.

1122,

X -
.
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™ RAISMAN, THE HONOURABLE _ SIR|RAWALPINDI DIVISION—
> JEREMY—contl. Question re— &
‘e % ‘V[ohon re election of & Membet of the TDearth of Muslims in the of the
v % Standing Finance Commibb 234, North Westeérn Railway. 32-
o Motion to consider the Report of the Public 33.
© Accounts Committee, 1062. 1063, Discharge of certain Works Mistries in

1069, 1071, 1074-75.
Motor Spicit (Duties) Amendment Bill—
= * Motion ‘for Jeave to introduce. 92.
Prmntntlon of the Report of the public
lecounts Committee, 609, 610.
Reserve Bank of India (Third Amendment)

Bill—

Motion for leave to introduce. 92.

Motion to consider. 26: , 266, 267-

68.

Motion to pass.
Resolution re—
~pAppointment of & Committee of the
: ntml Legislature  regarding econo-
in war L\pendlburc 535, 545-46,
7-49.

1 Policy of the Govemment of

India. 167.

. Serapping of hhe Londnn Coﬂ‘ee Market:

268.

expansion Board by the Indian Coffee
Cess Committee. 530.
RAJA BAZAR SQUARE
Question e representation for replacing

iron windows. by wooden windows in

of the North Western Rail-
-589-90.

the
way on communal grounds.

RAZA ALI, SIR SYED—

Berar Laws Bill—

Motions to consider, cireulate and refer
to Seléct Committee: 43,

Indian Finance (No. 2) Bill—

Motions to consider ‘and to circulate.
313, 342, 3 41() 411, 443, 473,

718, 743, 7

ion for Adjourr

down of the branch line between

» and Nilambur in the Mala-

bar District. 1082-84, 1087, 1082,
1094, 1095.
Closing of the Chandpur-Siau-Bijnor

0 wéction of the Gajraula Muazzampur

Narain branch of the Bast Indian
Railway. 917, 996-99, 1000, 1005,
1006, 1007-11.

Motion re election of three members for the
Standing  Committee attached to the
Department of Supply. 919

Resolution re Fiscal Policy of the' Gov-

= New Delhi. 700-01. clumcut of lndm 10861 178, 181-
RAJAH, RAJA SIR VASUDEVA— BECOMMEND ATION(S)— o
. 5 I?,[m Ufémmt on the deaths of Draft Convention and adopted by
1;111 r. Suryya Kuma.r “Som. 7()- the  Tr evantibnal s Thbous L G4t
Ao AT i (laid on the table). 1028-59.
% A0, MR, M. UMALA— &
3 -Question (Supplementary) re relaxation REOEDS
";‘: of the financial control of the Govern- ng:.zb:xe 5 rﬁml\\f:;wslgrvants A otfhe nﬁn‘;
‘ment 5
menﬁ°f218x;? % 0‘_7?1" the Supply" Depart radabad Division of the East Indian
Radilw: 14-15.
RATE(S)— i RECORD LIFTER. -
Qu;it:mﬁm? ll(1>wer _f of lidated | @ 7e promotion of a —— as &
nh "N t,h" oa’r“"me or van sorters on clerk in the Chief Accounts Office on the
766 or estern  Railway. 875- North Western Railway. 880.
< RECRUTL(S)—"
N RATIFICATION— Question re—
Question re of the Internationa Communal reservation both on a.ppomt-
s Sanitary  Convention of Paris, 141- ment.and confirmation of new =——
- on the North Western Railway.
7-8. 3
o~ RAWALPDTDI— : U ided employees allowed to
Question e _allegations of corraption appear  ag for appointmet as

against a dlerk in the Divisional Office.
27-28

Guards on the North Western Rail-
way. 1015-16.

MISLAD
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RECRUITMENT(S)— REDUCTION—
Question re— Question re—

Advisability = of holding competitive
examinations for to the subor-
dinate service on the North Western
Railway. 226-27.

Desirability of
castes and creeds
Army. 779-80.

Examination for
Army Ordnance Corps.

Grades for which direct is con-
sidered desirable on certain State
Railways. 12,

Knowledge of Hindi and ability to write
it in Urdu or Roman script for
to Indian army. 782-83.

Muslims selected for direct —— to
certain categories of appointments

n -~ the North Western Railway.
580-81.

——, communal composition, salaries,
ete., of certain staff in the Supply
Department and Allied Offices. 287-
95.

of Indians of all
to the Indian

to the Indian
61.

Recruitment of Indian Christians to the
Subordinate and Superior Services of
the State and  Company- mazmged
Railways. 561-63. o

—— of officers in the Supply Depa,rt

ment through the National Service |
Committee.: 905-06.

—— of postal clerks in the Sind and |
Baluchistan Circle. 63.

——of relations of employees in the
Income-tax =~ Department, Punjab,

_ North West Frontier and Delhi
Provinces. 59-60.

of Sikhs as inferior servants in the
Office of the Military Secretary and
the Private Secretary to His Excellen-
¢y the Viceroy. 913.

—— of Sub-Inspectors of Works on the
North. Western Railway. 54-55.
—— of temporary clerks in the Office

of the Chief Operating Superinten-
dent, Bast Indian Railway. 597.
—Time for holding competitive examina-
~7¢ tiens for —— to Government services.
201-02.

gj:npma, MR. K. srmmm_

~Qath cof Office.. 1. =

New

of electricity charges in

Delhi. 65.

of the gang staff on Jacobabad-
Kashmore section, North Western -
Railway, to lower scales of pay. 854-
bb.

—— of water charges in New Delhi.

REFRESHER COURSE(S)—

Question re—

Disqualifying = non-gazetted railway
servants for pmmouuu on failure to
pass the senior 60

Introduction of senior for Assistant
Station Masters on the East Indian
Railway. 602-03.

Limiting of railway —— to the age
of 45.

\(opo of \metmn of staff from attend-
in; at Area Schools on - Stete
Railways. 17

REFRESHMENT ROOM(S)—

Question re instructions for charging rent
for ‘use of Railway —— and “stalls.
361-63.

REGISTRATION (AMENDMENT) BILE—

S ¢ Indian =— " under ** Bill(s)

REGISTRATI MPOWER::)
e ON (EMERGH
See ** Bill(s)".
| REGISTRATION OF TRADE MARKS
BIL
See ** Bill(s)”.
REGULATION(S)—
Quest.lon re— 2
‘ Hours of Employmem; > incor-
porated vin  the Indian Railways
Amendment Act, 1930, not made

applicable to I»lmm portion aof Jodh-
pur Railway. 866-67.

Non-inclusion of review on ‘the working
of the State Railway’ re-dismiseal
of non-gazeted staff in the Railway
Administration Report. 876.

Publications of the rules and l_ gov-
erning the non-gazetted railwa; L=
vantsg on State Railways. ll‘ylg0

RELATION(S)—

Question re recruitment of —— of eni-
ployees in the Income-tax Department, -
Punjab, North West Frontier and Delhi
Provinees.  59-60.

D

—

e~
-
-

-
©
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2
RELAXATION(S)— REPEALING AND AMENDING BILL—
e J, “ & »
> Question re desirability of —— of allot- R Bl =
: :‘ ment of quarters rules in bhe case of low- | REPORT(S)—
i paid,  married non-migratory  clerks. | Motion for Adjournment re opinions of the
¥ 706. Honourable Member for Railways and
Communications on the D’Souza i
B = 153-54.
2 Question 7e-advisability of of Alama | Notion to consider the of the Public
Mashrigi.  208-09. Acco & Committee. 1062-75.
Presentation of the Report of the Public
RELIEIL— ? 22 Accounts Committee. 609-10.
Question re given to the victims of the Question re—
Dacea Mail disaster.  351-52. Confidential —— re ministerial staff of
RELIEVING GUARD(S)— the Government of India. 1098.
: See.* Guard(s)” of the officer on special duty ap-
S pointed to investigate into certain®
RELIGION== matters affecting communal Tepre-
Question re Broadcast of Sikh i sentation in railway services. 223,
history by tho Lahore, Peshawar and 225220 5l S S z
Deliu Broadcasting Stations. 861 ——of the Railway Bnquiry Committee
2 8 on corruption in railways. 592.
3 RELIGIOUS PROGRAMMES— —— re the representation of Muslims
< o\ and other minority communities in
S iRgparineld) the Subordinate Railway Services.
& RELINQUISHMENT— 861.
% of Simla for sittings of the Legislative | (T
. Assembly.  103-05. R'DPRE_SENTATION(S)
Sl e Question re—
RENT(S)— Inadequate Indian —— in the Port
Question 7e— Trusts. . 2-4, 229,
- Desirability of reduction in rates of —— Muslim - jn:o{;her clagses of service
pibeifons Govamment, quarters in_ New not: to be affected by higher percent-
Delhi. age of Muslims in the posts of dressers.
Increase in the Z of Nazul Lpnd in 695-96.
Delhi. « 52-53. Report of the officer on special duty
Instructions for charging for use of appointed to investigate into certain
Y - Railway refreshment rooms and stalls. matters ﬂffe('tlllg communal in
S T 361-63. railway  services.. 223, -225-26.
= e — —eceived from Indian stalls by the Report re the of Muslims and other

Assem Bengal Railway. 586.
RENT FREE QUARTBRS—
See ** Quarter(s)y’. T
RENT RULE(S)—
Question re option to Sb&m Railway em-

ployees to.elect old or revised 605
N HEPATR(S)-
z 1 Question re delay in the annual of

certain ** D ™ type orthodox quarters
¢ - in New. Delhi. 665-66.

REPATRIATION—
Question re —— of Mr. L. N. khn.nna.s
wife and daugh from Sud

Germany. 775-76.

minority communities in'the Subordi-

nate Railway Services. 861.

for construction of a trunk road
from Hyderabad (Sind) to Bombay
wie  Badin and Viramgam. 3858-59.

- —— for replacing iron windows by
wooden windows in  Raja Bazar
Square, New Delhi. 700-01.

—— from the state-managed railway
administrations for allowing second
clags passes to Inspectors and Assist-
ant Inspectors. 365.

REPRESENTATIVE(S)—
Motion for Adjournment 7e non- assucmt;xon
of nom-official —— Indians with the

Eastern Group Conference. 75-76.

|
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RESEARCH FUND  ASSOCIATION, ' IN- | RESOLUTION(S)—contd. =

DIAN— re—

Motion re Election of a Member on the Appointment of a Committee of the (e
Goyerning Body of the Indian Research Central Legislature regarding economy -
Fund Association. 918. n in war expenditure. 531-50. - b

XE & ppointment of & Committee to examine
RESERVATION— : the conditions of Detenus under ithe
Question re— Defence ‘of India Act. 550-60. 3
. Appointment, of a Permanent Mus-
Communal —— both on appointment P At 3 o
and: confirmation of new recruits on ]JJILP'II[Q Ay Oﬂmetu}tha S‘ccruturmt of
the North Western Railway.. 7-8. ‘t_he. Government of India. 183986, -
Instruections for excess — for Muslims 00‘)-}4' 1 s A 5
in the ancies of works mistries by __E E‘lsca Fohcy obsho Govertmueises
the General Manager, North \Western dm.._ Lol
Railway.  363-64. : Nesatived Sl
— of Government. . bungalows and. Scrapping of the London Coffee Market
quarters for particular officers.or staff : g:pansmn 4 by the Indian Coﬂ'ee
in New Delbi or Old Dalhi, 911-32, R L
—— of the posts of enquiry clerks, ste., RESTRICTION(S)—

for guards with defective vision on the | Question re certain on appointments
North  Western Railway. 863-64. to subordinate service posts. on North ~ 1
RESERVE BANK OF INDIA— Westen S i
Question 7e issue of one Rupee Notes with- RE’IRL,]\CL" .
qut th ) 276-78. Question 7e
RESERVE  BANK: OF INDIA (AMEND-
* MENT) BILL—
See *Bill(s) > ¥ s
RESERVE BANK OF INDIA (Cmsm(} g
OF “ANNUAL ACCOUNTS) BILL—

.

in the higher grade ap-
pointments of Yard Foremen and Yard
Supervisors on the North Western
Railway. 857-59. S

orade 'to Tower posts’ in certain -

See “ Bill(s) . | hmn(‘]\(u. of ‘the Government of India
3 : Delhi. 705.
BRVE BANK OF INDIA(SECOND| . Dress: New Delhi 705
AMENDMENT) BILL— RIFLE OLUB(S):- |
& o Question.7¢e High School Volunteer Corps
e Bl ™. and 110 i

RESERVI BANK OF INDIA (THIRD|RIKHIKESH-- = :
AMENDMENT) BILL— Question re workings of the trains bebween —_—

See “ Bill(s) . 3 e Hardwar and —— on the East Indian ~ = L
RESIDENT MAGISTRATE— | Railway. 1103.
See **Magistrate 7z o > ROAD(S)— 3 . !
Question re— i
RESIDENT MEMBER(S)— Diversion of carriage of postal ‘mails
Que: re grant of all to non—— between Sylhet and Shillong from —— %
of the Port Haj Committees for attend- to railway.’ 353-5d. 4
“ing ~meebmgs 144, Metalling of ——; ete., in Karol Bagh,
B.,ESIGNATION—— ; %illl’;; bgo bt(l)]; Delhi  Tmprovement,
Quesmon 76 — of 9“‘5 of the Delhi Non-naming of certuin ——in Karol
Imptovement Trust. . 53.._ - Bagh, Delhi. 64.
{23 s Provision of lights on certain —— in
RESOLUTION(S} ‘. -« Karol Bagh, Delhi. 54. At
Questiun re advisabi y
S t —— on c 3 ROGER COMMISSION— S
3 vahnnofa.ppomtmauﬁsm puhhc aervxcea Quesmon re mmsxon of the in India.
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ROGER COMMITTEE— RULE(S)—contd.
See © Committee(s) . Question re—conid. ;
a LIS — Subsidiary made by the General
R%;I:%‘lﬁlﬁ(lg;)}y ML Managers of certain State Railwa.yu

ROMAN SCRIPT—
Question 72 knowledge of Hindi and ability

and relaxations or modifications in
them. 14.

to write it in Urdu or —— for recruit- RULINgésl)VIr Chininen (MR, Ao}
gl lodion army; 78283, Berar Laws Bill—
ROO'F(S)— Tt is not in order to discuss matters of
“Question re leakage in the —— of orthodox treaty relations between His Eaxlt-
quarters in New Delhi dm‘mg last rainy ed Highness the Nizam and the .-
season. 682-83. Government of India. 945.

ROUTINE CLEKRS—
See *“ Clerk(s)
ROYAL AIR FORCE—

Questlm) re eligibility of Indians for thu‘
in India. 967.

ROYAL INDIAN NAVY (EXTENSION

OF SERVICE) BILL—
See  Bill(s) 7.

RULE(S)—

Certain papers re Motor Vehlcles laid

on the table. 88.

Question re—

Desirability of relaxation of allotment
of quarters —— in the case of low-
paid, Married non-migratory clerks.
706.

Government Service —— applicable to |
the staff of the Delhi University. 699

Instances in which mandatory provisions
of regulating discipline and rights
of appeal of non-gazetted employees
on the North Western Railway were
not observed. 867-68.

f certain instructions for ampli-
34 of the Railway
Control and

Appeal)
Publicationsiof the ———and regnlmons
go\'(mmg the non-gazetted railway
servants on State Railways. «11- 12,
governing the publications of
matters in Rallw ay Gazettes. 877,
—— in respect of pay and allowances,
Provident Fund, ete., on the. Oudh
and Rohillkhand Railway before and
* after amalgamation. 591
or byedaws of the Delhi Joint
Water and Sewage Board. 699.

?‘E

— by Mr. Deputy President (Mr. Akhil
Chandra Datta)—
Indian Finance (No. 2) Bill—
The Congress CGovernment not being
ropresentcd in the House, the affairs
of that Government should not be

discussed in detail. 741, T42.
Miscellaneons—
No. dialogues are allowed. 745.

The word  fool ”” isnot an unparlia-
mentary expression. 743.

——By My, President (Tha Honourable
Sir Abdur Rahim)—
Finance Bill—

During discussions on a various
matters, in which the Members of
this House may feel that the publie
have a gmavanee are allowed. 372,

~ An Honourable Member ca.nno(: raise
a question on a subject which is not
before the House. 1027.

Grievances which an Honourable Mem-
bercan discuss on the Finance Bill
are grievances against the Govern-
ment—-— not against any particnlar
party. 389.

Honourable Members ought to resume
their seats, when the Chair is speak-
ing. 368,

Honourable Members should speal
from their own seats. 481.

Honourable Members while speaking
should not dwell upon extraneous:
matters, 449,

Long extracts should not be read.
712,.713. :

No Member of the House, whether
elected ‘or nominated, can be ex-
cluded, from a Committee, every
Member having a right to be repre-
sented if he so chooses. 919.
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RULING(S)—contd.

——by Mr. President (The Honourable Sir

Abdur Rahim}—conid.
Miscellaneous—contd.

Reading of long extracts by Honour-
able Members is not fair to the
House. 489.

Questions—

A member of Government cannot be
compelled to satisfy by his answer
any particular member.
of Government is at liberty to give

any answer he considers appro-
1 priate. 133.
An Honourable Member must ask

the questions in the order in which
they have been put'down. 663.
Venue of Select Commmtee Meeﬁngs—

Meetings of select Committees should
ordinarily be held within the precinets

of the House, unless dtherwise desired |

by the House' itself. Accordingly,
whenever it is desired, there being no
Assembly House in Simla'under the
Present circumstances, that' 4 meeting
of any particular Select Committee
should be held there, the consent of
the House' to that  effect should be
obtained beforehand. (Previous ruling

on the subject reiterated). 104-05.
RUNNING—
Question, 7¢ irregularities in the —— of

special - trains on' the North Western
" /Railway. 44:45,

'RUNNING ROOM(S)

+'Question 7e discrimination in the matter of
Scale of furniture and utensil in Euro-
pean and Indian  Guards
/. North Western Railway. 232-233.

’

S
BAKSENA1 MR. MOHAN LAL—

Mot.mns to consxder and fto circulate:
385, 386, 475, 478, 733, 734, 735,

DePgRIEs
SBALAP—
- Question re averted - accident n.t ———Rail-
way Station. 564.

A member

on the|

SALARY(IES)—
Question re—

Deductions made from the of the
Gang staff on Jacobabad-Kashmore
Section. 855.

Expenditure by the Indian Coffee Cess
Committee on and propaganda
activities of the London Mm'keb Ex-
pansion Board. 424,

Recruitment,
——ete., of certain staff in the Supply
Department and Allied Offices. 287-
95.

Rise in the of the Director of the
London Market Expansion Board.
424-25.

SALE—

Question re alleged —— “of ued’ railway
i tiekets, 592
SALE OF GOODS

f See ** Indian ——

AMENDMENT) BILL—
** under “Bill(s) .

| SANCTION— e

| Motion for adjournment re huge
ture without —— of the L
155-56.

Question re—
Applications for —— of the Governor

General under f

terms of - ted by the Delhi
Improvement Tr 53.

Prior by the Railway Board to
revisions of scales of pays! affecting
a whole class or grade of employees
on certain State lewa,yﬂ. 590.

SANGHI, MR, D.—
Motion for Ad]oummen( re rustication of

Mr. M. Faroqui and from the
Univesity of Delhi. 1111-12.
SANITARY = CONVENTION—
Question re ratification of the Infernational
of Paris. 141-42,

SANT SINGH, SARDAR—

Cantonments (Amendment) Bill—
Motion to consider. 243, 244,
Consideration of clauses. 251-52,

Demand for Excess Grant in respect of
* Census ~. 1076, 1077,

Indian Finance (No. 2) Bill—
Motions to consider and to circulate.

1613, 64151, 723, 737, 787.

communal composition, -
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SANT SING, SARDAR—conid.

SANT SING \ARDAR—comd
Q

1 re—

(Diseipline) Amerdment

Indian Nayy
Bill—
Motion'to consider; 238,
Consideration of clavses. 239.

Indian Railways (Amendment) Bill—
Motions to refer to Selecti Committee

and/to eireulate. 937,
Motion for Adjournment re—
Qlosing of the Chandpur-Siau-Bijnor
© ‘Section of the Gajrauly Muazzampur
Narain Branch of the East Indian
Railway. 1002:03.
Dacca Mail disaster. 111, 112, 124,
Delay in holding the Session of the
Legislative Assembly. 155.
Question

Additions and alterations cairied out in }

perfanctory ‘manner in certain ¢ D
type orthodox quarters in New Delhi.
663. :
Affairs of the Delhi Improvement Trust.
<)

Appo.inf.mcm ofa Sikh officer to Officer’s

establishment of the Railway Board

and its attached offices.  861-62.
Assessment value of houses and shops

in the Kasauli Cantonment. 63.
Broadeast of Sikh religion and history
ar and Delhi
861.

B\uldmg Inspector of the Delln I.mpruve-

~ment Trust. 66.

Bmldmg of quarters sepmf.ely for its i

headquarters staff by the Railway
Board in New Delhi. 687-88.

Certain Congress workers arrested in
Delhi “under the United Provinces
Goonda Act. 970-73.

Commnnss.l composition of Indian Civil
Service and other All-India service

Conferences, oomzmttees or sub-eommlt-
tees held at Simla last summer under
the control of the Commerce Depart-
ment., (81-82.

- i or b it
tees held at Simla last summer under
the gontrol of the Defence Co-ordina-

* tion Departinent. 668.

Conferences, committees or sub-com-
mittees held at Simla Jast summer
under the control of the Defence
Department.  506.

chfere.neee,

Conferences, committees or sub-com™
mittees held at Simia last summer
under the control of the Department
of Communications. 579.

Conferences, committees or sub-com-
mittees held at Simla last summer
under the control of the Department
of Tdneation, Health and Lands.
670-76.

Conferences, committees or sub-com-
mittees held at Simla last summer
under the control of the External
Affairs Department. 572,

Conferences, committees or sub-
committees held at Simla last sum-
mer under the control of the Finanee
Department, 502-04.

Conferences, committees or sub-com-
mittees held at Simla last summer
under the control of the Home De-
partment. 498-99.

Conferences, committees or sub-com-
mittees held at Simla last summer
under the control of‘ihe TLabour Ds-
partment. 661-6G3. 5

Conferences, commlttees or  sub-com-
mittees held at Simla last summer
under the control of the Legislative
Department. 677-78.

committees or sub-commit-
“tees held at Simla last summer under
“the control of the Political Depart-
ment. 679-80.

Conferences, committees or sub-com-
mittees held at Simla last summer
under the control of the Railway
Department. 576-78.

Contribution by officers’ of the Army
and Air Forces Headquarters' towards
the Defence Savings Provident Fund
and - Defence Savings = Certificates.
496.

Decrease in the percentage of allotment
- of quarters in New Delhi. 683.

Delay in the annual repairs of certain
D ” type orthodox quarters in New
Delhi. 665-66.

Desivability of reduction in rates of rent
for Government quarters in New
Delhi. 683.

Extension of the duration of the Simla
Season, 1940. 494:95.

Failure to name or light streets in th
Naiwala area of Karol Bagh, Delhi.
689.
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SANT SINGH. SARDAR.—contd.
Question re—contd.
German and Italian detenus in India
3 and Punjabee detenus under the
Defence of India Act, 968.
Government of India offices permanently
stationed and these located during the
ensuing winter season in New Delhi.
684-86.
Grant of leave to: the Hast Indian Rail-
way employees servingin the volun-
teer forces when required to join the

army.  67.
Grant of st > allowance to the minis-
terial blishment of the Govern-

nent. of India Secretariat detained at
Dethi last summer. 688

Guards. on the North “‘eshern lewav-
3334,

Hedges planted on the . Inw!ls facing
the orthodox quarters on the Irwin
Road in New Delhi. 666-67.

Inadequate number of * B’ and * € °
unorthodox quarters in New Delhi.
682,

Teakage in the roofs of orthodox quart-
ers in New Delhi during last rainy
season. 682.83.

Location of the Government of India
and other oﬁice’s in 0ld Delhi and
New Delthi.  686:87.

Loss of prospects of guards in grade T
and 11 by the aboliton of grade IV
on the North Western ailway. 862-

63.

Members of the Central and Provincial
Legislatures defained or imprisoned
since the: War began. . 969-70.

Mission of the Roger Commission in
India. 913.

BT

Neglect: of plarited trees and maintained | .
D. I 7. area of New |-

lawns' in the
Delhi. 664-65.
Non-applicability of fhe fundamental
Teave rules to inferior staff of the
Goods Depot: at Wadi Bunder on the
Great Indian Peninsula Railway. . 58
‘Officers and ministerial staff of the
Commerce Department who  moved
up to Simla last summer and expendi-
ture incwrred in the Move. 680.81.
Officers and minsterial staff of the De-

sny

moyedup to lalas! summer and

667-68.

fence Co-ordination Department who.

xpenditure incurred in the Move.|

SANT SING SARDAR—contd.
Question re—

Officers and ministerial staff of the
Defence Department who moved up
to Simla. last summer and expendi-
ture-incurred in the move. 505. =

Gificers and ministerial staff of the De-
partment of Communications and its
attached and subordinate officesswho
moved: up ‘to Simla last summer and
expenditure’ incurred in the Move.
A78.

partment of Education, Health and

Lands and its attached and subordi-

nate Offices who moyed up to Simla

last summer and expenditure incurred
- in-the Move. 66869,

Officers and ministerial staff of the BEx-
ternal Affaire Department who moved
up to Simla last summer and expendi-
Lure incurred in the Move. 570-

Olhuw and ministerial staff of the Fin-
ance Department and its attached
and suhordinate offices who moved up
to Simla. last summer and expendi-
tureincurred in the move.  499-501.

Ot’hccm and winisterial st

ey

sammer and expenditure
incurred in"the move. 496-98.

Offic d ministerial staff of the Labour
Department who moved up to Simla
last summer and expenditure incurred
in-the Move. 660-61.

Officers _and ministerial staff of the
Legislative Department who moved up

to Simla last summer and o(ponrh*. S gl

ture‘ineurred in the Move. 677.
‘Officers and mi ial staff of the
Political Departiment who moved up
to Simla last summer afd expendi-
-ture incurred in the Move.  678-79.
Officers and ministerial staff of the Rail-
way Department who moved up to
Simla last summer and expenditure
incurred in the Move. 572-76.
Officers and staff of the Delhi Improve-
ment Trust 689 91
d or ds the
Defenca of Tundia Act and Rules.
974,
. Persons tried, convicted or detaincd
without trial under the Defence of

STel

India Act. 914-17.

Officers and ministerial staff-of the De- ~

=
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2~ SANT SING SARDAR—contd.
Question re—ocontd.
Promotion of firemen on the Great Indian

~ Peninsula Railway.  58:59.

~ Promotion of guards grade IT to guards
grade III on the North Western Rail-
way. 863.

Proscoution of Pandit Jawahar Tal
Nehru.  973-74.

Regruitment of Sikhs as inferior ser-

vants in the Office of the Military

2 Secretary and the Private Secutary to

e His Excellency the Viceroy. 913.

Recruitment; of Sub-Inspectors of Works
on the North Western Railway. 54-
55.

Reservation of the posts of enguiry
clerks, etc., for guards with defective
visiomron the North Western Railway.
863-64.

Retention of almost entire ministerial
staff of Labour Department in New
Delhi during the fast summer. 905.

Sikh religious programmes in certain

= taken as peons in the Government

of India Secretariat. 964-65.

Staff of the Delhi Improvement Trust.
62.

Supply of unfiltered water in orthodox
quarters in New Delhi. 689.

Unduly largé number of officers moving

up to Simla. 495-96.
- Use of Government furniture by cer-
tain chowkidars engaged by the Cen-
tral Public Works Department, 664.
Vacant piece of land on the north side
behind the orthodox quarters on the
Trwin Road, New Delhi. 688.
Waiting list of persons nob provided
ith. (lovernment quarters in. New

riqi. 208,209,
Advisability of withdrawing the Govern-
ment Resolution on communal reserv-
3 ation of appointments in ‘public ser-
~ vices. 206.

o “ Commission charged by the Govern-
ment ‘of India on articles purchased
by His Majesty’s Government for the

© " maintenance of the Supply Depart-
963.
© Communal considerations in the pro-
1 @Guards on the North Wes-

SANT SING SARDAR—conid.
Question (Suppl tary) ontd

Delay in holding the Autumn Session
of the Legislative Assembly. 131,
133, 134.

Punjabi detenus confined in the Deoli
Detention Camp. 777, 778.

Steps for the Defence of India. 280,
281.

Training of Indian Pilots, and Mechanics
for the Air Force. 276.

Relinquishment of Simla for sittings
of the Legislative Assembly. 105.

War Donations and Investments (Compa-

nies) Bill—
Motion to consider. 259.
SANTHANAM, MR. K.—

| Indian Finance (No. 2) Bill—

Motions to consider and circulate.
403-11, 412-13, 473, 619, 634, 836,
837.

- Question (Supplementary) re—

Dacca Mail disaster. 350-351.

Fees collected from haj pilgrims for meet-
ing expenses in connection with Port
Haj Committees. 692.

Tmports and consumption of Indian coffee
in the United Kingdom. 424.

Personnel of the Roger Committee from
‘overseas dominions and States. and

its mission. 433.
Punjabi detenus confined in the Deoli

Pt

Detention Camp. 777,

Recruitment of Indian Christians to the
Subordinate and Superior Services of
the State and Company-managed
Railways.  §62. g

axation of the financial control of the
Government of India over the Supply
Department. . 279.

Rise in the salary of the Director of the
Tondon Market Expansion Board.
425.

Steps for increase and distribution of the
shipping accommodation. 636.

R

Steps for increasing the export trade of
India. 658, 659.

Value of Dollar Securities requisitioned
by Government of India from private
holders. 771.
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SATYAMURTI MR: S:—

Indian Finance (No. 2) Bill—

Motions to consider and to circulate. 299-
316, 382, 383, 384, 390, 291, 411, 451,
465, 471, 472, 473, 480, 484, 628,
633, 634, 724, 725, 729, 735, 737,
740,741,742, 745,746, 824, 827, 829,
833.

Motion for adjournment re prohibition of
visitors from  entering the Khyher
Pass. 438.

SAVING(S)—

Question re—

——due to partial exodus to Simla. 200-
01

dute to setting up of the Port Haj
Committees. 691. &
SCALES OF PAY—

Question re—

Prior sanction by the Railway Board to
revisions of affecting a whole class
or grade of employees on certain State
Railways.  590.

niority of senior subordinates
in - non-gazetted services of the old
Bast Indian Railway and the old
Oudh and' Rohilkhand Railway. 607-
08.

of certain non-gazetted _railway
servants in the Moradabad Division
of ‘the Hast Indian Railway. 604.
See algo vnder ¢ Pay .
SCHEME(S)—

Question re for preventing raids into
Sind from = Baluchistan and Kalat.
230-231.

SCHOLARSHIP(S)—

Question re—

Government
1016-17.
for special training given by the

for training in flying.

Government of Tndia or the Calcutta | -

Port Trust.
SCHOOL(S)—
Question re—

Disadvantages of the staff of company-
managed section of the Hast Indian

582-83.

Raiway trained at the railway —— of
transportation, Chandausi. 17.

High Volunteer Corps and Rifle
Clubs. 1101.

Local examination for Walton Training
—qualified guards. 853-54.

i
SCHOOL(S)—econid. N
Question re—contd.

Maximum age limit for all kinds of
training courses at the Walton Train- « 4
ing L1 B ~

Non-recognition of Indian Hill Statiol

for purposes of educational
grants by the North Western Railway.
233-34. . A,

Quota of Muslim candidates at the fiying
training —.  1101-02.

Scope of exemption of staff attending -
refresher courses at Area on
State Railways. 17.

Selection of candidates for the Technical

cannected with the Indian Air
Forge. 1017. X
SCIENCE, INSTITUTE OF—
Election of dember to the Council of

the—, Bangalore.

SCOTT, MR. J. RAMSAY— s
Indian Finance (No, 2) Bill— '

Motion to consider and fo circulates '
417.

Motion to consider the Report of the Public

Accounts Committee. 1070. 5

Question e disabilities of the subordinai s
of the Bridge Engineering Works: at .
Manmad, Indi Rail-

Resolution re Fiscal P f the Govern-
ment of India. 164-65.

SCRAPPING—

Resolution re of the London Coffee

Market Expansion Board by the Indian

Coffee Cess Committee.

SECRETARIAT(S)— =

Question re-— =

Communal composition of Indian Civil
Service and other All-India. service
Officers brought on to the Govern-
ment of India 963-64.

Grant of summer allowance to the minis-
terial estblishment of the Government
of India —— detained at Delhi last
summer. 688.

Posts offered to the CGovernment of ~

India Assistants in the Income-

tax Service, Class 1L 1097-98.
Sikhs taken as peons in the Government

of India 964-65.

lution re appoi ofap f
Muslim Pilgrim Officer in the —— of the
Government of India. = 183-96, 506-14.
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'.9 SECURITY (TES)—
| =C  Question re value of Dollar requisi-
l - tioned by Government of India from
private holdars. 77C-71.
~ SELECTION(S)—
HJnestion re —— of candidates for emer-
gency commissions and as privates for
the army. 781-82.

bELECTlON BOARD—

roceedings of the —— held at the
Divisional = Office, Howrah, East
! Indian Railway for filling vacancies of

Luggage and Parcel Supervisors. 593.
ittees assembled in Mora-
jon on the Hast Indian

; -8

-\uh]ectm!r PErsons scleched by the Divi-
sional at Karachi for training and
promotion as guards, grade, 11, on the
North Western Railway to further
tests. 228-220.

P SELECTION COMMIT FEES-—

“Ree*  Commiittee(s) .
L ;, SELECTION GRADES—

See *“Grade (5.

SELECTION POST(S)~—
£ Question re sel on for appointment to

— in the partments of the East
* Indian anc] Hastern Bengnl Railways.

‘ 1021
See also undar “t Post(s)".
| SENIOR REFRESHER COURSE—

= See ** Refresher course.”

& SENIOR SUBORDINATE(S)—
estion re scales of pay and seniority of

nongazetted services of the

“old Indian ilway and the

old  Oudh and ﬂumnd Railway.
| 607-08. i
See also under ** subordinate(s) s
A 'SENIORITY —
P Question re—
' Seales cf pay and of senior subordi-
~ nates in non-gazetted seryices of the

old Bast Indian Railway and the old
Oudh and Rolulkhtmd Railway. 607-
: 08,
r ~——of certain subordinate staff on the
P Bast Indian Railway. 16, 1104,
—— of trayel ticket inspectors on the
Bast Indian ilwa.y 18.

|

SENTORITY LIST(S)—

Question re of the Binding Branch of
the Government of India Press, New
Delhi.  701.

SEPARATION ALLOWANCE—
See ** Allowance(s) >,
SERVANT(S)—
Question 7e orders in force for promotion

of on the North Western Railway
on a communal basis. 872,
SERVICE(S)—
Question re—

Appointment of candidates in the Posts
and Telegraphs subordinate in
the Sind and Baluchistan Circle with-
out the production of valid domicile
certificates.  359-60.

y of Sindhis in the subordinate
on the North Western Railway.
365-66.
SESSION(S)—
Motion for adjournment re—

Delay in holding the of the Legisla-
tive Assembly. 155,

Failure of Government to emb]e Mr.
Subash Chandra Bose to attend the

f the Legislative  Assembly.

ilure to call a —— of the Legislative
: Assembly between the period April 9
to October 1940. 145-148.

Non-holding of the of the Legis-
lative Assembly for a long time. ~ 156-
57.
Question y¢ delay in holding the Autumn—
of  the Legislative Assemblv 130-
134.

SEWER(S)—
Question 7¢ connecting of drains with ——
_in Karol Bagh, Delhi.  707.
SEWERAGE—
Question re incomplete
Delhi. - 706-07
SHAHBAN KHAN BAHADUR MIAN
GHULAM KADIR MUHAMMAD—
Question re—
Apprentice Train Examiners on the
North Western Railway. 852-53.
Deductions made from the salaries of the
gang staff on Jacobabad-Kashmere
Section. 855.

in Karol Bagh,
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SHAHBAN KHAN BAHADUR ' MIAN |SHILLONG— \‘,‘:”
GHUI:.AM KADIR MUHAMMAD—contd. | Question re-—
Question re—contd. Arrangement of through' railway jour-
Discharge of staff controlled by the ney from Dacca and to Cawn, r
General Manager by the Divisional pore and Lucknow. 1018. b/
Superintendent on the North Western Diversion of carriage of postal mails ¥
Railway. 19. between Sylhet and — from road to
Instances in which mandatory provisions railway. 353-54.
of rules regulating discipline and rights SHIP(S)—
of appeal of non-gazetted employees OuEstion
on the North Western Railway were n};}as MO > .
ot obaerva . taTne ncou.mgeme)z\t to .Indmn enterprise for
Issue of certain instructions for ampli- B uu:cmfts E3omicr r
fication of Rule 34 of the Railway Shi 7, ﬁ!}tﬂ-ﬂIS i 5
Services « (Classification, Control and Ul RO, TR
Appel). Rules. 867, Jeddah and low Speed of certain Pil-
Eocal examination for Walton Training o ERER §
_School qualified guards. 85354, SHIPPING ACCOMMODATION—
in certain categ: pppoint- | Q re steps for inerease and distri- F
ments  officiating ag:smst permanent bution of the ——
vacancies on the North Western R:
e o Mestem Bl s i A\I(JEVILNT(b)~
Muslims selected for direct recruitment| Question re for the -next Haj pil- §
to certain categories of appointments grimage. 141, 3
21]1 the North Western Railway. 580- | SqHpPING FARR(S)— :
Non-Sindhi Muslims in clerical posts in See .‘WFMC(”) 5 A
the office of the Divisional Superin- | SHOP(S)— ‘#1
tendent, North Western  Railway,| Question re— S 4 :
Karachi.  $51-52. Assessment value of houses and ——in
Provision of a channel for promotion of 63.

Markers to Subordinate Service Posts |

on the North Western Railway.
80.

579-

Reduction of the gang staff on Jacob- |

abad-Kashmore section. North Western
Railway, to lower scales of pay. 854-

55.

- Steps for relieving the hardships due to
block on grade I on the North West-
ern Railway. 580.

SHAMLAL, LALA—

Indian Finance (No. 2) Bill—

Motions to consider and to ecirculate.

636-41.
SHEEHY, MR. J. F\.—
Excess Profits Tax (Amendment) Bill—
Motion to. vefer to Select Committee.
- 880,
Indian Finance (No, 2) Bill—

Motions to mnslder and to circulate.

5 oompésmon of journeymen

appointed in certain on the North
Western Railway.
| SHORA
Motion for adjournment. we closing down
“of the branch line hetween and

Nilambur in che Mala;hm‘ Dhtncb 3
1026-27, 1080-05.
’
SHHU'BBEB\v & =
Question re steps taken by the Delhi In

provement Trust for planting trees and
—— in Karol Bagh. Delhi. 906,
SHUNTING—
Question re “want of ——— facilities’ at
Bukhtiarpur Junection of the Bast' In-
{ dian Railway. 349.

—

' SHUNTING SPATF— ]
oo+ Staft 7, t

of the Huropean and
A‘nglo-Indm,n ‘guards on Lahore division -

447. SHUI\TL\G TRAIN(S)-—
_ Indian T M d t) Bill— st i
~ Motion to conmder‘ 953, 954, 955.
Consideration of clauses. 959.
Oath of Office. 1.

‘of North Western Railway from working
364, N

certain ~——— and van ————.
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bIAU‘- SIMLA—contd.
Motion for adjournment re closing of the | Question re—contd.
T Chandput - —— - Bijnor section of the Confe ” itteed or sub o
;) bt Gajraula '\Tuuzmnp\u,>N 0. branch tees held at last summer under
o ~ of the East Indian leway, '982-83 and the control of the Commerce Depart-

996-1011.
SICK LEAVE—
Question re ealculation of period of ——
gn*'the State Railways: 17-18.

“See also nnder © Leave.”

ment. 681-82.

Conferences, committees or sub-commit-
tees held at —— last summer under
thie gontrol of the Defence Co-ordina-
tion Department. 668,

|
l
- i Confercnees, committees or sub-com- o ¥
SIDDIQUE ALL KHAN, KHAN BAHA- mittees held at — last summer under l'{
DUR NAWAB— the control of ‘the Deéfence Depart- |
Question re— ment. | 506.

- B 8 ; g cnces, committees or sub-com-
filled m the !
. 5 es held at —— last summer under i
sontrol of the Department of i
()Juuua dealmg with, es tions s 570, i
‘mattem in the Government 01 0 Sorminiiteaseh G Eh: o :
Offiges. " 37-3 j’“ 4 . mitteds held  at last - summer ;
3 5 Temporary Third Division vacanecies| - under the control of the Department l‘
=2 filled in. the Government .of India of Tducatiori, Health and TLands h

36-37 : 67076,

- Offiges,
Nica peons . the G Conferences, committees. or.. sub-com-
<l ernment of India Offices. . 38-41. mittees held “af

28 SIRE(S)— under the control of :
g ' Affairs Department. 572. §
Question re— ‘
Appointment of a —— officer to Officer’s Conl_eluucs, committees’ or  sub-com-

- estahlis Sfi e R 7 mistees held at last, summer

’ z ixold of « the Binance

W and its

pani: e
| gk Bmadcasn D mhg;on »amd histo

Q\Bmimttees or sub-com-
mittees held at —— last summer 5 i
under the control of the Home De- % f
partment. 498-96.

Conferences, committees .or.  sub-com-

Recrrmtxmentv of ——as i
ants in the Office of the
retary and the Private Se

L Bxcellency the Viceroy. 913. miltees held .at last summer
e 1ehgmu» programmes. in certain under - the control of the Labour
e gsmbmns 44, Department, 661~63; Hiiy

the Gmu‘nment Conf or  sub.
mittees held at —— last -summer

under the control of the Legislative

SILVEP. BULLION— :
Department. 677-78.

' ec * Bullion(s)."” i
k } Conferenc nmittees or. sub
'3 SH‘V}“B COINS— 25 g mittees held at —— last summer
S See“(}bm(si 2 o under the control of the Political :
~ SIMLA— 2 y Department.  679-80. - roak
- Question re— ; Qonferences, committees or.  sub-coni-
Amalgamation of Government of Tndia Tr::‘f:fs t}il:]dco::ml_;' lt;? *i‘i‘;?;‘nv‘::
\f - 3 o
» ; - Presses at, and New Delhi: 702- |. Departmont.: 570,78,
B o Collective assessment of water rates on Extension of the duration of the ——
AT Postal and Pelograph officials occupy- Season, 1940. . 494-95,
:'9 fizkang, Gowmmenbmuartam in Move of the Army Headquarters to

598. ——and back. - 979-80.
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SIMLA—contd.
Question re—condd.
Officers and ministerial staff of the Com-
merce Department who moved up
o last summer and expenditure
incurred in the move. 680-81.

Officers and ministerial staff of the
Defence Co-ordination Department
who moved up to last  summer

and expenditure  incurred in the
move. 667-68.
Officers and ministerial staff of the

Defence Department who moved up
to last summer and expendifure
incurred in the move. 503,

Officers: and ministerial staff of the De-
partment of Communications and its
attached and subordinate offices who

SIMLA—concld.
Question re—coneld.
Officers and ministerial
Railway Department who moved up

to —— last summer and expenditurs
incurred in the move. 572-76.
Savings due to Partial Exodus to ——.
200-01.
Unduly large number of officers moving
up to 405-96.

Relingnishment of for sittings of the -

Legislative Assembly. 103-105.
SIND—
Motion for adjournment re lawlessness in
. 149:50, -
Question re—

Appointment of candidates in the Posts
and Telegraphs subordinate service

staff of the *

moved up to —— last summer and | in the and Baluchistan Circle
expenditure incurred in the move. | without the production of valid domi-
578. | cile certificates. 359-60.
Officers and ministerial staff of the De- Appointment of unqualified persons in i
partment of Education, Health and the —— and Balichistan Postal
Lands and its attached and sub- Circle. 569-70. :
ordinate  officcs who moved up to Inconveniences suffered by third class -
last summer and expenditure passengers on the Janobuba.d]s&sh - 3
incurred in the move. 668-69. more leway in .
Officers and inisterial staff of the |
Txternal Affairs  Department who| 7 3
moved up to —— last summer and chistan Posta] Circle to appear fof
expenditure ineurred in the move. clerical examinations. 568-69.
570-72. Recruitment of postal clerks in the ——
Officers and ministerial staff of the Fl- and Baluchistan Circle.
nance Department and its attach Rép R T e 3
and subordinate offices who movugi up e e Hyderabad - s h
to —— last summer and expenditure Bombay nia Badin and Viramgam.
incurred in the move. 499-501. BERG0. — L
ESIO

Officers and ninisterial staif of the
Home Dep and its attached
and subordinate oﬂl&s who ‘micved
up to —— last summer and expendi-
ture in the move. 496-98.

Officers’ and ministerial staff of the
Labour Department who moved up to

u —— last summer and expenditure
incurred in the move. 660-61.
Officers and ~ministerial staff of the

Legislative Department who moved |
up to —— last summer and expendi-

ture incurred in the move. 677.
Officers and miinisterial staff of the
Political Department who moved up
to —— last summer and expenditure
incurred in the move, 678-79.

Scheme for preventing raids into
from Baluchistan and Kalat. 230-31.

Shortage of goods wagons on Jacob-
abad-Kashmore narrow ' gauge sec-
tion in -5, 45
SINDHI(S)—
Question re—
Non- Muslims in clerical posts in

the office of the Divisional Super-
intendent, North Western Railway,
Karachi. 851-52.

Paucity of —— in the North Western
Railway subordinate service. 223-
225.

Paucity of in the subordm&te
services on the North Western Rail-
way. 365-66.
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SINKING(S)— SRI PRAKASA, MR.—contd.
osti —— of the steamer Kemen-| Question (Suppl 5 ntd.
Qtrxriifel?n 52?6, 981-82. Issue of one rupee notes. 769,

SOM, MR. SURYYA KUMAR—

- Expressions of regret on the deaths
of Raja Sir Vasudeva Rajah and
— . J70-T18

SON(S)—

Question r¢ discrimination in the matter

_ of passes and privilege ticket orders
between an adopted and step on
State Railways. 355-50.

SORTER(S)—

Question re passes for van —— on the
North Western Railway. 873.

SOUTH AFRICA—

Question. re indignities . suffered by In-
“dian Lascars in —— . 134-36.

SPECIAL DUTY—

Question re report of the officer on ——-
appointed to investigate into certain

3 s affecting communal representa-
tion in railway services. 225-226.

SPECIAL TRAINS—

See * Train(s).”

SPECIFIC RELIEF

BILL—
~See * Bill(s).”

(AMENDMENT)

PR e

delivered to the Council of State
and the Legislative Assembly by His
Excellency the Viceroy. 841-848,
SPEED— -
Question e shipping fares from Indian
= Jeddah and low —— of cer-
Pilorim Ships. 142-144.
SPENCE, SIR GEORGE,—
War Donati and Investme
nies) Bill—
Consideration of clauses.
SRI PRAKASA, MR.—
Indian Finance (No. 2) Bill—
Meks o G

(Comp

262.

Private houses in New Delhi reserved for
accommodation of the extra members
of the Viceroy’s proposed expanded
Cabinet. 698.

Promotion of a record lifter as a clerk
in the Chief Accounts Office on the
North Western Railway. 860.

Relaxation of the financial control of
the Government of India over the
Supply Department. 280,

Steps for the Defence of India. 282.

STAFE—

Question re—
Allotment of Government quarters to
the —— of the Home and Legislative

Departments. - 700.
Appointment of Muslim
pilgrim ships. 141,
Building of quarters separately for its
headquarters by the Railway

Board in New Delhi, 687-88.
Communal composition of the of
the Imperial Veterinary Research
Institute. 695, 1107.
Deductions made from the salaries of

on Indian

the gang on Jacobabad-Kash-
more Section. 855,

Disadvantages of the —— of company-
~managed section of the Kast Indian
Railway trained at the Railway

Sehool of Transportation, Chandausi.
17.

Discharge of controlled by the

. General Manager by the Divisional
Superintendent of the North Western
Railway. 11, 19, 857,

Eligibility of the night wvision failed
station masters group for certain
appointments. 874.

Government Service Rules applicable to
the staff of the Delhi University.
699,

Increments of pay of working as
temporary guards in the Howrah
Division of the Fast Indian Railway.
1025-26.

s 3

1

319-34, 381, 451, 462, 470, 483, 615,
734, 835.

616,
Ques

of review on the working
of the State Railway Regulations re
dismissal of non-gazetted — in the
Railway  Administration Report.
876. :

Non-transfer and supersession of certain
in the Railway Clearing Ac-
counts Office.  1019-20.
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STAFF—contd.
Question re—contd.

Officers’ and ministerial -—— of the
Commerce Department who moved
up to Simla last summer and expendi-
ture incurred in fthe Move. 680-
81.

Officers and ministerial of the
Defence Co-ordination  Department
who moved up to Simla last summer

and  expenditure incnrred in  the
Move. 667-68.
Officers and ministerial —— of the De-

partment, of Communications and its
attached and subordinate offices who
moved up to Simla last summer and
expenditure incurred 'in ]
578 S
Officers and -ministerial of the
Department’ of Education, = Health
and Lands and its attached and sub-
grdinate s offices who moved up to
Simla last summer and ‘cxpenditure

incurred in'the Move. 668-69.
Officers and ‘ministerial ——'of the
External  Affairs  Department  who

moved up to Simla last summer and
expenditure incirred in the' Move.
SRS i

o L

Labour Department who move
Simla last summer a -nditure
ingurred in the Moye. 12
Officers and ministerial of the
Legislative Department who moved
_up to Simla last summer and expendi-

ture incurred in the Move. 677.
Officers and = ministerial of the
Political Department who moved up
to Simls last summer and nditure
incurred in the Move. 678-79.
Officers and - ministerial —— ‘of the

Railway Department — who moved
to Simla last summer and expenditure
“ineurred in the Move. * 572-76.
' Officers and of the Delhi Impro-
2 ment Trust. 689-91.

Paucity of Muslims in the of the
Tmperial Veterinary Research Insti-
‘tute. 69395, 696, 1105-07.

~Prevalence of tubereulosis amongst the
— of the Railway Clearing Accounts
. Office. 595.
. Promotion of shunting ——on the
North Western Railway. 64-65.

Move. |

STAFF—contd.
Question re—conid.

Publication of a  classified list of a
certain class of subordinate of ©

the: North: Western Railway. 588-
89,
Railway  passes allowed to Messrs.
Thomas Cook and Son and their
. 45,
Railway quarters at. Moradabad and
occupying them. = 594,
Recruitment, communal composition,.
salaries, etc., of certain in the
and  Allied

‘Red “on Jacob-

ion of the gang

. abad-Kashmore section, North Western
pay.

Railway, to lower scales of
854-55.

Re-employed ——in
Department and Allied O
297. -

Reservation of Government bungalows
and quarters for particular officers
or in New Delhi or Old Delhi.
911-12,

Resignation of

of the I

on. tire,

of Labour Departm:
Delhi during the last summer. 905,

Scope of exemption of from attend-
ing refresher courses at Area. Schools
~on, State Railways. 17.

on the Delhi Improvement Trust.

62

: Indian Railway. 1026.
STAIG, MR. B. M—

Motion for adjournment re closing down
of the branch line between Shoranur
and Nilambur in the Malabar  Dis-
trict. 1094-95. -

Motion to consider the Report: of the
Public Accounts Committee.

STALL(S)— :

Question re—

Instructions for charging
ailway refreshment rooms and
1-63.. iy 5

all branches of Railway service on -~

———-wonkx‘ng?a?s temporary guards in»_i X
the Howrah ' Division of the East

1066-67. .~
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X
- STANDING COMMITTEE(S)— STATION MASTER{ .S)———con.ld
- Blection of Members to the for the | Question re—contd.
| Tare Department of Supply.  018-23, 1113. Introduction. of senior refresher course
S STANDING FINANCE COMMITTEE— for Assistant —— on the Hast Indian
3 - Flection of a Member to the—. 234, Aty o0
297, STAY—
ST. \LL(S)— : Question re extension: of the period of
in. Simla, i 9495
s Myticm for adjournment re faiture of the g Simls, in 1940, 494,95
~ Government of India o cvoke whole- | STEAMER(S)—
= hearted enthusiasm in the nation to| Question re sinking of the Kemondine
o fight - the totalitarian —— . 7172, 566, 981-82. c
Question 7¢ personnel of the Roger Com-| 7
mittee from Overseas Dominious and— STEP SON—
: andits mission. 420-34. See * Son(s) ™
STATE-MANAGED RAILWAY ADMINIS- | STORE(S)—
2 (&) [ Statement laid on the table re lowest
M‘MW"*&X ‘A@g@@w\{ tend: i copted by the High Com-
9 - b amissioner for India in purehasing
B]‘\TI‘ RAIEWAY(S)—= for the Government of India. 1113-
] 2 * Railway(s) ' Tt
- “J“”““‘““'““)— ; STORES AND WORKSHOP—EX PENDI-
| 5 i inance Member's —- on the- ﬁuaucul TURENOT CHARGED 2O REVENUE—
- wpiﬁ;mm 193-101, 102:03. Demand for Excess Grant' in vespect of
L Questicn e certain quar 1079,
. warded by the  Divisional Superin-

tendent, Moradabad Division, on the

Bast Indian Railway. 878.

re net earnings of new railway lines.
8182

STATE!

made
708,

Appointments
with war work.

in  connection

STREET(S)—
Question re failure to name or light ——
in the Naiwala area Vof Karol Bagh,

Sw = Comnntfee(s) P
‘IUB INSPECTOR(S)—

- Lowest tenders not accepted by the| Question e recruibment of —— of Works
X High Commissioner for India in on the North Western Railway. 54-
» pm'clmsum stores’ for the Govern- 55 : g e
P ment of Indm. SUB-LETTING —

Zafru
STATION{S)—

Question re non-observance of the prm-
ciple of of railway contracts in
the case of a certain contract at the

~ Delhi Railway Station. 864-66.

SUBORDINATE(S)—

¢ re g

: 367,
STATION DIRECTOR(S)—

Question re—
Disabilities of the ——of the Bridge
Engineering Works © at* * Manmad,

~ Question re age limit of candidates for the i 3 Rail
post’ of All-India. Radio, recently > goxeat Lol il Wy
; = = pic udvm:nse@{. HiEE L Engineering working  as - Assist~
y ION MASTER(S)— ant Engincers on the North West-
!e 7 ernRailnay.. 44,
f of the night visicn failed Premotion to senior——of = Trans-
A staff for certain ajjoint- portation staff and to senior——
of Loco staff. 882.
&
), e—— =
e MISLAD X
B N
= =
7
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SUBORDINATE(S)—eonid.
Queshon re—contd.
and clerks wha terked ander
the Building Inspector of the Delbi
Improvement Trust and resigned.
908,
SUBORDINATE  OFFICE(S)—

Question 7e officers and ministerial staff
of the Department of Edueation, Health
and - Lands and its attached and
who moved up to Simia last summer
and expenditure incurred in the move.
668-69.

See also under * Office(s)
SUBORDINATE RAILWAY SER-
VICES) s st

Question re report re the e tamon
of Muslims and other minority contmuni-
-£11ities iin' the ——.  861.
SUBORDINATE SERVICE(S)—
T Question re—
Advisability ‘of holding = conipetitive
examinations for recruitment teo, the
on the North Western Rail

SUDETENLAND— -

Question re repatlation  of Mg L. N.
Khanna's wife and danghter from ——,
Germany.  775-76.

SUIR—

Question ve nofice of a on hehalf of
Mir Maqgbool Mahanivod of Amritsay
against, the North Western Railway.

79,

SUMMER—
Question re—

Conforences, contmittees or  sub-con-
niittees held at Simla last —— under
the control of the Commerce Depart-
ment,, 681

Conferences,
mittees held ab Simila las T i der

the control of the Defence Co-ordina=
tion Department. - 668.
Conferences, coxmnitbeeg
mittees held “at Sidla t——
under the control of the Defente:
Department. 506.
Conferenges, conmittees or
mittees held at Simla last

gub-coni-

gub-com-
under

way.  226-27. the oontwl of ‘the Department of
Certain restrictions o appoi : 579.

10— Yont North Wesmm Conf cons or

Railway. /882, oimuigiwils meor ik vayrittoen:
Pancity of Sindhis in the North Weshem the eontrot of ° e

Railway 223-225. TEdteation, Health ‘and Lands. 6’7(‘,
Recruitment of Indian Chuistians to Conferences, contmittecs or sub-com-

the —— and Buperior ‘SBervice of the | mtittees held at Stmla last under

State and Company-managed  Rail-
¥ ways. 561-63. :
See aléo under °* Service(s) ", i
SUBORDINATE Q'LI\\IL]* ICSTIS)—

the control of the External Affairs
Departutent. . 572,

- Conferences, committees or (sub com-
ntittecs: held: at Stla last —— under

Question r¢ provision of a channel for pro-
motion of Markers to —— on the North
Western Railway. 579,

_SUBORDINATE STAFF—
Question 7e-seniority of eertain —— on
the Kast Indian Railway. 16, 1109
See also under **Staff 7.
SUBSIDY( 1ES)—
e tion of new ind or

workshops: on  permanent basis and

Government: thewon. 427-28.

- SUDAMDIH-— 3

‘Question 7e continuing fire in the coal-
field m———Area. "Co]hery. 286.

UDDER BAZAR—

Question e ama.lgamatxon of ——. Ambala,
with Ambala Cantonment. 207.

the control of the Finance Depart-
ment. - 502-04,
~ Confer

I es, Contniiftecs or. sub-coms«
niittees held at Simla last undex’
the control of the Homeé Depart-
ment, 498-99.

Conferences, . comutittees. or sub-com-
mittees held at Simla last under
the control of the Labour Depart-
ment, 661.

Conferences, conmmittecs or sub-com-
miittees held at Simla last ——under
the control of the Legislative
Department. 677,

Conferences, contmittecs o stib-com-
mittees held at Simla last —— under
the control of the Polm::a.l Depart-
ment. 679, '
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SUMMER—conid.

Quastion re—conid. -

Conferences, nommmees or sub-com-

mittees: held at Simla last and

der the control of the Railway
ent. 576.

44 Dfficers and ministerial staff of the

" Defence Co-ordination - Department
who moved upito Sintla last and
expenditure incurred in the move.
667.

Officers and ministerial staff “of "the
Defence Déepartment who moved up
to' ‘Simla’ Jast——
ineurred in the move.

B605.

its attached and subordinate ofiices
who moved up: te Simla Jast
and expenditure incurred —in  the

cors and staff of tho
" Department of BEducation, Health
and Lends and its attached and
subordinate offices who-moved up to
Stmla. . Jast and  expenditure
incurred in the moye. 668,

£

of the

Officers and ministerial staff of the
Finance Department and its attached
and subordinate offices swho moved
up. to: Simla last and expendi-

tlm, incurred i in the move.  499-501.

rial staff of the
and its attached

ture in thu move. 496-68.
Officers and’ ministerial © staft

. Labour Dt,pa.rlmant who muved up
nla,  last——and  exp

and ' expenditure {

Department of Communications

SUMMBR—coneld.
Question re—concld.
Retention of almost entire ministerial
staff of Labour Department in New

Delhi during the last——. 905
SUMMER ALLOWANCE—
See * Allowance(s) '—
SUPERINTENDENT(S)—
Question e promotions  to the ’s

posts in the office of the Director- -
General of Posts and Telegraphs.  80-51.

SUPERIOR SERVICE(S)—

Question re recruitment of Indian Chris-
tiang to the Subordinate and of
the State and Company-managed Rail-
ways. 561-63.

HSURERSESSION(8)—

Question 7e  non-transfer  and of
. certain staff in the Railway Clearing
© “Accounts Office. 1019:20.
SUPERVISOR(S)—

Question re— »

Proceedings of the, Selection Bmmfl

held at the Divisional Office, Howrah,

Fast Indian Railway for  filling

vacancies of Tmggage and Parcel
93,

in the higher  grade

ointments - of Yard forcmen and
ard ——on the North Western

Railway.. 857-59.

SUPERVISORY POST(8)—

Question ¢ Muslim grad in establish-
ment  offices and——on_ the East
Indian and Eastern' Be Railways.
1024, 1025. =

SUPPLY DEPARTMENT—

- Motion re election of three members for
Standing Committec attached to
918-23, 1113,

4

the =
Question re—

in the move. GB0.
Officers and  ministerial gtaff of the
Legislative Depariment who moved
up o Simla last and expendi-
incurred in the -move. 677.
and ministerial staff of the
Department, who moved
a last and expendi-
in the move. 572,

App of  Mr. P in the
———and' his duties. 705. . -

. Commission * charged by - the Govern-
ment of India on articles purchased
by His Majesty’s Government for
the maintenance of the 961~
63.

Creation of the ——and its functions
and working. 285,
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SUPPLY DEPARTMENT—contd.
Question re—contd.
Recraitment, ~communal composition,
snlaries, etc., of certain staff in the
and Allied Offices, 287-95.

Recruitment of officers in the
through the National Service Com-

mittee. 905-06.
Re-employed . staff in  the and
Allied  Offices.  295-297.

Relaxation of the financial control of
the Government of India over the

279-80.

SWITCH(ES)—.

Question re ptovxemn of tumbler —— for
controlling lights in intermediate class
carriages. 1017-18.

SYLHET—

Question re diversion of carriage of postal
mails between and Shillong from
road to railway. 353-54.

SYLLABUS—

Question re books or presaribed for
promotion courses on State Railway.

868,
T
TARIFI (AMENDMENT) BILL—
See ** Indian >* under “ Bill(s) ”

TARIFF (SECOND AMENDMENT) BILL—
See “ Indian > under * Bill(s) ™,
TECHNICAL SCHOOL(S)—
See “* School(s) .
TELEGRAPH OFFICE(S)—

Question re ——in the Delhi Province
making deliveries of messages. 606-
07.

TELEGRAPH OFFICIAL( 3)—

s 1,

Q re of water
rates on Post&l and —— occupying
Government quarters in Simla. 598,

TELEGRAPHIC TRANSFER(S)—
See ** Transfer(s) *. 3
TELEPHONE OPERATOR(S)—

Question re non-transfer of certain
Dagcea Division, 1017

in

TENDER(S)—

Question re—
Taking oflease of a Roller Flour Mill at
Lyallpur and —— for grinding wheat
for use of military forces. 493-94.
invited for the printing ‘of the
Fauwji Akhbar. T74-75.
Statement laid on the table re lowe
not accepted by the High Commi:
for India in purchasing stores for the
Government of India. 1113-15.
TEST(Q)_

e g PErsons ted by
the Divi 'ona.l Selection Board at Karachi
for training and promotion as guards,
grade 11, on.the Westcrn Railway
to further

THAKUR SINGH CAPTAIN—
Oath of Office. 1.

it 1

THEFT(S)—

Question re steps to reduce the number
of and other crimes in Delhi.
981,

THIEF(VES)—

Question 7e arrest of a gang e
Bauriy | tribe. 981,

THTRD CLASS—

Question re inconveniences suffered by ——

passengers on the Jacobabad-Kashmore
Railway in Sind.  5-6.

THIRD DIVISION—

Q,ucst,mn re temporary —— vacancies filled
in the Government of India Offices.
36-37.

THOMAS COOK AND SON, MESSRS.—
Question re—

Uity Booking and Parcel Oﬂices worked
by 45-46,

Railway passes allowed to — and their
staff. 45,

THROUGH RAILWAY JOURNEY—
See *“ Journey .
TICKET(S)— =
Question re alleged sale of tfed rml\\a,y
92

TICKET INSPECTOR(S)—

Question reseniority of travelling ——on
the Bast Indian Railway. 18.
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.ar TONGA(S)— TRAIN(S)—conid.
o *  Question 7¢ permitted to rin {from the |  Question re—contd.
»  Meerut Cantonment le'.my Station. run throuzh Delhi- Shahdwm on
§ -t b8 the North Western Railway. 880.
TOIALITATIAN STATE(S)— e
y Mohun for Nljoumment 7e fmh}re ofil t}\e Railway. 1103
& Jovernment_of India to evoke whole- |, s
et hearted enthusiasm in the nation to r%ile:ﬁ];;“:meﬂ“ER(s)—
SgiisTe G Apprentice on the North Western
PP
_TRADE(S)— Ruilway. 852-53.
Question re steps for increasing the'export Extra expcnditm-e‘ incurred by }101;
of India. 657-59. appointing an Assistant ——to officiate
CSPECTOR(S as Head ——, Bareilly. 604.
TIZAFFIC INSPECTOR(S)—= Grade I——on the Fast Indian
Juestion r7e— ilw 859-60,
Muslim ——on_ the ‘North. Western TRATNT K;\l(‘m:’ 2
P 1{;\11\\'3}1.&23[?& Le . Question re—
romotion of Tra S of the new army in India, its
Ehe = North  Western  Railway. (s mamgemegts for —— of
'y 566-68. the additional officers. 202-05.
Promotion of traffic pupils working. on Scholarships for special given by
d the North Western Railway as — the Covernment of India or the

. 56, : Calcutta Port: Trust.
TRAFFIC “ PUPIL(S) "—
Question re—
Promotion of ——as Traffic Inspectors

082

University. 110001,
TRAINING COURSE(S)—
Question re maximum age

Timit: for all

on the North Western Railway. kinds of-——at the Walton Praining
566-68: School. 11. :
. Promotion of working on the an'th —W@ SGHOOL(Q)—
~ e tion e quota of Muslim candidates
08 at the flying ——  1016.
TRAFFIC TECHNICAL INFERIOR | TRANSFER(S)—
) STAFF— Question re—
T Question re pereentage of leave reserve for Non-employment of Indian brokers by
‘1 the on the North Western Railway. the Calcutta Port Trust for purchasing
o - R76s telegraphic of the local Exchange
BB = Banks to the United Kingdom,
WWS)&- 229-30. '
Question re— Non-——and supersession of certain
Abholition of vending on the Assam staff in the Railway Clearing Accounts
Bengal Railway. ~849-50. - Office.  1019-20.
Exemption of the European and Anglo» “Non- —— of certain members of regulu

- Indian guards on Lahore division of
North \’Vestem Railway from working
certain shunting and van . 364,

Indian Railways whero —— vending is
not maintained. 850.

rities in the running of special

the North Western Railway.

railway  employees. to
tmvul on privilege Tu,ket Orders by
mpil and express —,  1020-21.

electrical establishment on duty in
New Delhi. 910.

Non- of certain officers of the
Central Public Works Department.
910.

Non- —— of certain telephone operators
in Dacca Diyision. 1017.

—— of non-gazetted ra.xlvguy servants
in the Moradabad Division of the
East Indian Railway and the Delhi
Diyision of the North Western Rail-
way. 590,
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TRANSPORTATION — TUBERCULOSIS CLINIC— 3

Question re disadvantages of the staff of
company-managed  section of the Bast
Indian Railway trained at the Railway
School of . Chandausi.  17.

TRANSPORTATION INSPECTOR(S)—

Quetion re— h

. Duties of Assistant Officers and —— on

State Railways. 28-31.

Holders of the appointments of —— in
the Moradabad Division, East Indian
Railway. 601-02.

Sanctioned strength of the in the
Moradabad  Division, East Indian
Railway. 602« :

TRANSPORTATION STAFF—

Question re promotion to senior
nates of and fo senior subordinates
of Loco. staff. 882. oS

TRAVELLING ALLOWANCE—

“§ee.*t Allowance(s) .

TRAVELLING TICKET INSPECTORS—

See ** Ticket Inspector(s) .

TREATMENT—

Question re complaints about the
patients the - Trwin Haspmsl, Ne,
Delhi. 435-36. 3

TRER(S)—
“ Question re—

Neglect of planted ——and maintained
lawns in the D. I. Z. area of New Delhi

Question re— o
Central ——— Delhi, 909-10.
Location of a in Karol Bagh, Delhi, .
62,
Shifting of the
Delhi.  54. .
TUMBLER SWITCH(ES)— . N
See *“ Switeh(es) . %
DY PIST(S)—
Question re Invoice
Western Railway. ' 28.
TYSON, MR. J. D.—
Certain papers re
-~ Cess Act laid o

TS

fromx Karol Bagh,

on  the N ort;n

Agrmultura,l Produce

4 y tal - 83-88.

Indian Mercliant Shipping (Amendmcnt) !
Bill—
Motion to refer to Select Committee.

215-17, 218, 219, 220 »
Motion for adjournment re tion: of
Mr. M. Faroquiand Mr. D). Sanghi fron.

the University of Delhi. 1111, 1ii2.

Motion re election of a Membher of the i
Council of the Indian institute of #
Science, Bangalore. 88. e 4

\hmon e elechon of a Mﬁmbsr oA the ]
Tndian Research

Sill—
Motion for introduce. 235:
Motion to move not made. 1062,

Qath of Office. 1.

Steps ‘taken hy the Delhi Imiprovement
Trust for planting —— and shrubbery
in Karol Bagh, Delhi. '806.
TRIAL(S)—
 Question re persons tried, ﬂonvwbéd or
detained without trial under the Defence
of India Act. 914-17.
TRUNK ROAD(S)—
* Question e representation for construction
of a from Hyderabad (Sind) to Bom-
* bay via Badin and \«J.mmgam 358-59.

TUBERCULOSIS—

“Piotection of Gov

“from — infection. 704-00

Resolution re appointment of a permanent
Muslim Pilgrim ‘Officer “in the Secretari-
atof the Government of India. 188-91, .

104. e -

U
UMAR ALY SHAH. MR.—
Indian Finance (No. 2) Bill—
Motions to consider ‘and to circulate.
640, 641.
Question re differential treatment meted
out to the Indian Medxcul Departmmt.
66.
TResolution re appointment of a Committes ~
of the Central Legislature regarding
economy in war expenditure. 538-30.
UNFILTERED WATER— R
See * Water -
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b=
o UNITED RINGDOY-—
Question re—="
Tmports and - consumption of Indmn
_Coffee in'the —— 423:240 =
.)onbemplm ment of Indian brokers by
Calentte Port Trust for purchasing
- telegraphic transfer of the locul Ex-
chs mgeg&nks to the—. 220-230.
UNTTEDSPROVINCES GOONDA- ACT—
M Act(s)”.
UN'[\'l FRSITY (IES)—
Motion for Adjournment re rustication of
(M. M. Baroqui and Mr, D, Sanghi from
5 the —— of Delhi. 1111-12,
Question re—
Government-Se:

-
b -

i, -

jce Rules n.nplmh[n to

Tmmmg of marl\smmnshlp by the Nn,a-

: = pur 1100-01.
’UI\'I\’I‘R\'ITY TRAINING | CORP(S)—
in'stl ansion of the 10th (Nagpur)
dion, ——  783-84.

UN OI{THODDX QUARI‘J:AI’.(S)—-

| VACARCY(IES)—econtd. i

Question re—eontd.

Muslims in certain categories 6f apromb—
ments officiating against: permanent
——on the North Westarn Railway.
581-82.

Proceedings of the Selection Bcp.rd held
at the Divisional Office, Hawrah, East
Indian Railway for filling —— of Lug-
gage and Parcel Supemgom 593.

Tz,mporan Third Division filled in
the Government of Tndia Offices.  36-
37,

—— of grade TIT firemen on the North
Western Railway. 64

—— of peons filled in the Government
of India Offices. 35-41.

VALUE(S)—

ion 7e assessment.
shops in the [

VAN SORTER(S)—

of hotises and
to nmeut 63.

Question re—
Tower rates of congolidated. travelling
allowance for on the North West-
ern Railway. b75-76. 3.2

See ** Quarter(s)”. P&;se; for 873 Nurth Western
RDU SCRIPT— e o
Queshon e knowledze of Hindi and ability VAN TRAIN(S)—
‘ . 0 write it in——or Ruman———for Question r¢ exel ﬂl&wﬂ and
L " recruitment Lahore division

SID RAILWAY TICKETS -
ee « Ticket’s) =
UTENSIL(S)— !

Question re diserimination in the matter of

scale of furniture and —— in European

dian Guards Running Rooms on

vay. 232-233

of certain —— of dlerks
‘ocetirring - in  the Karachi
Dlv{sfouﬁ.l-’()ﬁoe of the North Western
‘587-88.

of North Westem Railway from working
certain shunting and ——. 364,

VEHICLE(S)—

Question re detention of —— at stahons in
~ the Moradabad Division, East Indian
Railway.— 594,

VETERINARY INSPECTOR(S)

Question r¢ permanent Muslim in the
Imperial Veterinary Research Institute.
696, 1108.

g v%mmmy RESEARCH INSTITUTE,

Question re—
Communa.l composxtlon of the staff of the

Muslin clerks in the 696.
Muslim d ted as Labe
Assistants in “the 695.
Muslims in the poultry research ' sec-

tion of the——.  896.
Paucity of Muslims in the staff of the
——. 693-95, 696.
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VETERINARY RESEARCH INSTITUTE,
IMPERTAL—oonid.
Question re—conid.
Permanent Muslim Vetevinary Iuspect-
ors in the 696, 1108,
See also under *“ Imperial Veterinary Re-
search Institute ™.
VICEROY, HIS EXCELLENCY THE—
Message from —— asking for the passage
of the ——-in the [A‘g,h]atlvt‘ Assembly
in the form recommended. 882-83.
Motion for adjournment re expansion of
——'s Executive Council and the consti-

[
VOLUNTEER CORE(S)—~
Question re High School —— and Rifles
Clubs. 1101 . '
VOLUNTEER ROROE(S)— -
Question 7e grant of sleave to the Magy
Indian Railway employees serving in
the —— when required to join the army.
67,

-

i "

w

WADI BUNDER—
Question re non-applicability of the funda-

tution of War Adyisory Commitiee. 73 nental leave rules to inferior staff of the
75. Goods Depot at on the Great Indian
Question ré— Peninsula Railway, 58.
Private Houses in New Delhi reserved for | WAGON(S) e
accommodation of the members Qtitsbion, 7e.shortage: Of.jgoods —— on
3 - o 5 ) 1 i- AN
of 5 proposed expanded.sCabl Jacobabad-Kashmore  ~ nartow gauge
R“"t' 69"%{" W r . section in Sind. . 4:5. 56
ecruitment of Silkhs as inferior servants | = e 4
in the Office of the Military Secretary WAITING LIST(S)— =
“and the Private Secretary to Question re —— of persons not provided..
913, with Government guarters in New Delli
Speech delivered to the Council of State and DE3i6y
and the Legislative Assembly by —— [ WALL(S)—

841-848.
VICTIM(S)—

Question re relief given to ﬁw ———of the|

Dacea Mail disaster. 351-52.

VIRAMGAM—

Question 7e erection of a on the south
c o Moradabad I»auw'ty Station Yard,
~ Bast

WALTON TRAINING S
Question re—

Qestion re representation for construction Lcca.ll‘;:umsi?;tSn for qualificd
of a trunk road from Hycdribad (Sind) Ms::num age limit for all kinds:of
toljombnymBadm and 358-69, e e L

VISION— WARZ

Question re— Question Wer@eritral rmL

- Eligibility .- of the res detained or im-

station masters grow scg.ﬁ 1
n.ppomtments 874,

Reservation of the posts of enquiry
T P fey

clerks, ete., for guards with defective
on t.hc North Western Railway.
863-64.

* 'VISION TEST(S)—

Queshnn re classes and. groups for the pur-
f of cermu railway em-

Motion for Aa;d;oumment e prohibition of
—— from ent.emug the Khyber Pass.
436-38.

night —— failed |
“certain’

prisoned s the —— began, 969-70.
Statement laid ‘6n the table re appoint-
ments made in connection with worl,
708. PR A e

" | WAR ADVISORY COMMITTEE—

Motion for adjournment re expansion of
H. E. The Viceroy’s Kxecutive Council

and the constitution of wﬂﬂ-%.
WAR DONATIONS AND INVESTMENTS,
(COMPANIES) BILL— o
See “ Bill(s)”. e
WAR EXPENDITURE— %

See ** Expenditure(s) .




it ~
.\ ~
< /
L o -
INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 107

WAR. PURGHASE(S)— 1
Question 7e contractors for the=——" 287.
WAR WORK—

Question re appoir
nection witly

i 6VA‘1‘DK.— S
flon e supply of unfiltered —— in
“orthodox quarters in' New Delhi. 689.

“ WATER CHARGE(S)

L) e

nents made in con-
T08.

WORKER(S)—

Question r¢ stoppage of payment for meal
interval to the industrial of the
Government of lndm Press, New Delhi.
701-02.

WORKING EX_PENSES —— EXPENSES

OF BLECTRICAL DEPARTMENT—

~ Demand for Excess Grant in raspeet of ——
1078.

WORKING X PENSES_MATNTHNANCE

AND SUPPLY OF LOCOMOTIVE
Question re reduction of in New Delhi, POWER—
160 ‘Demand for Excess Grang in respect of ——
WATER RATE(S)— 1077-78.
Questic on WORKING EXPENSES—MAINTENANCE

7¢ Lullccbm agsessment of ——

SUpyINgsS
598-99.
WAZIRISTAN—
Motion for adjournment s refusal of per

“_ﬁwmxm ‘M. Bhulabhai Desai and to
. Asaf Ali to visit L T6-77.

WHEAT—

. Question e taking of lease of a Roller

Flour Mill at Lyallpur and tenders for

grinding —— for use of military forces.
149394

" WHEELER AN

Contract for book stalls given to

OF CARRIAGE AND WAGON STOCK—
d for Excms Gmnt in respect of —
078.

WORKING L‘XPEI\SL-S— SCELLANE-
~OUS EXPENSES—
Demand for Fxcess Grant in respect of—

1078.
WORKS MISTRY(IES)—

Question 7e instructions for excess  reser-
vation fox Mushms in the vacancies of
1 e General Manager, North

WORKB OF" DEFENCD (AMENDMENT)

BILL—
by the General Manager, North| See " Indian ——* under © Bill(s) ”.
Western Railway. 597 WORKSHOP(S)—
Extension of —— contract for book- O Satiahiof e industiesTor
stalls on the North Western Railway. i adiion ;?1 d‘,m

<

599-600.

Question 7e e

ment suhsuiv thereon. 427-28.

VT N. X
Khanna’s —and da.ﬂghwr loten-
land, Germany. 775-76. e
o “ \DO\’V(S)— i
: Y

ion  re representation for repl&cmg

iron by wooden —— in Raja
Bazar Sqnare, New Delhi.  700-01.
W()Rm%)—
5o tion re— -
of reporting the after

7 of the probationary period.

of —

YAMIN KHAN, SIR MUHAMMAD—
Cantonments (Amendment) Bill—
Consideration of clauses. 244-45.
Finance Member’s statement on the finan-
cial position. 101.
Indian Finance (No. 2) Bill—
Motion for leave to introduce. 102.
Motions to consider and to circulate. —
386-87, 388-90, 391-92, 393-96, 410,
488, 792, 752, 753
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YAMJN KHAN SIR MUHAMMAD—

(Discipline) Amendment

Motion to consider. 237, 238.

Motion for Adjournment re—

Closing of the Chandpur-Siau-Bijnor
section of the Gajraula Muazzampur
Narain  Branch of the East Indian
Railway. 1003.

Failure to call a Session of the Legislative
Assenblry between the period April 9
to October 1940. 147.

Plaging of large orders of purchases with
a few individuals. 151.

Motion 7e election of three members for the
Standing Committee attached to the
Department of Supply. 921-22,

Question (Supplementary) re—
Adwsahlhty of release of Alama Mash-

rigi. 209.
. Delay in holding the Autumn Session of
the Legislative -Assembly. 131, 132.

Non-observance of the principle of sub-
letting of railway contracts in the case
of a certain contract at the Delhi Rail-
way Station. = 865.

Relaxation of the financial control of the
Government of India over the Snpply
Department. 279, 280.

Votable and non-votable expenditure
sanctioned outisde the Budget. 199.

Relinquishment of Simla for sittings of the
Legislative Assembly. 104-05.

Repealing and Amendment Bill—

Motion to consider. 248, 254.

ARD FOREMAN(EN)—

Question re refrenchment in the higher
Agrade appointments of —— and Yard
Supervisors on the North Western Rail-
way. 857-59.

YARD SUPERVISOR(S)—

Question re retrenchment in the higher
grade appointments of Ya¢ Foremen and
—— on the North Western Railway.
857-59.

Indm.n Navy
Bill—

V4
ZAFAR ALI KHAN, MAULANA—
Berar Laws Bill—

Motions to consider, circulate, and
refer to Select Committee. 940, 944-

46.
Indian Finance (Nof2) Bill—
Mot to i and to

ZAFAR ALI KHAN, MAULANA—contd.
Indian Railways (Amendment) Bill—

Motions to refer to Seleet Committee,
and to circulate. 925 =
Motion for adjournment re—

Alleged occupation of the Mushm Tdgah
at Burhanpur by the Military. 785.
Closing down of the branch line betwesn

Shoranur and Nilambur in the Malabar
District. 1081, 1086, 1092-94.
Closing of the Chandpur-Sian-Bijnor
section of the Gajraula Muazzampur
Narain branch of the East Indian

Railway. 1000-01, 1007.

Dacca  Mail ‘_dxsasf._e;. 117, - 119-20.
123. - R
Delay in" Holding the Session of the

Legislative Assembly. 155.

Question re—
Allotment of duftries’ guarters in New

Delhi. 136-37.
Allotment of peons’ quarters in New
Delhi. 137-138.
Promotions to the Superintendents’

posts in the office of the Director-
General of Posts and Tvlegraphs
50-51.
Question (Supplementary) re—

Communal reservation both on appoint-
ment and confirmation.of new re- .
cruits on the North Western Railway.
7

Inadequate Indian representation in the
Port. Trusts. 3.

Issue of one rupee notes without the
agency of the Reserve Bank of India.
278,

Resolution re— o
Appointment. of~a~ Committee of the
Central Legislature regarding economy

in war expenditure. 542-43.
Appointment of a Committee to examine
the conditions of Detenus under the

Defence of India Act. 558-57.

t P t Muslim

of a P
Pllgrlm Officer in the Secretariat of .
the Government of India. 187-88.

Fiscal Policy of the Government of
India. 178-79. s

ZAFRULLAH KHAN, THE HONOUE-

ABLE SIR MUHAMMAD—

Berar Laws Bill—
Motion for leave to introduce. 235.
Moti to consider, circulate, and refer
to Select Committee. 939-41, 947,
948,

334-40, 383.
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% ZAFRULFAH KHAN, THE HONOUR-|ZAHEER, MR, SAIYED HASAN—
1 - ABLE SIR MUHAMMAD-—contd. Qath of Office. 2.
2 ’ (xatbtment): Bill— ZIAUDDIN AHMAD, DR. STR—
" (onsideration of clauses. 245. Berar Laws Bill— :
Mot to ids late, and refer

Bxpressions of regret on the deaths of
Raja Sir Vasudeva Rajah and Mr.
Suryya Kumar Som. 70.

Indian Finance (No 2) Bill—

~" Motions to consider and to circulate.

411, 421, 440, 443, 614, 648 719-38,
801.
Indian Railways (Amendment) Bill—
Motions to refer to Select Committee
and to circulate. 896.
Motion for adjournment re—
Del&y in holclmg the, Sc':alon of the Legis-

. The Viceroy's Exe-
-\d the constitution

ol‘ War Advisory Committee. 74,

Failure of Government to enable Mr.

T ﬁubhmzh Chandra Bose to attend the
Session of the Legislative Assembly.
148.

Failure to call a Session of the Legisla-
tive Assembly  between the period
April 9 to October 1940. 145-147.

Non-association of non-official repre-
sentative Indi s i

- 76.

Non-holding of t.he Sasslon of the Legis-
lative Assembly for a long time.
156, 157.

Placing of large orders of purchases with
a fow individuals. 150, 151.

Motion ze election of three members for
the Standing Committee aftached to

the Deparemtnent of> Supply. 918,

922-23.
Position of the Nominated Members of the
House. 1027-1028.

vamq\m]\ment of Simla for sittings of
the Legislative Assembly. 3
pealing and Bill—
Mohun for leave to introduce. 89.
- Motion to eomnder 248, 252-54.
Motion to pass.
< Besetve Bank of India (Thxrd Amendment)

to Select Committee. 941, 948.
Cantonments (Amendment) Bill—
Consideration of clauses.
Dema.ud for Kxcess Grant in mspeut of
* Working Expenses—Maintenance and
Supply of Locomotive Power . 1077,
1078.

Election of — to thc. Cmmex.l of the
15 of S 367.
Flection of — — to the Standing Com-

mittee for the Dcpm-t,mam, of Supply.
1113. 5 -

W&;—Mﬂm&nenﬂ Bill—

Motion to consider. 1117-18.
Consideration clauses. 1121-22.
Finance Member’s statement on the finan-
cial position. 101.
Indmn Finance (No 2) Bill—
to and to circul
340, 343, 413-16, 417-21, 422, 439-
42, 443.50, 477, 492, 614. 615, 648,
650, 720, 721, 741, 815,
Indian Merrhmlfshipping {Amendment)
Bill— it

| —¥Totion to refor to Seloct Committee.

218.
Indian Railways (Amendment) Bill—

Motions to rtefer to Seleet Committee
and to circulate. 896903, 924-29,

_936.

Tndian Sale of Goods (Amendment) Bill—

Motion to consider. 1061

Motion for Adjournment; re—

Alleged embezzlement, in the Multan
Division of the North Western Rail-
way. 1109-1110, 1111

Closing down of the branch line between

* Shoranur and Nilambnr in the Mala-
bar District. 1087.

Dacca Mail disaster. 112-14.

Failure of the Government of India
to evoke whole-hearted enthusiasm
in the nation to fight the totalitarian
States. 72.

Financial s.rrangemen(.s with His
Majesty’s Gov t for
t.he ‘purchase of mat.amlﬁ from India.

152.

Opinions of the Honurable Member for
Railways and Communicstions on the
D’Souza Report. 153. 1564,

T
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ZIAUDDIN AHMAD, DR. SIR —contd.

Motion for A‘djuum\‘u«.-ut ré—cputil. Question re—comid. e >
Placing of large orders of purchases & S 3 T
with o fov dividals, 150,151 152, L O i
“Motion re e_\ev\‘/'.(‘m g ﬁ.h“’e members for Muslim: Railway officers ifisthe Railway :
. the Standing Comuittee attached to the Board-proper. 859 ¢

Department of Supply. . 918-19.

Motion to-eonsider, the Report of the Public

Accounts Committee. 1067-72.
of —— to
% Chairmen.- 211.,
Presentation of the Report of the Public
Accounts Committee. 609, 610.

Questionre— -

" Accommodation reserved in the Impe-
. rial 1 for the delegates of Eastern

. Group Conference. 697. . . .
“ Advisability of release of Alama Mash-
rigi.  208-200.

Alleged pude. behaviour of the Quetta
Railway Station officials at the wel-
come_to_the President-elect of the
Baluchistan - Muslim League Session.
583-84. E

S

ection with

App ts made in

war work, , T08. . -

Catering as & source of income to Rail-
way administrations. - 360-61.

. Commission chargs by the Government

of India on nrticles purchased by His

the Panel of

ZIAUDDIN A'HMEED_I,, DR STR-contil

-

Non-transfer of certain loh’]lha‘l&_ ope-
rators in Dacea Division. 101750

Playing of music through loud spoakers®
during prayer time at Delhi. 287.

Private Houses in New Delhi reserved
for accommodation of the  extra
members of the Viceroy’s proposed
expanded Cabinet.  697-98.

Quarantine ! station ab Kamaran.
367. theauil aouath
 Recrnitme! CoTTTT ition

salaries, etc., of certain ﬂmﬁ' in_the
Supply Department and Allied Offices.
287-96: 5 =

Recruitment of officers in the Supply 1
Department  through the National
Service Committee. 905-06.

Re-employed staff in the Supply Depart-
ment and Allied Offices. 295-97.

Relaxation of the financial control of the
(Government, of Indin over the Supply

-+ ‘Department.  278-80.

==Y > oo i Responsibility of the v in respect
xmg'so?‘:Li‘“é‘;‘;’;‘lyh’]‘)e%‘;tggs‘t of the Coal-mine - Disaster at Kurhur-
2 e . 286-87.

961-63. % BRI :
Complaints about the treatment. of pa- Sa,v:mgs die “to partial exodus  to
_tients, in the lIrwin Hospital, New Simla. ~ 200-01.

Delhi. 435-36. Seholarships for special training given
Continuing fire  in fhe coalfield in by the Government of India or the

Sudamdih Area Colliery. 286.
&

Caleutta Port Trust. 592-83.

Contractors _for. the war p

287. A P . ado
Delay in holding the Autumn Session off - 138-39.

the Legislative Assembly. 130-134.

. Departures inthe working of the financial

adjustment between the Government
of India and the British Government.
Q6L Lpti
. Detention of Alama Mashrigi. 208.
‘Establishment of a Paper Economy De-
partment by the
India. 484-35.

- Instructions far charging rent for use of

Railway . .tefreshment rooms and
stalls. 361-63.

Issue of one rupee notes. 765-69.

Issue of ome rupee notes without the

agency of the Reserve Bank of Tndia.
TR

Goyernment of

Standard and dati of - ghee
pted b 6 Government of India.

Steps for increase and distribution of the
shipping accommodation. 655-57.

Steps for increasing the export: tradeof
India. 657-59.

82.

Total weight of silver bullion and silver
coins in the possession of Govers
ment. 770 :

Value of Dollar Securities requ
by Goyernment of India from private
holders. - 770-71: i

- Question (Supplementary) re— > o

Abolition  of train - vending on the

Assam  Bengal Railway. 850. &

®

Steps for the Defence of Tndin. 280- e

tioned =~*

S0,
B S o=
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- 4 &4/ -
4 ZLAUDDIN AHMAD, DR. SIR—contd.
- Qitestion (Supplementary) re—contd.

+ . Assignment by the A. E. G. India Blec-
p tric Company, Limited. incorporated
in (ermany, of their busines:, assets
ctews to certain parties in Bc hay.

9

9.
' »*vﬁ/,{(:;lmmml considerations in the promo-

tion of Guards on the North Western
Railway. 1015.

Declaration of Muslim holidays as gene-
ral holidays on the Assam Bengal
Railways. 850, 851.

Desirability—of uniformity as to the
Indian catering system onall Indian

s
overnment  scholarships
in flying. 1017.

“Inadequate Indian representation in, the
Port Trusts. 3, 4.

Income-tax charged on grafuities paid

the non-gazetted State Railway

ZIAUDDIN AHMAD, DR. SIR—concid.
Question (Supplementry. ) re—concld.

Rise in| the salary of the Director of the
Tondon Market Expansion Board.
425.

Selection for appointment to selection
posts in the Departments of the Bast
Indian and Fastern Bengal Rail-
ways. 1023.

Shortage of goods wagons on Jacobabad-
Kashmore narrow gauge section in

Sind. 5.
Suggestions made by the Port Haj
Committees. 693.

Taking of lease of Roller Flour Mill
at Lyallpur and tenders for grinding
wheat for use of military forces.

Rx:lim.;uishment of Simla for sittings of
the Legislative Assembly. 103, 104.
Reserve Bank of India (Third Amendment)
B

Motion to consider. 265-66, 267.

employees. 207.
Non-observance of the principle of Resolution re—
s sub-letting of railway contracts in the Appoi it of a C ittee of the
i case of a certain contract at the Delhi Central Legislature regarding eco-
E Railway Station. 865, 866. nomy in war expenditure. 539-42,
S Promotion of Traffic “Pupils” as 545, 546, 547, 549.
Trafiic Inspectors on the North West-| __ Appoi nt of a Committee to
= the conditions of Detenus under the

osecution of Pandit Jawahar Lal
Lal Nehru. 973-74.

Defence of India Act. 551.
i t  of t Muslim

A.rr oL & X
Quota of Muslim candidates at the ﬂyingl Pilgrim  Officer in the Secretariat of

training schools. 1102,
Railway Advisory Committee, 228

Report of the officer on special dutyl India.
N appointed to investigate into certain
5 $ represen-

tters affecting copmunal
: 225-226.

n in railway services:

the Government of India. 511, 512.
Tiscal Policy of the Government of
161-64, 168, 174, 180.
Scrapping of the London Coffee Market

expansion Board by the Indian Coffee

Cess Committee. 523.
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